INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Dated: 14t July, 2026

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE
AS PER ENCLOSED CAUSE LIST

FROM 20.07.2026 TO 23.07.2026

Bench Court Time o Vice President/Members
Room
C 1 10.30 AM | On 22.07.2026 & 23.07.2026:-
3/Shri Mahavir Singh, VP & Ramit Kochar, AM
1 10.30 AM | ©On 20.07.2026 & 21,07,2026:-
i S/Shri Ramit Kechar, AM & Raj Kumar Chauhan, JM
1 2  10.30 AM | 5/Shri Vikas Awasthy, JM & Amitabh Shukla, AM |
A 3 i 10.30 AM | Shri Satbeer Singh Godara, JM & Ms. Renu Jauhri, AM
B 4 10.30 AM | 5/5hri M. Balaganesh, AM & Sudhir Kumar, JM
H 5 10.30 AM | Ms, Madhumita Roy, JM & Shri Krinwant Sahay, AM
E 6 10.30 AM | Ms. Kavitha Rajagopal, JM & Ms. Renu Jauhri, AM ;
D 7 10.30 AM | S/Shri Anubhav Sharma, JM & Krinwant Sahay, AM
G 8 10.30 AM | 5/S8hri Anubhav Sharma, JM & Manish Agarwal, AM i
F 9 10.30 AM | 8/Shri Vimal Kumar, JM & Manish Agarwal, AM ‘
FROM 27,07.2026 TO 30,07,2026
Bench Court Time Vice President/Members
: Room
F &1 2 10.30 AM | 5/8hri Vikas Awasthy, JM & Amitabh S8hukla, AM
A 3 10.30 AM | 5/Shri Satbeer Singh Godara, JM & Naveen Chandra, AM
D 4 10.30 AM | 5/Shri Satbeer Singh Godara, JM & Amitabh Shukla, AM
C 3 10.30 AM | S/Shri Ramit Kochar, AM & Raj Kumar Chauhan, JM
H 6 10,30 AM | On 27.07.2026 & 28.07.2026:-
Ms. Madhumita Roy, JM & Shri Krinwant Sahay, AM
On 29.07.2026 & 30.07.2026:-
Ms. Madhumita Roy, JM & Shri Naveen Chandra, AM
E 7 10.30 AM | Ms. Kavitha Rajagopal, JM & Ms. Renu Jauhn, AM
G 8 10.30 AM | §/Shri Anubhav Sharma, JM & Manish Agarwal, AM
B 9 10.30 AM | §/5hri Sudhir Kumar, JM & Manish Agarwal, AM
FROM 03.08.2026 TO 06.08.2026
Bench [ Court Time Vice President/Members
. Room
E 11 10.36 AM | §/S8hri Mahavir Singh, VP & Krinwant Sahay, AM
F 3 10.30 AM | 5/Shri Vikas Awasthy, JM & Amitabh Shukla, AM
H 9 10.30 AM | 5/Shri Vikas Awasthy, JM & Amitabh Shukla, AM
A 5 10.30 AM | S/Shri Satbeer Singh Godara, JM & Naveen Chandra, AM
SMC 5 10.30 AM | Shri Satbeer Singh Godara, JM
B 6 10.30 AM | 5/Shri M. Balaganesh, AM & Sudhir Kumar, JM
C 7 10.30 AM | 5/Shri Ramit Kochar, AM & Raj Kumar Chauhan, JM
D 8 10.30 AM | Ms. Madhumita Roy, JM & Shri Manish Agarwal, AM
1 2 10.30 AM | Ms. Kavitha Rajagopal, JM & Shri Sanjay Awasthi, AM
G 9 10.30 AM | Shri Anubhay Sharma, JM & Ms. Renu Jauhri, AM
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FROM 10.08.2026 TO 13.08.2026

Bench | Court Time Vice President /Members
Room .

E | 1 10.30 AM | S/Shri Mahavir Singh, VP & Krinwant Sahay, AM
H 3 10.30 AM | S/Shri Vikas Awasthy, JM & Amitabh Shukla, AM
A 4 10.30 AM | S/8hri Satbeer Singh Godara, JM & Naveen Chandra, AM
B 5 10.30 AM | §/Shri M. Balaganesh, AM & Sudhir Kumar, JM
C 6 10.30 AM | 8/Shri Ramit Kochar, AM & Raj Kumar Chauhan, JM
F 7 10.30 AM | §/8hri 8. Rifaur Rahman, AM & Vimal Kumar, JM
D 8 10.30 AM | Ms. Madhumita Roy, JM & Shri Manish Agarwal, AM
I 2 10.30 AM | Ms. Kavitha Rajagopal, JM & Shri Sanjay Awasthi, AM
G 9 10.30 AM | Shri Anubhav Sharma, JM & Ms, Renu Jauhri, AM

Notes:-

1.

2.

Bench-SMC will not function from 20.07,2026 to 23.07.2026, 27.07.2026 to
30.07.2026 and 10.08.2026 to 13.08.2026.

Bench-E will commence immediately after completion of Bench-A from 20.07.2026
te 23.07.2026.

. Bench-D will commence immediately after completion of Bench-H from 20.07.2026

to 23.07.2026 and after compietion of Bench-A from 27.07.2026 to 30.07.2026.
Bench-F will commence immediately after completion of Bench-G from 20.07.2026
to 23.07.2026.

Bench-H will commence immediately after completion of Bench-A on 29.07.2026 and
30.07.2026 and after completion of Bench-F from 03.08.2026 to 06.08.2026.
Bench-B will commence immediately after completion of Bench-G from 27.07.2026
to 30.07.2026.

. Bench-SMC will commence immediately after completion of Bench-A from

03.08.2026 to 06.08.2026.
3d/-

{(Mahavir Singh}
Vice President (DZ)

Assistant Réégt—r:a':/

Copies to : All concerned,




INCOME TAX APPELLATE TRIBUNAL : DELHI BENCHES : NEW DELHI

Dated: 14™ July, 2026
Links of the Court Rooms of ITAT, Delhi Benches for Joining through Video

Conferencing from 20.07.2026 to 23.07.2026, 27.07.2026 to 30.07.2026, 03.08.2026 to 06,08.2026
& 10.08.2026 to 13.08.2026:-

Court  Room | Meeting link for Joining through Virtual Mode [ Meeting
No. (Cisco Webex Platform) Number
(Cisco Webex)

Court Room 1 https://itatdelhizone. webex.com/meet/court_room_| 25180242862
Court Room 2 | htips://itatdelhizone.webex.com/mect/court_room_2 25191305622
Court Room 3 | https://itatdelhizone.webex.com/meet/court_room_3 25177451276
Court Room 4 | https://itatdelhizone. webex.com/meet/court_room_4 } 25142052414
Court Room 5 | https:/itatdelhizone. webex.com/meet/court_room 5 25126239355
Court Room 6 | https:/itatdelhizone. webex.com/meet/court_room_6 25119658243

Court Room 7

https://itatdelhizone.webex.com/meet/Court Room 7

25127955211

Court Room 8

https://itatdelhizone, webex.com/meet/court_room_8

25104506738

Court Room 9

htips://itatdethizone.webex.com/meet/Court Room 9

25176466721

The counsels can join the Hybrid Court Room through the above mentioned Video Conferencing

links.

1.

Links will be open at-least 15 minutes before the commencement of the Bench
proceedings.

The links will remain active when the bench is sitting during Court hours of the
Tribunal.

The Counsels may see the Constitution of Benches, Friday Lists, etc.,, published on ITAT
website to ascertain the Court Room in which cases of particular Bench/Hon'ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link.

The Counsels/DR appearing before the Hon'ble Court through Video Conferencing mode
shall follow the dress code, courtesies and protocols that are followed in physical
hearing, as far as possible.

The Counsels/DR shall make sure that their Internet Connection, Microphone and Video
Cameras are working.
Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, Written submissions etc., should be filed in the mode as
prescribed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual
Mode.

=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 20-JULY-2026 (MONDAY)
) | Appeal Number [ Assmt. Year Assessee Name Remarks
1 ITA 3026/DEL/2023 2012-13 (D] AMERICAN HOTELS AND RESTAURANTS PVT LTD {(E FILED APPEAL))
2 ITA 1880/DEL{ 2026 2017-18 | [A] JATIN MAKKER
3 ITA 1881/DEL/2026 2018-19 [A] DAR HCUSING LIMITED
4 ITA 1882/DEL/2026 2022-23 [A) UMAK EDUCATIONAL TRUST
5 TTA 1883/DELS202G 2020-21 [A] VISION DIAGNOSTIC I NDIA PRIVATE LIMITED
6 TTA 1884/DEL/2026 2024-25 [A] SATISH PAHUJA
7 ITA 1BB5/DELf2026 2024-25 [A] PROMOD MALHOTRA
3 ITA 1887/DEL/2026 2018-2019 | [A] SURENDRA NATH MOHANTY
9 ITA 1893/DEL/2026 2017 [D] VINOD KUMAR
10 ITA 1894/DELf2026 2020-21 [A] JAY SHANKER PRASAD
11 ITA 1895/DEL/2026 2017-18 [A] INDIAN INSTITUTE OF ECOLOGY & ENVIRONMENT
12 ITA 1896/DEL/2026 2020-21 [A] KANISHK BAFNA
13 ITA 1897/DEL/2026 2012-13 [A] GURPREET SINGH
14 TTA 1B98/DEL{2026 2020-21 [A] JAT PRAKASH SINGHAL
15 ITA 1900/DEL/2026 2018-19 [A] LATE SUNIL BILGRIA LfH ROHAN BILORIA
16 ITA B155/DEL/2025 2017-18 [A] M/S KUNDAN MAL ROOP CHAND JEWELLERS PVT, LT (E FILE)
17 ITA 1667/DEL/2026 2017-18 [D] KUNDAN LAL ROGP CHAND JEWELLERS PRIVATE LIMITED
18 ITA 8161/DEL/2025 2017-18 {A] M/S SHRI KRISHNA JEWELLS PVT. LTD (E FILE)
is ITA 8177/DEL/2025 2017-18 [A] M/5 PRIYA DIAMONDS PVT, LTD {E FILE}
20 ITA 8884/DEL/2025 2023-24 [A] RAIBIR SINGH MAKHNI (E- {FILE}}
21 ITA 8903/DEL{2025 2023-24 [A] PUNAM MAKHNI (E-(FILE))
22 ITA 888/DEL/2026 2015-16 [A] ANSAL HCUSING LIMITED
23 ITA BB9/DEL/2026 2016-17 [A] ANSAL HOUSING LIMITED
24 ITA 1668/DEL/2026 2017-18 [D]} M/S SHRI KRISHNA JEWELLS PRIVATE LTD
pESINOE N
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 21-JULY-2026 (TUESDAY)
st Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 2883/DEL/2024 2020-21 | (A] MADHU CHAUDHARY ({EfH}}
2 ITA 3296/DELJ2026 2013-14 [A] MARATHON FINLEASE PRIVATE LIMITED
3 ITA 3298/DEL/2026 2022-23 [A] RATNA SUBHAR SHINDE
4 ITA 3299/DEL /2026 - [A] KALPNA CHAWLA EDUCATIONAL TRUST
5 ITA 3300/DEL/2026 2018-19 [A] SPC INFOSOFT PRIVATE LIMITED
6 ITA 3301/DEL/2026 2017-18 {A] SUMITRA DEVI
7 ITA 3302/DEL/2026 2016-17 {A] POWER FINANCE CORPORATION LIMITED
8 ITA 3303/DEL/2026 2018-19 [A] POWER FINANCE CORPORATION LIMITED
9 ITA 3304/DEL/2026 2020-21 [A] DEEPAK KHULLAR
16 ITA 3305/DEL{ 2026 2020-21 [A] DEEPAK KHULLAR
11 ITA 3306/DEL/2026 2017-18 [A] M/S H.P AND SONS
12 I[TA 3308/DEL/2026 2024-25 [A] SUBHASH CHAND GULATI
13 ITA 3309/DEL/2026 2017-18 [A] VINAY KRISHAN CHATURVEDI
14 ITA 3310/DELf2026 2022-23 [A] ALPANA JAIN
15 ITA 3311/DEL/2026 2020-21 [A] THE KANGRA CO-0OP. BANK LTD,
16 | ITA 3314/DEL/2026 2019-20 | [A] ¥/S VALENCIA CREDITS PRIVATE LIMITED
17 ITA 3315/DEL/2026 2020-21 [A] M/S VALENCIA CRECITS PRIVATE LIMITED
Aoy
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 22-JULY-2026 (WEDNESDAY)

s Appeal Number | Assmt. Year Assessee Name Remarks
1 BMA 6/DEL/2023 2019-20 {A] SHANTANU BHOWMICK
2 BMA 4/DEL/2025 2019-20 [A] SHANTANU BHOWMICK (E FILE)
3 ITA 2724/DELf2024 2017-18 {D] R. P. ENTERPRISES {E FILING)
4 ITA 2609/DEL/2024 2017-18 [Al R.P. ENTERPRISES (F FILING)
3 ITA 3316/DEL/2026 2018-15 [A} DAVESH CHANDER
6 ITA 3317/DEL/2026 2018-20 {A] DAVESH CHANDER
7 ITA 3318/DEL/2026 2014-15 [A] SEEMA GUPTA
8 ITA 3319/DEL/2026 2015-16 [A] SEEMA GUPTA
9 ITA 3320/DEL/2026 2020-21 | [D] INDU GAHLAUT
10 | ITA 3322/DEL/2026 2012-13 | [D] M/S GPULENT AGRO INFRA PVT, LTD.
11 ITA 3323/DEL/ 2026 2023-24 [A] ST. FRANCIS EDUCATION SQCIETY BHIWANI
12 TTA 3329/DEL/2026 2017-18 [A] RAJESH TRIKHA
13 ITA 3330/DEL/2026 2017-18 [A] RAJESH TRIKHA
14 ITA 3331/DEL/2026 2020-2021 | [A] GUS GLOBAL SERVICES (INDIA) PVT LTD
15 ITA 3332/DEL/2026 2017-18 [A] SWADESHI ALUMINIUM COMPANY PRIVATE LIMITED
16 ITA 3333/DEL/2026 2016-17 [D] MORPHEUS DEVELOPERS PRIVATE LIMITED
17 ITA 3334/DEL/2026 2014-15 [D] CREAMY FOODS [TD
18 ITA 3335/DEL/2026 2015-16 [D] CREAMY FOQDS LTD
15 ITA 3336/DELf2026 2016-17 [D] CREAMY FQOQDS LTD
20 ITA 1521/DEL/2023 2018-19 [A] PUSHPA
21 ITA 739/DEL/2026 2017 [D] DEEPAK LAL AGGARWAL
22 | TITA 15714/DEL{2026 2017-18 [ [A] SANJIV NARANG
23 ITA 1574/DEL/ 2026 2017-18 [A] CHATTER SINGH
24 | ITA 1576/DEL/2026 2018-19 [ [D] SALMAN QURESHI T
25 ITA 1581/DEL/2026 2014-15 [A] VINOD KUMAR GARG
26 | ITA 4755/DEL/2026 NA {A] SHAAGIRD FOUNDATION
27 ITA 4756/DEL/2026 NA [A] SHAAGIRD FOUNDATION
28 ITh 4985/DEL{2026 |Not Applicable | [A] INSPIRED LEADERSHIP GURUKUL
29 ITA 4986/DEL{2026 | Not Applicable | [A] INSPIRED LEADERSHIP GURUKUL
30 ITA 5031/DEL/2026 - [A] HUMAN WELFARE FOUNDATION
31 ITA 3327/DEL/2026 2013-14 [A} FERRO PLAST LIMITED
32 TTA 3328/DELf2026 2014-15 [A] FERRQ PLAST LIMITED
33 ITA 3647/DELJ2026 2013-14 [A] AKRITT FINANCIAL SERVICES PRIVATE LIMITED (E FILE}
34 ITA 3648/DELf2026 2014-15 [A] AKRITI FINANCIAL SERVICES PRIVARTE LIMITED (E FILE}
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 23-JULY-2026 (THURSDAY)

.5 | Appeal Number Assmt. Year Assessee Name Remarks
1 TTA 3337/DEL{2026 2017-18 [A] RENU GOEL
2 ITA 3338/DELf2026 2014 [D] K B ONE INFRADEVELOPERS PRIVATE LIMITED
3 ITA 33359/DEL/2026 2012-13 [A] DEVENDER
4 TTA 3340/DEL/2026 2019-20 | [A] ARHAM IRON LIMITED
5 ITA 3341/DEL{2026 2018-19 [A] PRAMILA KATIYAR
b ITA 3342/DEL/2026 2018-19 {A] PROGRESSIVE BUILDCON (P) LTD
7 1TA 3345/DEL/2026 2022-23 [A] HEMANT KUMAR
g ITA 3346/DEL/2026 2022-23 [A} HEMANT KUMAR
9 ITA 3347/DEL{2026 2012-13 [A] RATTAN PRAKASH MISHRA
10 ITA 3348/DEL/2026 2013-14 [A] RATTAN PRAKASH MISHRA
11 ITA 3349/DEL/2026 2013-14 {D] VRINDA FARMS PVT LTD
12 ITA 3350/DEL/2026 2014-15 [D] VRINDA FARMS PVT LTD
13 ITA 3351/DEL/2026 2015-16 [O] VRINDA FARMS LIMITED
14 ITA 3352/DEL/2026 2015-16 (D] VRINDA FARMS PVT LIMITED
15 | TTA 3353/DELf2026 2017-18 | [D] VRINDA FARMS PVT LIMITED
16 ITA 3354/DELf2026 2020-21 [D] VRINDA FARMS PVT LTD
17 ITA 3355/DEL/2026 2021-22 [D] VRINDA FARMS PVT LTD
18 CO 195/DEL/2026 2013-14 [A] VRINDA FARMS PVT LTD
19 CO 196/DEL/2026 2014-15 [A] VRINDA FARMS PVT LTD
20 CO 197/DEL/2026 2015-16 [A} VRINDA FARMS LIMITED
21 €O 198/DEL/2026 2015-16 | [A] VRINDA FARMS PVT LIMITED
22 CO 199/DEL/2026 2017-18 [A] VRINDA FARMS PVT LIMITED
23 CO 200/DEL/2026 2020-21 [A] VRINDA FARMS PVT LTD
24 CO 201/DEL/2026 2021-22 {A] YRINDA FARMS PVT LTD
25 ITA 6367/DEL/ 2025 2018-20 [D] BHAGAT SINGH
26 ITA 891/DEL/2026 2017-18 [A] CARGILL INDIA PRIVATE LIMITED
27 ITA 892/DEL/2026 2019-20 [A] MUKHTAR AHMED
28 I[TA 895/DEL/2026 2026-27 {A} SHRI SHIV KIRPA SEWA MANDAL
29 ITA 902/DEL{2026 2010-11 [A] RAHUL CHAUHAN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 27-JULY-2026 (MONDAY)

Srl

Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 3356/DEL/2026 2026-27 [A] RAO NET RAM SHIKSHA SAMITI
2 ITA 3357/DEL/2026 2015-16 | [A] NADEEM
3 ITA 3358/DEL/2026 2015-16 (Al NADEEM
4 ITA 33539/DELf2026 2013-14 [A] MAKEMYTRIP (INDIA) PRIVATE LIMITED
5 ITA 3360/DEL{2026 2018-19 | [D] K R PULP AND PAPERS {IMITED
] ITA 3361/DEL/2026 2020-21 [D] M/S X R PULP & PAPERS LTD.
7 ITA 3352/DEL/2026 2017-18 [D] SHARDA MOTOR INDUSTRIES LIMITED
B ITA 3363/0DEL/2026 2017-18 [Al N C GANDHI
8 ITA 3364/DEL{2026 2023-24 | [D] MAHESH PAL GUPTA
10 ITA 3365/DEL/2026 2015-16 [D] K B ONE INFRADEVELOPERS PRIVATE LIMITED
11 ITA 3366/DEL/2026 2020-21 [D] SALONI PUNTHANI
12 ITA 3367/DELf202¢6 2018-19 [A] DABUR INDIA LIMITED
13 | ITA 3368/DEL/2026 2013 [D] 1.5.P. CONSTRUCTIONS
14 ITA 3370/DEL/2026 2018-19 [A} BLUE BELL DR RAM TIRTH DUBE MEMORIAL SHIKSHA SANSTHAN
15 | ITA 3371/DEL/2026 2016-17 | [D] DAG PRIVATE LIMITED
16 ITA 612/DEL/2026 2019-20 [A] NAVNEET JAIN
17 ITA 613/DEL/2026 2020-21 [A] NAVNEET JAIN
18 ITA 725/DEL/2026 2012-2013 [ [A] NAVNEET MIGLANI 5/0 SH. HANS RAJ MIGLANI

Assistant Registrar)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 28-JULY-2026 (TUESDAY)

srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 3373/DEL/2026 2016-17 [A] AJAYVISION EDUCATION PRIVATE LIMITED
2 1TA 3374/DEL/2026 2017-18 [ TA] AJAYVISION EDUCATION PRIVATE LIMITED
3 ITA 3375/DEL/2026 2018-19 [A] AJAYVISION EDUCATION PRIVATE LIMITED
4 ITA 3376/ DEL,f202§ 2019-20 [A] AJAYVISION EDUCATION PRIVATE LIMITED
5 ITA 3377/DEL/2026 2020-21 | {A} AJAYVISION EDUCATION PRIVATE LIMITED
6 ITA 3378/DEL{2026 2021-22 {A] AJAYVISION EDUCATION PRIVATE LIMITED
7 ITA 3379/DEL/2026 2017-18 [A] DEVENDER KUMAR TYAGI

8 TTA 3380/DEL{2026 2021-22  }[A] PEARL RETAIL SOLUTIONS PRIVATE LIMITED
9 ITA 3381/DEL/2026 2016-17 [A] HALLOW SECURITIES PVT LTD

10 ITA 3382/DEL{2026 2017-18 [A] HALLOW SECURITIES PVT LTD

11 ITA 3383/DEL{2026 2017-18 [D] POPULATION SERVICES INTERNATIONAL
12 ITA 3384/DEL/2026 2021-22 [D] POPULATION SERVICES INTERNATIONAL
13 ITA 893/DEL{2026 2022-23 [A] ANKUSH SALUJA

14 [TA 894/DEL/2026 2023-24  {[A] ANKUSH SALUA

15 ITA 897/DEL{2026 2015-16 [A] MAHENDAR KUMAR SONI

16 ITA 898/DEL/2026 2016-17 [A] MAHENDAR KUMAR SONI

17 ITA 899/DEL/2026 2017-18 [A] MAHENDAR KUMAR SONI

18 TTA 900/DEL/2026 2018-19 [A] MAHENDAR KUMAR SONI

19 ITA 901/DEL/2026 2019-20 | [A] MAHENDAR KUMAR SONI

20 ITA 1607/DELf2026 2011-12 [A] RAIVANT KAUR
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INCOME TAX APPELLATE TRIBLUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 29-JULY-2026 (WEDNESDAY)
sH Appeal Number Assmt. Year Assessee Name Remarks
1 [IT(SS)A 5520/DEL/2024| 2015-16 [A] ASHOKKUMAR A. BANTHIA
2 |IT(SS)A 5521/OEL/2024] 2016-17 | [A] ASHOKKUMAR A, BANTHIA
3 ITA 6279/DEW2025 2020-2021 | [A] VINOD GUFTA
4 ITA 3388/DELf2026 2022-23 [A] KINDLE INFRAHEIGHTS PRIVATE LIMITED
5 ITA 3389/DEL/2026 2019-20 {A] KINDLE INFRAHEIGHTS PRIVATE LIMITED
o i e | e o oy 100 Ut AT
7 || sy | | A I FRASMOMAREN. ORI, SREE 108 SN FRSATWTH
8 ITA 3393/DEL/2026 2020-21 [A} HIDESQUARE EXPO LLP
9 ITA 3396/DEL{2026 2(14-15 [A} RAJ KUMAR
10 ITA 3398/DEL/2026 2017-18 [A] ASHWANI KUMAR
11 ITA 3399/DEL/2026 2025-26 [A] BARI PANCHAYAT VAISH BESA AGGARWAL
13 ITA 3401/DEL/2(26 2026-27 [A] SHRI BALAJI SEWA MANDAL ROHTAK
14 ITA 3402/DEL/2026 2021-22 [A] M-POWER ENERGY INDIA PRIVATE LIMITED
15 ITA 3403/DEL{2026 2016-17 [A) FEDERAL MOGUL POWERTRAIN SOLUTIONS INDIA PRIVATE LIMITED
16 ITA 3404/DEL/ 2026 2023-29 [A] M/S COSMIC NUTRACOS SOLUTIONS PRIVATE LIMITED
17 ITA 3405/DEL/2026 2015-16 [A] VDAY VARDHAN SINGH
18 ITA 5B5/DELf2026 2013-14 [A] M/S DYNACON PROJECTS (P} LTD.
19 ITA 620/DEL{2026 2017-18 [A] MADAN GOPAL AGARWAL
20 ITA 1664/DELS2026 2020-21 [A] SATYAPAL YADAY
21 TTA 1672/DELS2026 2(16-17 [A] SANYA EXIM PRIVATE LIMITED
22 | TITA 1679/DEL/2026 2020-21 [A] AADINATH BUSSINESS SOLUTIONS PRIVATE LIMITED
isfant Reglétran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 30-JULY-2026 (THURSDAY)
s Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA BB77/DEL/2025 2016-17 D] D R APPARELS AND FASHION PRIVATE LIMITED
2 ITA 3406/DEL/2026 2024-25 [A] ADVOQCATE WELFARE FUND TRUSTEE COMMITTEE
3 ITA 3407/DEL/2026 2017-18 {A] SATISH KUMAR
4 TTA 3408/DEL/2026 2016-17 [A] KRESHNA KRISHNA JEWELLERS PVT LTD
5 [TA 3409/DEL/2026 2013-14 {A] RAJAT YADAV
6 1TA 3410/DEL/2026 2022-2023 | [A} SHAKTI VAHINI
7 ITA 3414/DEL/ 2026 2020-2021 | [A} LAIQ AHMED KHAN
8 ITA 3415/DEL{2026 2020-21 | [A] VINOD KUMAR SALUJA
9 ITA 3416/DEL/2026 2020-21 [A] ANKUSH SALUJA
10 ITA 3417/DEL/2026 2023-24 {A] LAXMI BUILDTECH PRIVATE UMITED
11 ITA 3418/DEL/2026 2019-20 [A] APT RESEARCH (F) LTD.
12 ITA 3419/DEL{2026 2016-17 [A] CHETANYA BUILDCON PRIVATE LIMITED
13 | ITA 3420/DEL{2026 2019-20 | [A] CHATANYA BUILDCON PRIVATE LIMITED
14 ITA 3421/DELf2026 2021-22 [A] GUS GLOBAL SERVICES (INDIA) PRIVATE LIMITED
15 | ITA 3422/DEL/2026 2022-23 [ [A] ANIL SHARMA
16 ITA 3423/DELS2026 2017-18 [A] ASHWMEGH INDUSTRIES PRIVATE LIMITED
17 ITA 632/DEL{2026 2017-18 [A] MAARS IMPEX
18 ITA 655/DEL{2026 2017-18 [A) VISHAL JEWELS
19 ITA 656/DEL}2026 2018-19 [A] VISHAL JEWELS
20 ITA 1541/DEL{2026 2018-19 [D] SHEETAL ARGRA
21 ITA 1544/DEL2026 2016-2017 | [A] ANITA SETHL
22 ITA 1548/DEL/2026 2023-24 {D1 ALPHABET HEIGHTS PRIVATE LIMITED
23 ITA 1552/DEL{2026 2023-2024 | [A] SHAMEEM AHMED
igtant Regi:
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 03-AUGUST-2026 (MONDAY)
s Appeal Number | Assmt. Year Assessee Name Remarks
1 | [ITA 3089/DEL/2024 2012-13 | [D] V AND S INTERNATIONAL PRIVATE LIMITED
2 CO 5/DEL/2025 2012-13 [A] V AND S INTERNATIONAL PRIVATE LIMITED
3 | ITA 3424/DEL/2026 2018-19 | [D] M/S CLEAN WIND POWER{MANV1) PVT LTD
4 | TTA 3425/DEL/2026 2018-19 | [D] CUMULUS EXPORTS PRIVATE LIMITED
5 | ITA3427/DEL/2026 2014-15 | [A] IL&FS RAIL LIMITED
6 | ITA3428/DEL/2026 | AY 2015-16 |[A] IL& FS RAIL LIMITED
7 | TTA 3429/DEL/2026 | AY 2016-17 | [A] IL&FS RAIL LIMITED
8 | ITA 3430/DEL/2026 2021-22 | [A} SHAKUNTALA DEVI CHANDRA KUMAR MUNGOT CHARITABLE TRUST
9 | ITA 3432/DEL/2026 2013-14 | [A] DEEPTI GARG
10 | ITA 3433/DEL/2026 2015-16 | [A} DEEPTI GARG
11 | ITA 3434/DEL/2026 2021-22 | [A) CREATIVE ARTS EDUCATION SOCIETY
12 | TTA 3436/DELj2026 2018-19 | [A) JITENDRA KUMAR KESHARI
13 { 1ITA 3437/DEL/2026 2019-20 | [A] MTENDRA KUMAR KESHARI
14 | ITA 3438/DEL/2026 2014-15 | [A] RAKESH JAIN
15 | TTA 3439/DEL/2026 2015-16 | [A] RAKESH JAIN
16 | ITA 3441/DEL/2026 2018-19 | [A] MANO) KUMAR YADAV
17 | ITA 34492/DEL/2026 2014-15 | [A] RATTAN PRAKASH MISHRA
18 | ITA 3443/DEL/2026 2015-16  {[A] RATTAN PRAKASH MISHRA
19 | TTA 3444/DEL/2026 2016-17 | [A] RATTAN PRAKASH MISHRA
20 ITA 1549/DELf2026 2019-2020 |[A] G M TEXFAB INDUSTRIES PRIVATE LIMITED
2t | ITA 1670/DEL/2026 2017-18 | [A] ROYALGOLF LINK CITY PROJECTS PRIVATE LIMITED

sy
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 04-AUGUST-2026 (TUESDAY)
sn Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 8B63/DEL/2025 2015-16 [A] ALTAF
2 ITA BB64/DEL/2025 2016-17 | [A] ALTAF
3 TTA 8865/DEL/2025 2017-18 {A] ALTAF
4 T1A 8866/DEL/2025 2018-19 [A] ALTAF o
5 ITA BB67/DEL/2025 2019-20 [A] ALTAF
i 6 ITA BB68/DEL/2025 2020-21 [A] ALTAF
7 ITA BB69/DEL/2025 2021-22 [A] ALTAF ]
ITA 8959/DEL/2025 2018-19 {A] MOHD AKHALAK
9 [TA 8960/DEL/2025 2012-20 [A] MOHD AKHALAK ]
10 | I7TA 8961/DEL2025 2020-21 | [A} MOHD. AKHALAK
11 | ITA 8962/DEL/2025 2021-22 | [A] MOHD. AKHALAK
12 |IT{SS)A 3445/DEL/2026| 2019-20 {A] ASM MANAGEMENT CONSULTANTS PRIVATE LIMITED O
13 ITA 8767;'DEL,.~'2025 2022-23 [A] SHREE GGPAL BIHANI
14 1TA 3446/DEL/2026 2012-13 [A] AAMBY VALLEY CITY LIMTIED
_1-5 ITA 3447/DEL/2026 2011-2012 [ [A] SANIEEV DESAI
16 ITA 3448/DEL/2026 2015-16 [A] KULDEEP KUMAR
17 TTA 3449/DEL/2026 2024-25 [A] CIVICACT FOUNDATION ]
18 | I7A 3450/DEL/2026 2024-25 | [A] CIVICACT FOUNDATION |
19 ITA 3451/DEL/ 2026 2020-21 [A] MONTAGE ENTERPRISES FRIVATE LIMITED
20 ITA 3452/DEL{2026 2021-22 [A] MONTAGE ENTERPRISES PRIVATE LIMITED o
21 ITA 3453/DEL{2026 2014-15 [A] M/5 RAASH MECHANICALS PVT L ™.
22 { [ITA 3454/DELJ2026 2015-16 | {A] M/S RAASH MECHANICALS PVT LTD T
23 ITA 3455/DEL/2026 2014-15 [A] M/S POWERTECH ELECTROINFRA PYT LTD
24 TTA 3456/DELI2026 2014-15 [A] M/S SANDEE MEDICARE PVT LTD:
25 ITA 3457/DEL{ 2026 2015-16 -} [A] M/S SANDEE MEDIACARE PVT ITD
i AL TTA 3458/DEL/2026 2014-15 {A] M/S VATIKA LIMITED
27 ITA 3459/DEL/ 2026 2015-16 [A] MI/S VATIKA LIMITED i
;28 ITA 3460/DEL/2026 2016-2017 | [A] M/S VATIKA LIMITED
t Registrar
— 08-Jul-2




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

sr Appeal Number Assmt. Year Assessee Name Remarks
i ITA 3461/DEL /2026 2014-15 [A] M/S MAHAVIR FINCON PVT LTD
2 ITA 3462/DEL/2026 2015-16 {A] M/S MAHAVIR FINCON PVT LTD
3 ITA 3463/DEL{2026 2017-18 [A] M/S MAHAVIR FINCON PVT LTD
4 ITA 34564/DEL/2026 2018-19 fa] M/S MAHAVIR FINCON PVT LTD
5 ITA 3466/DEL/2026 2017-18 [A] RAGHAY AGRAWAL
6 [TA 3467/DEL/ 2026 2018-19 [A] RAGHAY AGRAWAL
7 ITA 3468/DEL/2026 2019-20 [A} RAGHAY AGRAWAL
8 ITA 3469/DEL/2026 2019-20 [A] G.K. REALTCRS
9 ITA 3470/DEL/2026 2016-17 | [A] ARCOTECH LTD
10 ITA 3471/DEL/2026 2018-19 [A] ARCOTECH LTD
11 ITA 3472/DEL/2026 2020-21 {A] ARCOTECH LTD
12 ITA 3474/DELJ 2026 2017-18 [A] TAURUS ENGLOBE PRIVATE LIMITED
13 ITA 3475/DEL/ 2026 2022-23 [A] GRACIOUS OVERSEAS PVT LTD
14 | ITA 3476/DEL{2026 2022-23 | [A] NOBEL OVERSEASED PVT LTD
15 ITA 3477/DELS2026 2017-18 [A] LOGICSTAT INTERNATIONAL PVT LTD
16 ITA 582/0EL/2026 2016-17 [A] VANDANA VERMA
17 BMA 6/DEL/2025 2020-21 [A] RAJINDER KUMAR SHARMA

YN -

Assistant Reﬁistrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI]

CAUSE LIST OF A BENCH FOR 06-AUGUST-2026 (THURSDAY)

sd Appeal Number | Assmt. Year Assessee Name Rematks
1 ITA 3478/DELf2026 - [A} MATA KRISHNA WANTI MEMORIAL EDUCATIONAL SOQCIETY
2 ITA 3479/DEL/2026 2017-18 [A] SPORTS AUTHCRITY OF INDIA
3 ITA 3480/DEL/2026 2022-23 [A] SPORTS AUTHORITY OF INDIA
4 ITA 3481/DEL/2026 2022-23 {A] SPORTS AUTHORITY OF INDIA
5 [TA 3482/DEL{2026 2021-22 [A] JUSTICE GOPAL SINGH PUBLIC CHARITABLE TRUST
6 lT#-\ 3483/DEL/2026 2022-23 [A] AKJ METALS VT LTD
7 [TA 3484/DEL/2026 2008-9 [A} JINGLE BELL AMUSEMENT PARK PRIVAT LIMITED
B ITA 3485/DEL/2026 2008-09 [A] JINGLE BELL AMUSEMENT PARK PRIVATE LIMITED
9 ITA 3489/DEL/2026 2018-1% [A] NEW DELHI REALCON PVT LTD
10 ITA 3490/DEL{2026 2019-20 [A] NEW DELHI REALCON PVT LTD
11 ITA 3491/DEL{2026 2020-21 [A] NEW DELHI REALCON PVT LTD
12 TTA 3492/DEL{2026 2021-22 [A] FOOTWEAR (KLICK) INDIA PRIVATE LIMITED
13 ITA 3454/DELJ2026 2018-19 [A] IMW INDIA PRIVATE LIMITED
14 TTA 3495/DEL/2026 2014-15 [A] PUNEET KULTHIA
15 ITA 3496/DEL/2026 2019-20 [A] RAJESH AGGARWAL
16 | ITA 6043/DEL/2025 2018-19 [ [A] PRAMOD JAIN (E- { FILE }}
17 ITA 6060/DEL/2025 2015-20 {A] PRAMOD JAIN {E- { FILE )}
18 TTA 709/DEL{2026 2013-14 | [D] PRAGATI POWER CORPORATION
19 ITA 1623/DEL{2026 2015-16 [A] RAKESH SHUKLA
20 ITA 1630/DEL/2026 2015-16 [A] M & M HOSPITALITIES PRIVATE LIMITED
21 ITA 1631/DELJ2026 2015-15 [A] M & M HOSPITALITIES PRIVATE LIMITED
22 ITA 1638/DEL/2026 2013-14 [A] KAVITA YADAV
23 ITA 1641/DEL{2026 2017 [D] PAWAN KUMAR, JAIN
24 | [ITA 1642/DEL/2026 2017 [D] YASH GUPFTA
X

Regi.sft’rlr:
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 10-AUGUST-2026 {MONDAY)
Sl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1379/DEL/2023 2011-12 [A] BSES RAJIDHANI POWER LTD
2 ITA 1380/DEL/2023 2017-18 [A] BSES RAJDHANI POWER LTD
3 ITA 1473/DEL/2023 2011-12 [D] BSES RAJDHANI POWER LTD,
4 ITA 1844/DEL/2023 2017-18 [D] BSES RAIDHANI POWER LTD
5 ITA 1845/DELI2023 2018-19 [B] BSES RAJDHANI POWER LTD.
6 ITA 1381/DEL/2023 2018-19 [A] BSES RAIDHANI POWER LIMITED
7 ITA 910/DEL{2024 2021-22 [A] AA ENTERPRISES {E-FILE)
8 CO 86/DEL/2024 2009-10 {A] TIRUPATI CONSTWELL PVT LTD
9 ITA 3498/DEL/2026 2014-15 fa] CHANDER PARKASH GUPTA
i0 TTA 3499/DEL/2026 2015-16 [A} CHANDER PARKASH GUPTA
11 ITA 3500/DEL{2026 2016-17 [A] CHANDER PARKASH GUPTA
12 ITA 3501/DEL/2026 2019-20 [A] KRS IMPEX
13 ITA 3502/DEL{2026 2014-15 [A] VIVEK KESARWANY
14 ITA 3503/DEL/2026 2016-17 [A] NARESH GUPTA
15 ITA 3504/DEL/2026 2020-21 [A] RAJESH AGGARWAL
16 ITA 3506/DEL/2026 2019-20 [A] KAPOOR WATTH COMPANY FVT LTD
17 | TTA 3505/DEL/2026 2018-19 | [A] KAPOOR WATCH COMPANY PVT LTD
18 ITA 3507/DEL{2026 2020-21 {A] KAPOOR WATCH COMPANY PVT LTD
19 IT;\ 3508/DEL/2026 2021-22 [A] KAPOOR WATCH COMPANY VT, LTD,
20 [TA 3509/DEL/2026 2022-23 [A] KAPOOR WATCH COMPANY PVT, LTD
21 ITA 3510/DEL/2026 2023-24 [A] KAPGOR WATCH COMPANY PVT LTD
22 ITA 3511/DEL/2026 2023-24 [A] RAM SHARAN KHAJANI DEVI MEMORIAL CHARITABLE SOCIETY
23 | TTA 3512/DELf2026 2016-17 | [A] CHITRA GUPTA
24 ITA 3513/DEL{2026 2018-19 {A] AMBA PROPERTIES PRIVATE LIMITED

-Jul-2026]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 11-AUGUST-2026 (TUESDAY)

s Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 446/DELf2020 2016-17 [A] ALL ABOUT OUTDOOR MEDIA.COM PVT, LTD.
2 ITA 6249/DEL/2025 2017-18 [A] LOVE GARG
3 ITA 6318/DEL/2025 2015-16 [D] IDEMIA SYSCOM INDLA PRIVATE LIMITED
4 ITA 6547/DEL/2025 2017-18 [A] SUNGOLD TRADE PRIVATE LIMITED
5 ITA 6553/DEL/2025 2017-18 [A] MEDHAVI TANWAR
6 ITA B941/DEL/2025 2023-24 [A] M/S AMRIT BOTTLERS PRIVATE LIMITED
7 ITA BB2/DELf2026 2017-18 [A] AMIT SINGLA
8 ITA 883/DEL/2026 2017-18 [A] AMIT SINGLA HUF
9 ITA 3411/DEL/ 2026 2026-27 [A] DHAN SINGH MAL EDUCATIONAL SOCIETY
10 ITA 3696/DEL{ 2026 2026-27 [A] DHAN SINGH MAL EDUCATIONAL SOCIETY
11 |IT(S5)A 3530/DELS2026 2021-22 [A] VINEET JAIN TLJARIA AND SONS
12 ITA 3515/DEL/2026 2014-15 [A] KAMLESH YADAV
13 ITA 3516/DELf2026 2026-27 [A] SHRI BALAJT SEWA MANDAL
14 ITA 3517/DEL{2026 2026-27 {A] SHRI. GAUSHALA
15 ITA 3519/DEL/2026 2021-22 [A]} HYDROCARBONS EDUCATICN & RESEARCH SQCIETY
16 TTA 3520/DEL/2026 2021-22 [A] SUMEET KUMAR
17 ITA 3521/DEL{2026 2015-16 {A] DHANPAL
18 ITA 3522/DEL/2026 2014-15 [A] ISHIDA INDIA PRIVATE LIMITED
19 ITA 3523/DEL{2026 2026-27 [A] BHARTIYA EDUCATION SOCIETY
20 ITA 3525/DEL{2026 NA [A} OSHO FRAGNANCE
21 | ITA 3526/DEL{2026 Na [A] OSHO FRAGNANCE
22 ITA 3531/DEL/ 2026 2013-14 [A] SANJEEV GUPTA
23 ITA 3332/DEL{2026 2014-15 [D] NEETESH JAIN
it Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J
CAUSE LIST OF A BENCH FOR 12-AUGUST-2026 (WEDNESDAY)
s Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 8518/DEL/2025 2015-20 [AJ SCL HEALTHCARE PRIVATE LIMITED
2 ITA 8519/DEL/2025 2020-21 [A] SCL HEALTHCARE PRIVATE LIMITED
3 ITA 8520/DEL/2025 2021-22 | {A] SCL HEALTHCARE PRIVATE LIMITED
4 ITA 8521/DEL{2025 2022-23 [A] SCL HEALTHCARE PRIVATE LIMITED
5 ITA 8634/DEL/2025 2023-24 [A] PRABAL ROY
6 ITA 8809/DEL/2025 2022-23 [A] KARAN VIJHANI
7 ITA 8810/DELf2025 2020-21 [A] KARAN VIJHANI
8 ITA 8811/DEL/2025 2019-20 [A] KARAN VIJHANT
9 ITA 3533/DEL/2026 APPI’:II%;BLE [A] CHILDRENS HOPE
10 [TA 3534/DEL/2026 APPEI%;BLE [A]) CHILDRENS HOPE
11 ITA 3535/DEL{2026 2016-17 [A] JAT GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED
12 ITA 3537/DEL/ 2026 2023-24 [A] RADHA BUILDTECH (INDIA) PRIVATE LIMITED
13 | ITA 3538/DEL/2026 2011-12 [ JA] RAJIV KUMAR
14 ITA 3539/DEL/2026 2025-26 {A] THE AMIR EDUCATION SCCIETY
15 ITA 3540/DEL/2026 2012-14 [A] VRC CONSTRUCTIONS INDIA PRIVATE LIMITED
16 ITA 3541/DEL/2026 2018-19 [A] ARJUN ENTERPRISES PRIVATE LIMITED
17 ITA 3542/DEL/2026 2019-20 [A} ARJUN ENTERPRISES PRIVATE LIMITED
18 ITA 3543/DEL/2026 2020-21 [A] ARJUN ENTERPRISES PRIVATE LIMITED
19 | ITA 3544/DEL/2026 2021-22  {[A] ARJUN ENTERPRISES PRIVATE LIMITED
20 ITA 3545/DEL/2026 2022-23 [A] ARJUN ENTERPRISES PRIVATE LIMITED
21 ITA 3546/DEL/2026 2023-24 [A] ARGUN ENTERPRISES PRIVATE LIMITED
22 ITA 3550/DELf2026 2025-26 [A] JAIN SWETAMBER TERAPANTHI CHARITABLE TRUST
23 ITA 3551/DEL/2026 2025-26 [A] JAIN SWETAMBER TERAPANTHI CHARITABLE TRUST
W
i t Registran
08-Jul-2024]
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ANCOME TAX APPELLATE | RIBUNAL, DELHL BENUHES, NEW DELHL )
CAUSE LIST OF A BENCH FOR 13-AUGUST-2026 (THURSDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6334/DEL{2025 2015-16 [A] SATISH KUMAR

2 ITA 8978/DELf2025 2023-2024 [A] SPAY TECHNQLOGY PRIVATE LIMITED

3 ITA 70)8/DEL/ 2026 2012-13 [D] ARGENTIUM INTERNATIONAL PVT LTD

4 ITA 1542/DEL{2026 2020-2021 [A] JAIN RAJESH & ASSOCIATES

5 ITA 3554/DEL{2026 2016-17 [A] FROZEN IRON AND STEEL PRIVATE LIMITED

6 ITA 3555/DEL{2026 2017-18 [A] MAHESH KUMAR AGRAWAL HUF

7 ITA 3556/DEL2026 2018-19 [D} SATYENDER SHARMA

g ITA 3557/DELf2026 2009-10 [A] CPS CASH PROCESSING SOLUTION PRIVATE LIMITED

9 ITA 3558/DEL{2026 2024-25 [A] FORGINGS PRIVATE LIMITED

10 ITA 356G/DEL{2026 2013-14 [D] A L M INDUSTRIES LIMITED

11 ITA 3561/DELf2026 2019-20 [D] A L M INDUSTRIES LIMITED

12 ITA 3562/DELf2026 2022-23 [D] A L M INDUSTRIES LIMITED

13 TTA 3563/DELf2026 2015-16 [A] SUNIL PAL

14 ITA 3564/DEL/2026 2017-2018 | [A] VIJAY THAKUR

15 ITA 3565/DEL/2026 2023-24 [A] SOHEB MALIK

16 ITA 3566/DELf2026 2015-16 [A] RAJIV PURI

17 ITA 3567/DELf2026 2017-18 [A] SOCIETY FOR HUMAN TRANSFORMATION AND RESEARCH

18 ITA 3568/DEL{2026 2019-20 [A] MOHIT BHARGVA

12 ITA 1590/DELS2026 2010-11 [A] LATE SH. CHIRANII LAL SHARMA, THROUGH L/H SH. RISHIPAL
20 ITA 1591/DELf2026 2011-12 [A] LATE SH. CHIRANII LAL SHARMA, THROUGH L/H SH. RISHIPAL
21 [TA 1592/DEL {2026 2012-13 [A] LATE SH. CHIRANII LAL SHARMA, THROUGH L/H, SH. RISHIPAL
22 ITA 1593/DEL/2026 2013-14 [A] LATE SH. CHIRANII LAL SHARMA, THROUGH L/H, SH. RISHIPAL
23 ITA 1594/DEL {2026 2014-15 [A] LATE SH. CHIRANII LAL SHARMA, THROUGH L/H, 5H. RISHIPAL
24 ITA 1595/DELf2026 2015-16 [A] LATE SH. CHIRANII LAL SHARMA, THROUGH L/H, SH. RISHIPAL
25 ITA 1556/DELf2026 2016-17 [A] LATE SH. CHIRANII LAL SHARMA, THROUGH L/H, SH. RISHIPAL
26 ITA 1597/DELf2026 2017-18 {A] LATE 5H. CHIRANII LAL SHARMA, THROUGH LfH, SH. RISHIPAL
27 ITA 1598/DEL/ 2026 2013-14 [A] M/S VIKAS SURYA DEVELOPERS PVT. LTD.

28 ITA 1599/DEL{2026 2014-15 [A] M/S VIKAS SURYA DEVELOPERS PVT. LTD.

29 ITA 1602/DEL/2026 2013-14 | [A] DEEPAK SHARMA

30 ITA 1603/DEL/2026 2014-15 [A] DEEPAK SHARMA

31 ITA 1604/DEL/2026 2015-16 [A] DEEPAK SHARMA

32 TTA 1605/DEL/2026 2016-17 | [A] DEEPAK SHARMA

33 ITA 1606/DEL/2026 2017-18 [A} DEEPAK SHARMA

34 ITA 3621/DEL2026 202122 [A] ANKIT AGARWAL

35 ITA 3622/DEL{2026 2021-22 [A] ANKIT AGARWAL

36 ITA 3628/DELf2026 2018-19 [A] TRILOK SINGH RAWAT

37 ITA 4829/DEL/2026 2018-19 [A] SANDEEP TOMER

ko) ITA 5022/DEL/2026 2025-2026 [A] V.B. EDUCATICNAL TRUST, KURUKSHETRA

39 ITA 5038/DEL{2026 - [A] M/S JINDAL CHARITABLE SCCIETY

40 ITA 503S/DELS2026 - [A] M/S JINDAL CHARITABLE SCCIETY

%Wﬁ
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ANLUPME VAR AFFELLAIE IKIBUNAL, VELMNL GENLAED, NEVY UELHNL

CAUSE LIST OF B BENCH FOR 20-JULY-2026 (MONDAY}

Sri Appeal Number Assmt, Year Assessee Name Remarks

1 [TA 2044/DEL{2024 2012-13 [A] FIRST HOSPITALITY & LEISURE PRIVATE LIMITED

P2 ITA 291B/DEL/2024 2012-13 {7] FIRST HOSPETALITY AND LEISURE PVT, LTD. (E FILING}

3 ITA 4755/DEL/2024 2017-18 [D} HARI GOVIND TEXFAB (INDIA) PVT. LTD. (E FILING)

;th ITA £909/DELS2025 2012-13 [D) SHEETAL CHAUDHARY (E.FILING)

5 ITA 36/DEL{2026 2020-21 [D] RAVI KISHORE ENTERPRISES PRIVATE LIMITED {E, FILING)

6 CO 33/DEL/2026 2020-21 [A] RAVI KISHORE ENTERPRISES PRIVATE LIMITED (E. FILING)

7 TTA 2194/DELf2026 2014-15 [A] KSHITIZ IMPEX PRIVATE LIMITED

8 ITA 2195/DEL/ 2026 2016-17 [A] KSHITIZ IMPEX PRIVATE LIMITED

9 ITA 2196/DEL/ 2026 2018-1% [A] KSHITIZ IMPEX PRIVATE LIMITED

10 ITA 2197/DEL/2026 2022-23 [A] ABHISHEK KUMAR

11 ITA 2198/DEL/2026 2023-24 [A] ABHISHEK KUMAR

12 ITA Z199/DELf 2026 2015-20 [A] NIDHI JAIN

_1;_4 TTA 2200/DELf2026 2020-21 [A] NIDHI JAIN

14 [TA 2201/DEL{2026 2021-22 {A] NIDHI JAIN

IlS ITA 2203/DEL/2026 2020-21 [A] 5G BULLION IMPEX PRIVATE LIMITED

16 ITA 2205/DEL/2026 2019-20 [A] GEETA

17 ITA 2206/DEL{2026 2015-20 [A] GEETA

18 ITA 2207/0EL/ 2026 2019-20 [A} GEETA

19 1TA 2208/DEL 2026 2017-18 [A] M.F. ENTERTAINMENT & AMUSEMENT P LTD

20 ITA 2209/DELS2026 2017-18 [A] JINDAL PIPE LTD.

21 TTA 2210/DEL/2026 2018-19 | [A] JINDAL PIPE LTD

22 TTA 1939/DEL/2020 2011-12 ]T[h] EASTERN AND WESTERN DRESSES TRADING PRIVATE LIMITED (E/H)
stantRegfstr
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INCOME YAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 21-JULY-2026 (TUESDAY)

Sri Appeal Number Assmt, Year Assessee Name Remarks
1 [TA 6616/DEL/2025 2022-23 [DO] RAJENDER MISHRA (E. FILING}
2z ITA 28/DEL/2026 2016-17 [A] ANKISH MADHAN
3 ITA 35/DEL/2026 2020-21 (D] M/S REHMAT AUTO PRIVATE LIMITED (E, FILING}
4 [TA 39/DEL/2026 2018-19 D] SLEECT FABRICS PRIVATE LIMITED (E, FILING}
5 ITA 46/DEL{ 2026 2017-18 [A] ELEGANT GEMS PRIVATE LIMITED (E. FILING}
6 ITA 2215/DELf 2026 2017-18 [A] GRAMIN BAL VIKAS SHIKSHA SAMITI
7 ITA 2216/DEL/2026 2018-19 [A] GRAMIN BAL VIKAS SHIKSHA SAMITI
;_._' ITA 2217/DEL/2026 2019-20 [A) GRAMIN BAL VIKAS SHIKSHA SAMITI
3 ITA 2218/DEL/2026 2020-21 [A] GRAMIN BAL VIKAS SHIKSHA SAMITI
10 ITA 2219/DEL{2026 2021-22 [A] GRAMIN BAL VIKAS SHIKSHA SAMITL
1t ITA 2220/DEL/ 2026 2022-23 [A] GRAMIN BAL VIKAS SHIKSHA SAMITI
12 ITA 2223/DEY2026 2016-17 [A] AZURE SWITCHGEAR PRIVATE LIMITED
13 TTA 2225/DEL/2026 2022-23 [A] PINNACLE SUPERSTRUCTURES PRIVATE LIMITED
14 ITA 2226/DELf2026 2005-Gé {D] ANSAL HOUSING LIMITED
15 ITA 2227/DELJ 2026 2013-14 [D] ANSAL HOUSING LIMITED
16 €O 153/DEL/2026 2013-14 [A] ANSAL HOUSING LIMITED
17 iTA 2228/DEL/2026 2022-23 [AT JAIGOPAL SAINI
18 ITA 2225/DEL2026 2018-19 [A) SURENDRA KUMAR SHARMA
15 ITA 2230/DEL{2026 2019-20 (A} SURENDRA KUMAR SHARMA
20 CO 156/DELY2026 201314 (A] SATYA NARAYAN GUPTA
21 ITA 2064/DELf2026 2013-14 [D] SATYA NARAYAN GUPTA
22 ITA 6061/DELf2025 2018-19 [A] FRONTIER RAAS EXPORTS PRIVATE LIMITED (E. FILING)
23 TTA BRE3/DEL 2025 2018-19 [A] GNE EXPORTS PRIVATE LIMITED (E. FILING)
-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 22-JULY-2026 (WEDNESDAY}

arl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6617/0EL 2025 2023-24 {A] RITNAND BALVED EDUCATION FOUNDATION (E. FILING)
2 ITA 6952/DEL/2025 2018-2018 [A] BHARAT BHUSHAN GUPTA

3 ITA 29/DEL/2026 2023-24 [A] M/S. SMART EYE SECURITY SYSTEM

4 ITA 2231/DEL{2026 2015-16 [A] RAKESH KUMAR GARG

5 ITA 2232/DE|{2026 2005-10 [A] JASBINDER SINGH

& TTA 2233/DEL2026 2020-21 [A] SUMAN SARASWAT

7 ITA 2234/DEL/2026 2017-18 [A] SANDEEP KALIA

8 ITA 2237/DEL/2026 2017-18 [A) MUKUL GUPTA

9 ITA 2238/DEL/2026 2017-18 [A] RAKESH KUMAR
IS TTA 223%/DEL/2026 2017-18 [A] SARITA JAIN

11 ITA 2240/DEL/2026 2018-1% D] PARAGON INDUSTRIES LIMITEL:

12 ITA 2241/DEL/2026 201%-20 [D] PARAGON INDUSTRIES LIMITED

i3 ITA 2242/DELS2026 2021-22 [D] PARAGON INDUSTRIES LIMITED

14 TTA 2243/DEL{2026 2022-23 (D] PARAGON INDUSTRIES LIMITED

15 ITA 2244/DELfZ2026 2023-24 {D] PARAGON INDUSTRIES LIMITED

16 CC 168/DEL{2026 2018-19 [A] PARAGON INDUSTRIES LIMITED

17 CO 169/DELS2026 2019-20 [A] PARAGON INDUSTRIES LIMITED

18 CO 170/DEL/ 2026 2021-22 [A] PARAGON INDUSTRIES LIMITED

19 CG 171/DEL 2026 2022-23 [A] PARAGON INDUSTRIES LIMITED

20 €O 172/DEL/2026 2023-24 [A] PARAGON INDUSTRIES LIMITED

2 ITA 4413/DEL/ 2025 2011-12 [A] KAPTAN SINGH

22 ITA 6618/DEL/2025 2022-23 (] ANIL KUMAR (E. FILING)

23 ITA 6782/DELf2025 2014-15 (D] MOHAN KUMAR AGARWAL AND SON {E.FILING)
24 CO 167/DEL/2026 [ 2019-1% [A] MOHAN KUMAR AGARWAL AND SON

25 ITA 47/DEL 2026 L 2019-20 {D] M{5 SUKI CREATIONS PVT. LTD (E. FILING)

26 CO 48/DEL2026 2019-20 {A] SUKI CREATIONS PVT LTD (E. FILING)

7 ITA 50/DEL/ 2026 2015-15 fA] ANAND SINGH REDHU (E. FILING)

28 ITA 92/DEL/2026 20129-20 [A] SHIVA CONSTECH PRIVATE LIMITED

29 TTA 153/DEL/2026 2019-20 [A} KISHAN CHAND GUPTA HUF

30 ITA 158/DELS2026 2018-19 [A] SUNITA GROVER

31 ITA 159/DEL/2026 2019-24 {A] SUNITA GROVER

32 ITA 160/DEL/2026 2013-14 [A] SANAH KORPAL

33 ITA 161/DEL/2026 2015-16 [A] RAVINDRA
34 ITA 162/DEL/2026 2015-16 [A] RAVINDRA

35 ITA 165/DELf2026 2023-24 (A] NARESH KUMAR
38 ITA 167/DELS2026 2014-15 [A] KANHA CHARITABLE TRUST
37 ITA 169/DEL /2026 2016-17 [A) KUNAL ARORA
38 ITA 171/DEL/2026 2012-13 [A] KEESARI INDUSTRIE LIMITED
39 ITA 172/DEL2026 2025-26 [A] EDUCATICN CONCERN
40 ITA 173/DEL/2026 2025-26 [A] EDUCATION CONCERN
41 ITA 2487/DEL/2023 2013 [D] DSC LIMITED (E FILING)
\ﬁ!staﬂt Registra,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

0
CAUSE LIST OF B BENCH FOR 23-JULY-2026 (THURSDAY} I,..—i-{’——»
5ri Appeal Number Assmt. Year Assessee Name Remarks
1 ITa 2104/DEL/ 2022 2010-11 [D] D- ART FURNITURE SYSTEMS PVT LTD
2 ITA 127/0ELf2023 2010-11 [A] D-ART FURNITURE SYSTEMS PVT LTD
3 ITA 128/DEL/2023 2011-12 [A] D-ART FURNITURE SYSTEMS P.LTD
4 ITA 194/DEL{ 2023 2011-12 [D] D-ART FURNITURE SYSTEM PLTD
5 [TA 799/DELf2024 2014-15 [A] PARAS MAL LODHA (E- ( FILE))
8 ITA 800/DEL/2024 2015-16 (A] PARAS MAL LODHA (E- { FILE})
7 ITA 801/DEL/ 2024 2016-17 [A] PARAS MAL LODHI (E- { FILE)}
8 ITA 802/DEL/2024 2017-18 [A} PARAS MAL LODHA (E- { FILE))
9 ITA 875/DEL/2024 2013-14 [D] PARAS MAL LODHA (E FILING)
10 ITA 876/DELS2024 2017-18 [D] PARAS MAL LODHA (E FILING)
11 TTA 4201/DEL/ 2024 2017-18 [A] DEEPAK. VERMA (E FILING}
12 ITA 2823/DEL{2025 2013-14 [A} CPR CAPITAL SERVICES LTD
13 ITA 4606/DEL/2025 2013-2014 {A] GTV SEZ PHASE 1 PRIVATE LIMITED (E. FILING}
i4 ITA 4607/DEL{2025 2014-15 [A] GTV SEZ PHASE -1 PRIVATE LIMITED (E. FILING)
15 ITA 4608/DEL/2025 2015-16 [A] GTV SEZ PHASE -1 PRIVATE tIMITED (E. FILING})
16 ITA 4609/DELS2025 2016-17 [A] GTV SEZ PHASE -1 PRIVATE LIMITED
17 ITA 4677/DEL{2025 2014 [D] GTV SEZ PHASE-1 PRIVATE LIMITED
18 ITA 4678/0EL 2025 2015 (3] GTV S5EZ PHASE-1 PRIVATE LIMITED
12 ITA 4706/DEL/2025 201718 [A] ASHISH KUMAR
20 ITA 5144/DEL/2025 2017-18 [D] ASHISH KUMAR
21 [TA 6668/DEL/2025 2009-10 {A] ROHIT GARG (E.FILING)
22 ITA 6671/DEL/ 2025 2020-21 [A] SURENDER SONI (E.FILING})
23 ITA 6674/DEL/2025 2021-22 [A] SAMIDH SHARMA
24 ITA 6703/DEL/2025 2022-23 [A] MAYANK JAIN (E. FILING)
25 ITA 6767/DELf2025 2020-21 [A] AMIT GUPTA
26 ITA BBOS/DEL/2025 2017-18 [D] WEST HARYANA HIGHWAYS PRCIECTS PVT LTD {E.FILING}
27 ITA 6810/DEL{2025 2017-18 [A] SKIPPING STONES ENTERTAINMENT PRIVATE LIMITED
28 ITA 6832/DEL/2025 2017-18 {A] KARVY INNOTECH LIMITED (E. FILING)
29 ITA 6833/DEL2025 2018-1% [A) KARVY INNOTECH LIMITED (E. FILING})
30 ITA 6932/DEL/2025 2019-20 [A] VIVAAN DESH NIRMAN PRIVATE L IMITED (E FILING}
31 ITA 6933/DEL/ 2025 2019-20 [D] SUNWVOQ TECHNOLOGIES PRIVATE LIMITED (E.FILING}
32 ITA 6950/DELF2025 2012-13 {A] SUDHIR KUMAR KHEMKA
33 ITA 6955/DELf2025 2017-18 {D] KARVY INNOTECH LIMITED (E.FILING}
34 ITA B956/DEL2025 2021-22 {D] KARVY INMOTECH LIMITED (E.fILING}
35 TTA 6957/DEL/2025 2021-22 [O] KARVY INNOTECH LIMITED (E.FILING)
E_l ITA 49/DEL/2026 2015-20 (D] M/S GREEN BYTE WEB PVT. LTD {E. FILING)
37 ITA 53/DEL/2026 2019-20 [A} NITIKA KOHLL
38 ITA 54/DEL/2026 2019-20 FA] KIMTI LAL KOHLI
39 ITA 55/DEL{2026 2018-20 [A] SANEEV KOHLL
40 ITA 60/DEL/ 2026 2014-15 [A] Mf5 INA INDIA LIMITED (E. FILING)
41 ITA 63/DEL{2026 2022-2023 [A] SUNIL KUMAR (E, FILING}
42 ITA 70/DELf2026 20i7-18 [D] LUBETEC INDIA PVT LTD (E. FILING)
43 ITA 71/DEL 2026 2018-19 [O] VORTEX SYSTEM PVT, LTD, (E. FILING)
44 CO 124/DEL/20256 2018-19 [A] YORTEX SYSTEM PVT, LTD.
45 [TA 113/DEL/2026 2015-20

[D] PUREWAYS INFRA PVT. LTD. (FARLIER KNOWN AS GROWEVER INFRA PVT. (TD.} (E.FILING)

LT




CAUSE LIST OF B BENCH FOR 23-JULY-2026 (THURSDAY) @\j
Sr " Appeal Number Assmt, Year Assessea Name Remarks
4G TTA 114/DELJ2026 2020-21 {] PUREWAYS INFRA PVT. LTD. (EARLIER KNOWN AS GROWEVER INFRA PVT, LTD,) (E.FILING})
47 ITA 117/DEL/2026 2019-20 [P} AMIT PASRICHA {E.FILING)
48 [TA 118/DFiL/2026 2016-17 [D] RAYBAN FOODS PYT. LTD. (E.FILING)
49 ITA 123/DEL/2026 2026-27 [A] REAL SCHOLAR SOCIETY (R 5 S) (E.FILING)
30 ITA 124/DEL{2026 2026-27 [£] REAL SCHOLAR SQCIETY (R S 5) (E.FILING)
51 ITA 125/DEL{2026 2020-21 [D] KRISHAN KUMAR GARG (E.FILING)
52 ITA 126/DEL/2026 2016-17 [D] KETEK] MOBILE TRADING PRIVATE LIMITED (E.FILING)
53 CO 174/DELf2026 2018-17 [A] KETEKI MOBILE TRADING PRIVATE LIMITED
>4 ITA 1920/DEL/2026 2017-18 [A] RAM KUMAR PARVEEN KUMAR
55 ITA 5073/DEL/2026 2026-27 [A] NATIONAL BOARD OF ACCREDITATION
56 CO 236/DEL{ 2026 2020-21 [A] KRISHAN KUMAR GARG
» B
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INC T PPE NAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 27-JULY-2026 (MONDAY)
Srl Appeal Number |Assmt. Year Assessee Name Remarks
I_L ITA 2824/DEL{2025 2019-20 | [A] BSC PAINTS PVT LTD.

2 ITA 2825/DEL/2025 2020-21 [A] BSC PAINTS PVT LTD

3 ITA 4652/DFi /2025 2016-17 | [D] MUBARAK OVERSEAS PRIVATE LIMITED {E FILE)

4 ITA 4729/DEL/2025 2015 [D] MUBARAK OVERSEAS PVT. LTD. (E.FILE)

5 ITA 4730/DEL/2025 2017 [D] MUBARAK GVERSEAS PVT. LTD. (E.FILE)

& ITA 4731/DELf 2025 2017-18 [D] MUBARAK CVERSEAS PRIVATE LIMITED (E.FILE}

7 A 4732/DEL/2025 2018 [D] MUBARAK DVERSEAS PVT, LTD. {E.FILE)

B ITA 6806/DEL/ 2025 2018-19 [A] MUBARAK OVERSEAS PRIVATE LIMITED (E.FILING)

] ITA 6731/DEL/2025 2015-16 | [A] MUBARAK OVERSEAS PRIVATE LIMITED (E. FILING)

10 ITA 6732/DEL{2025 2016-17 [A] MUBARAK OVERSEAS PRIVATE LIMITED (E. FILING)

11 ITA 6733/DEL/ 2025 2017-18 [A} MUBARAK OVERSEAS PRIVATE LIMITED {E. FILING)

12 ITA 7161/DEL/ 2025 2019-20 [A] MUBARAK OVERSEAS PRIVATE LIMTIED

13 ITA 6734/DEL/2025 2016-17 [A) PRAMOD BAHL (E. FILING)

14 ITA 673B/DEL{2025 2016-17 [A] VINOD BAHL {E. FILING)

15 | ITA B590/DEL/2025 2021-22 [A] PUNJAB NATIONAL BANK

16 | ITA 8510/DEL/2025 2017-18 [A] ONGC VIDESH LIMITED

17 | ITA 9126/DEL/2025 2017-18 [D] ONGC VIDESH LIMITED

1B | ITA S116/DEL/2025 2017 [D] EARTHCON UNIVERSAL INFRATECH PVT LTD (E.FILING)

15 | ITA9117/DEL/2025 2017 [D] EARTHCON UNIVERSAL INFRATECH PVT LTD (E.FILING}

20 | ITA 9122/DELS2025 2017-18 [D] M/S. NISHIT INFRATECH PRIVATE LIMITED (E.FILING)

21 ITA 69/DEL{2026 2015-16 [A] MAYANK RAI JAIN (E. FILING)

22 ITA 73/DEL{2026 2013-14 [D] M/S VISIONARY INFRAPRQIECTS PVT LTD (E. FILING)

23 ITA 74/DEL/2026 2020-21 [D] M/S SAMIR EPC PRIVATE LIMITED {E. FILING)

Aﬁfst;'?’;klh" 2
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF 8 BENCH FOR 28-3ULY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 1102/DEL/2023 2017-18 | [A] VE COMMERCIAL VEHICLES LTD

2 ITA 2981/DEL/2024 2016-17 [A] DELHI BROTHRERHOOQD SOCIETY (E. FILE)

3 ITA 2704/DEL/2025 2017-18 [A] ADIHM DEVELOPERS PVT UTD

4 ITA 2705/DEL/2025 2018-19 [A] ADIHM DEVELOPERS PVT LTD

5 ITA 6557/DEL/2025 2011-12 [A} NIPRO PHARMAPACKAGING INDIA PVT LTD

[ ITA 6558/DEL/2025 2011-12 [Al NIPRC PHARMAPACKAGING INDIA PVT LTD

7 ITA 6585/DEL/2025 2019-20 [A] TATA STEEL LIMITED

B ITA 6654/DEL/2025 2018-1% {B] BHARAT BHUSHAN GULATI (E. FILING)

9 ITA 6811/DEL/2025 2017-18 [A] ORIENTAL TOLLWAYS PYT LTD

10 ITA 6812/DELf2025 2017-18 [A] CRIENTALTOLLWAYS PVT LTD

| ey | oers | R Sy ST AT LT ST
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13 ITA 72/DELJ2026 2016-17 [D] NITIN GUPTA (HUF) {E. FILING)

14 ITA 79/DEL/2026 2014-15 | [D] SHIV KUMAR HUF {E. FILING)

15 ITA BO/DELS2026 2015-16 [D] SHIV KUMAR HUF (E. FILING)

16 ITA 137/DEL/2026 2019-2¢ [A] KAMAL KUMAR AGARWAL {E.FILE}

17 ITA 141/DEL/2026 2022-23 [A] PAWAI TRUST (E.FILE)

18 ITA 142/DEL{2026 2017-18 {B] VIVEK JOSHI {(E_FILE}

19 CO 185/DEL/2026 2017-18 [A] VIVEK 3J0SHI

20 | ITA 146/DEL/2026 2015-16 | [A] KANHA CHARITABLE TRUST (E.FILE)

21 ITA 147/DEL/2026 2013-14 [A] K.R. TECHNCBUILD PRIVATE LIMITED {E.FILE)

22 ITA 149/DEL/2026 2017-18 fA] INCKAH INFRASTRUCTURE TECHNOLOGIES PVT LTD {E.FILE)

23 CO 237/DEL/2026 2018-19 {A] BHARAT BHUSHAN GULATI
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF 8 BENCH FOR 29-JULY-2026 (WEDNESDAY)
Sri Appeal Number |Assmt. Year Assessee Name Remarks
1| ITA 1969/DEL/2024 | 2012-2013 | {A] GRID INDIA POWER CABLES PRIVATE LIMITED (E FILING)
2 | ITA 2787/DEL/2024 2013-14 | (D] THE GRID INDIA POWER CABLES PVT, LTD. (E FILING)
3 | ITA 225/DEL/2025 2017-18 | [A] SANDEEP RAMNIKAL BOKADIA
4 TTA 86/DEL/2026 2019-20 | [A] SETHE BUILDWELL PVT LTD
5 ITA 87/DEL/2026 2020-21 | [A} SETHI BUILDWELL PVT LTD
6 CO 186/DEL{2025 2022-23 | {D] HARIOM MOBILE PRIVATE LIMITED
7 CO 187/DEL/2025 2021-22 | {D) HARIOM MOBILE PRIVATE LIMITED
3 €O 190/DEL/2025 2019-20 | [D] HARIOM COMMUNICATION LLP
$ CO 191/DELS2025 2018-19 | [D] HARIOM COMMUNICATION LLP
10 | CO 278/DFIf2025 2016-17 | [A] HARIOM COMMUNICATION LLP
11 | CO 279/DEL/2025 2017-18 | [A] HARIOM COMMUNICATION LLP
12 | ITA 4503/DFL/2025 2021-22 | [D] HARIOM MOBILE PRIVATE LIMITED
13 | 1TA 4504/DEL/2025 202223 | {D] HARIOM MOBILE PRIVATE | IMITED
14 | ITA 4505/DEL/2025 2018-19 | [D] HARIOM COMMUNICATION LLP
15 | ITA 4506/DEL/2025 2019-20 | [D] HARICM COMMUNICATION LLP
16 | ITA 5468/DEL/2025 2016-17 | [D] HARICM COMMUNICATION LLP
17 | ITA 5469/DEL/2025 2017-18 | [D] HARIOM COMMUNICATION LLP
18 | 1TA 134/DEL/2026 2017-18 | {A] PREMIUM COMPOSTOS INDIA PRIVATE LIMITED (E.FILE)
19 | ITA 174/DEL/2026 2018-19 | {A] MOHIT GROVER {E.FILE)
20 | ITA 175/DEL/2026 2015-16 | [A] SHYAM BUILDPRO PVT LTD {E.FILE)
21 | ITA 176/DEL{2026 2020-21 | [A} SHYAM BUILDPRO PVT LTD (E.FILE)
22 | ITA 177/DEL/2026 2012-13 | [A] VIVEK ACHARYA (E.FILE)
23 | ITA 178/DEL/2026 2020-21 | [A] DBA EXPORT INDIA PVT LTD
24 | ITA 180/DEL/2026 2013-14 | [A] VIRENDRA JAIN
25 | ITA 181/DELj2026 2017-18 | {A] VIRENDRA JAIN
26 | ITA 182/DEL/2026 2021-22 | {A] VIRENDRA JAIN
27 | ITA 193/DEL/2026 2022-23 | [D] SHALNI ARQRA
28 | ITA196/DEL/2026 | AAECP9S31C | [D] PALLAVI ADVERTISING PVT LTD (E.FILE)
29 | ITA 980/DEL/2026 2020-21 | [A] SARLTA JAIN {E-(FILE))
30 | ITA 2373/DEL/2026 2020-21 | [D] SHYAM BUILDPRO PRIVATE LIMITED
31 | ITA 2374/DELJ2026 2021-22 | {D] SHYAM BUILDPRO PRIVATE LIMITED
32 | ITA 2024/DFL/2026 2014-15 | [A] SURINDER KAUR
Ass:stant Registrar -
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INCOME TAX APPELLATE TRIBUNAL, DELHY BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 30-JULY-2026 (THURSDAY)

Sel Appeal Number |Assmt, Year Assessee Name Remarks

1 ] ITA 4692/DEL/2025 2015-16 | [A] RAM BHAGWAN (E. FILING)

2 ITA 6744/DEL/2025 2017-2018 | [A] GUDWALA & SONS (E. FILING)

3 | ITA 6790/DEL/2025 2022-23 | [D] VIPIN SHARMA

4 ITA 6791/DEL/2025 2017-18 [A] ARCONIC OF INDIA PRIVATE LIMITED

S ITA 7632/DEL/2025 2014-15 [A] KAMAL PRAKASH GUPTA (E-(FILE})

6 ITA 88/DEL/2026 2017-18 [A] BIR ENGINEERING SCLUTIONS PRIVATE LIMITED

7 ITA 91/DELf 2026 2018-19 [A] SHRT SURENDER FAL

8 ITA 151/DEL/2026 2018-1% [A] PANACEA BIOTEC LTD {E.FILE)

9 ITA 96/DEL/2026 2018-19 | [A] CHOUGCHARY TRADERS (E. FILING)

10 ITA 97/DEL/2D26 2018-19 [A] CHOUDHARY TRADERS (E. FILING)

i1 ITA 98/DEL/2025 2018-19 [A] CHOUDHARY TRADERS (E. FILING)

12 ITA 101/DEL{2026 2016-17 [A] STATE BANK OF INDIA, ADMINISTRATIVE OFFICE PANCHKULA 6754

13 ITA 102/DEL/2026 2017-18 [A] STATE BANK OF INDIA, ADMINISTRATIVE OFFICE PANCHKULA 6754

14 | ITA 3104/DEL/2025 2013-14 [A] RAIBIR SINGH

15 | 1TA 2810/DEL{2025 2012-13 {A] RAIBIR SINGH
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. « INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 03-AUGUST-2026 (MONDAY)
Sr Appeal Number | Assmt, Year Assessee Name Remarks
1 CO 81/DEL/2026 2016 [A] SANJAY AGGARWAL
2 ITA 368/DEL/2021 2012-13 [A] PURUS BUILDERS PRIVATE LIMITED (RECALLED MATTER})
3 ITA 3781/DEL/2023 2020-21 [A] HINDUSTAN POWERPROJECTS PRIVATE LIMITED (E FILING)
4 [TA 423/DEL/2025 2014-15 [A) CHOPRA FILLING STATION
5 ITA 593/DEL/2025 2021-22 [A] PASHUPATI ECOTEX LLP
6 | TTA1372/DEL/2025 2021 [D] PASHUPATI ECOTAX LLP
7 ITA 2715/DEL/2025 2017-18 [A] CRRIS INFRASTRUCTURE PVT LTD (E. FILING)
8 ITA 4550/DEL/ 2025 2017-2018 | [A] MOON HERBAL LABORATCRIES PRIVATE LIMITED {E FILE)
9 ITA 4582/DELS2025 2018-1% [D] AMBASHAKTI UDYQG LIMITED (E. FILING)
10 | T1TA 4738/DEL/2025 2021-22 [D] RAHEES AHMAD (E.FILE)
11 ITA 5817/DEL/ 2025 2018-15 [A] SH. VIJAY ANAND CHALRASIA {E FILE)
12 | ITA 6596/DEL/2025 2017-18 [A] SHADI LAL KATYAL
13 ITA 6743/DEL/2025 2020-21 [A] SH. SHASHI KANT CHAURASIA {E FILE)
14 | T1TA 6834/DEL/2025 2011-2012 | {A] DEEPTI CHAWLA
15 ITA 6839/DEL{2025 2016 [D] SANIAY AGGARWAL (F FILE)
16 ITA 6840/DEL/2025 2018-19 [A] PLUS INC (E FILE}
17 | ITA 6845/DEL/2025 2017-18 [D] KHANDELWAL CHAIN COMPANY (E FILE)
18 | ITA 6869/DEL/2025 2021-22 [A] AASHIRWAD OIL & AGRO INDUSTRIES
19 | ITA 6872/DEL{2025 2019-20 [A] PRAMOD KUMAR GUPTA
20 | ITA &873/DEL{2025 2021-22 [A] PRAMOD KUMAR GUPTA
21 | ITA 817B/DEL/2025 2020-21 [D] SHASHI KANT CHALIRASIA (E FILE}
22 ITA 8445/DEL{2025 2018-19 {&] VOAY ANAND CHAURASIA {E FILE)
23 ITA 133/DEL/2026 2025-26 [A] DHARMARTH GAUSHALA {E.FILE)
24 ITA 1911/DEL/2026 2018 [D] TENERON LIMITED {(E FILE)
25 ITA 1913/DEL/2026 2014-15 [A] I HOME AND INFRASTRUCTURE PRIVATE LIMITED (E FILE}
26 ITA 1914/DEL/2026 2015-16 [A] I HOME AND INFRASTRUCTURE PRIVATE LIMITED (E FILE}
27 | ITA 1515/DEL/2026 2016-17 [A] I HOME AND INFRASTRUCTURE PRIVATE LIMITED (E FILE}
28 | ITA 2058/DEL/2026 2027-28 [A] RAJIV GANDHI FOUNDATION
o
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 8 BENCH FOR 04-AUGUST-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 | ITA 6605/DEL/2025 2022-23 [ [A] STERLING AGRO INDUSTRIES LTD
2 ITA 6606/DELf2025 2023-24 [A] STERLING AGRO INDUSTRIES
3 ITA 6711/DEL/2025 2012-2013 | [A] RAMESH KUMAR BANSAL {E.FILE}
4 ITA 6816/DEL{2025 2019-20 [A] VIKAS JALAN (E.FILE)
S ITA 6961/DEL/2025 2018 [D] GAUTAM SOLAR PVT. LTD. (E FILE)
6 ITA 6963/DEL/2025 2017-18 | [A] SALONI BHATIA (E FILE)
7 ITA 6964/DEL/2025 2018-19 [A] SALONI BHATIA (E FILE)
8 ITA 7834/DEL/2025 9015-16 JS__‘} _EE)AUTD LIMITED {AMALGAMATED COMPANY OF M/S 1BM MA AUTOMOTIVE
9 ITA §963/DEL{2025 2022-23 [D] STERLING AGRO INDUSTRIES LIMITED
10 ITA B964/DEL/2025 2023-24 [D] STERLING AGRO INDUSTRIES LIMITED
11 ITA 202/DEL/2026 2014-15 | [D] SHIBA SUD SHAW (E.FILE}
12 ITA 203/DEL/2026 2017-18 [A] VIRENDER PAL SINGH {E.FILE}
13 | TTA 1908/DEL/2026 2021-22 [A] JAI PRAKASH SINGHAL {E FILE)
14 | ITA 349/DEL/2025 2017-18 | [A] BUDDLEIA TRADERS PRIVATE LIMITED (E. FILING)
15 ITA 4412/DEL/2025 2017-18 [A] SEETU KOHLI CONCEPTS PVT LT {E.FILING}
16 | ITA 4461/DEL/2025 2016-17 | [A] VINOD KUMAR GUPTA
17 | ITA 4462/DEL{2025 2015-16 [A] VINOD KUMAR GUPTA
18 | ITA 6937/DELS2025 2023-24 [ [A] DKT INDIA
19 | ITA &S70/DEL/2025 2012-13 [D] THE DGON HOUSING PRIVATE LIMITED {E.FILING)
20 | ITA 6971/DEL/2025 2014-15 | [A] M/S VDAY KUMAR JHINDAL HUF (E.FILING)
21 ITA 6972/DEL{2025 2015-16 [A] M/S VIJAY KUMAR JHINDAL HUF {E.FILING}
22 ITA 6976/DEL/ 2025 2021-22 [D] JAGS PRCMOTERS PRIVATE LIMITED {E.FILING)
23 ITA 6977/DEL/2025 2017-18 [A] CARE INDIA SOLUTICONS FOR SUSTAINABLE DEVELOPMENT (E.FILING)
24 | ITA 697B/DELf2025 2018-19 [A] CARE INDIA SOLUTIONS FOR SUSTAINABLE DEVELOPMENT (E.FILING)
25 ITA B979/DEL{2025 201%-20 [D] MSC DEVELQPERS PRIVATE LIMITED {E.FILING)
26 | 1TA 6980/DEY/2025 2016-17 (EEAF]:I':'};SG?AK'H REAL ESTATE INFRASTRUCTURE AND DEVELOPERS LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 05-AUGUST-2026 (WEDNESDAY')

Sri Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA2891/DELj2025 | 2016-17 | D] ASHISH MADAN (E FILE)

2 | ITA2892/DEL/2025 | 2017-18 | {D] ASHISH MADAN (E FILE)

3 | ITA2893/DEL/2025 | 2018-19 | [D} ASHISH MADAN (E FILE)

4 | ITAGS13/DEL/2025 | 2013-14 | [A] AMIT KUMAR AGGARWAL

5 | ITA6820/DEL/2025 | 2022-23 | [D] AMAN (EFILE)

6 | ITA6993/DEL/2025 | 202324 | [D] AMAN (E.FILING)

7 | TTA200/DEL/2026 | 2021-22 | [A] RA) SHYAMA CONSTRUCTIONS PRIVATE LIMITED (E.FILE)

8 | ITA201/DEL/2026 | 2022-23 |[A] RAJ SHYAMA CONSTRUCTIONS PRIVATE LIMITED (E.FILE)

o | ITA1901/DEL/2026 | 202425 |[A] VIHAR TRUST (E.FILE)

10 | CO82/DEL/2026 | 2019-20 | {[A] PRADEEP KUMAR AGRAWALLA

11 | TTA7787/DEL/2025 | 2020-21 | [A] PRADEEP KUMAR AGRAWALLA

12 | ITA9103/DEL/2025 | 2019-20 |[A] SHYAM SPECTRA PRIVATE LIMITED

13 | ITAO173/DEL/2025 | 2022-23 | [A] JINDAL POLY FILMS LIMITED (E FILING)

14 | 1A 9204/DEL/2025 | 202223 | [A] BRINDAVAN AGRO INDUSTRIES PRIVATE LTD (E. FILING)

15 | ITA99/DEL/2026 | 2019-20 |[D] PRADEEP KUMAR AGRAWALLA

16 | ITAI00/DEL/2026 | 202021 |{D] PRADEEP KUMAR AGRAWALLA

17 | ITAG66/DEL/2026 | 2018-19 | [A] FOOD CORPORATION OF INDIA

18 | ITA847/DEL/2026 | 2016-20 |[A]VINOD KUMAR

19 | ITA1933/DEL/2026 | 20226 | [A] TIRCOLOUR EDUCTION FOUNDATION

20 |  TTA 1948/DEL/2026 | 2025-26 | [A] TRICOLUR EDUCATION FOUNDATION

21 | ITA 1964/DELJ2026 | 2012-13 | [A] SUMIT GUPTA

22 | ITA2023/DEL/2026 | 2013-14 |[A] SURINDER KAUR

23 | TTAS103/DEL2026 | 29222310 | [A] AKASHIGANGA FOUNDATION

24 | ITAS104/DE2026 | 29002310 | [A] AKASHIGANGA FOUNDATION

25 | ITA 5110/DEL/2026 - [A] M/S GARMENTS EXPORTERS AND MANUFACTURES ASSOCATION

J%ﬁrar
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 06-AUGUST-2026 (THURSDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 60/DEL/2026 2017-18 | [A] INDO ENVIRO INTEGRATED SOLUTIONS PRIVATE LIMITED (E.FILING)
2 [TA 6599/DELf 2025 2021-22 [A] ASHRAF HUSSAIN

3 ITA 6629/DEL/2025 2017-18 | [D] YASHITA{INDIA) PRIVATE LIMITED {E. FILING)

4 ITA 6644/DEL/2025 2019-20 [A] SH. AYUSH GARG

5 ITA 6645/DEL/2025 2020-21 [A] SH. AYUSH GARG

& ITA 6850/DELf2025 2020-21 [D] MAHARISHI MARKANDESHWAR TRUST (E. FILE)

7 ITA 6852/DEL/2025 2022-23 [A] A K S ENTERPRISES (E. FILE)

8 ITA 6853/DEL/2025 2018-19 {D] NIKITA INDUSTRIES PRIVATE LIMITED {E. FILE)

9 | ITA 6854/DELf2025 2018-1% | [D] SANTUR BUILDERS PRIVATE LIMITED (E. FILE)

10 TTA 6855/DEL/2025 2020 [D] SURESH GOYAL (E. FILE)

11 ITA 6866/DEL/2025 2018-15 [A] VRS FQODS LTD

12 ITA 9087/DEL/2025 2018-19 {A] RAISHILA SYNTHETICS PRIVATE LIMITED {E FILING)

13 | ITA S0B8/DEL/2025 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED (E.FILING)

14 | ITA S0BS/DEL/2025 2019-20 [A] RAISHIA SYNTHETICS PRIVATE LIMITED (E.FILING)

15 1 [ITA 9090/DEL/2025 2020-21 | [A] RAJSHILA SYNTHETICS PRIVATE LIMITED (E. FILE)

16 ITA 9118/DELS2025 2021 [D] HCIL COMTEL PRIVATE LIMITED (E.FILING)

17  ITA 9121/DEL/2025 2017-18 [D] INDO ENVIRC INTEGRATED SOLUTIONS PRIVATE LIMITED (E.FILING)
18 ITA 640/DEL/2026 2018-1% {A] RAISHILA SYNTHETICS PRIVATE LIMITED {L. FILE}

15 [TA 641/DEL/2026 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED {E. FILE}

20 | ITA 138G/DELf2026 2018-19 [D] RAJSHILA SYNTHETICS PRIVATE LIMITED (E. FILE)

21 | TTA1905/DEL/2026 | 2016-2017 | [A] ASHIRVADAM SRIVASTAVA (E.FILE)

22 [TA 6621/DEL{2025 2016-17 [A] PAWAN KUMAR (E. FILING)

23 ITA 6730/DEL/2025 2018-19 [A] GEOTECH HOMZ PRIVATE LIMITED (E. FILING)

24 | TITA 1965/DEL/2D26 2023-24 [A] KAPOOR & COMPANY (EXPORTS) INDIA

st
Assistant Reg

/¢ 08-Jul-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHY BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 10-AUGUST-2026 (MONDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 2185/DEL/2023 2017-18 {A] VALLEY IRON AND STEEL CO UTD {E- { FILE})

2 ITA 2485/DEL/2023 2012-13 [O] VALLEY IRON AND STEEL CO. LIMITED (E- { FILE))

3 ITA 24B6/DEL/2023 2017-18 [D] VALLEY JRON AND STEEL CO. LIMITED {E- { FILE)}

4 ITA 40/DEL/2024 2010-11 [A] RAY KUUMAR GANDHI (£ FILING)

5 ITA 2385/DEL/2024 2011-12 {A] RAJ KUMAR GANDHI (E. FILE)

5 ITA 23B6/DEL/2024 2012-13 {A] RAJ KUMAR GANDHI (E. FILE)

7 ITA 2387/DEL{2024 2017-18 [ [A] RAJ KUMAR GANDHI (E. FILE)

B8 ITA 4562/DEL/ 2025 2017-18 | [D] DEEPAK KHATTAR (E. FILING)

9 ITA 4746/DEL/2025 2015-16 [D] YASMEEN ABRAR (E_FILE)

10 | ITA 85B3/DEL/2025 2(18-12 [A] DARSHNA RANI (E. FILING}

11 ITA 65B4fDEL/2025 2017-18 [A] ANKIT GUPTA

12 ITA 6615/DEL/2025 2018-19 [O] M/S.NIKITA INDUSTRIES PRIVATE LIMITED (E, FILING)

13 | TITA 6675/DELS2025 2020-21 [A] RAKESH BHATIA

14 | ITA 6690/DEL/2025 2022-23 [A] KRISHNA BHATI (E.FILING)

15 ITA 6652/DEL/2025 2018-19 [A] CHARVI EXPORTS {E.FILING}

16 | ITA 6693/DEL/2025 2011-12 [D] TEK CHAND {E.FILING}

17 | ITA 6699/DEL/ 2025 2015-16 fA] DISCOVERI MEDIA GROUP {E.FILING}

18 | ITA 6700/DEL/2025 2015-16 | [A] M/S DHARA MOTCR FINANCE LTD. (E.FILING)

19 ITA 6702/DELf2025 2017-18 [D] PANKAZ BATRA (E.FILING)

20 CO 136/DEL/2026 2017-18 | [D] PANKAZ BATRA

21 [TA 6864/DEL/2025 2015-16 [A] SANGEETA SINGAL

22 ITA 6918/DEL/2025 2017-18 [A} SATVINDER SINGH

23 ITA 6934/DEL/2025 2018-19 [D] BERRY DEVELOPERS AND INFRASTRUCTURE PVT LTD

24 | TTA 6935/DEL/2025 2012-13 [A] SHYAM DEVI

25 | ITA 653BfDEL{2025 2005-06 | [A] TIRUPATI UDYOG LTD

26 | ITA 6935/DELf2025 2007-18 [A] TIRUPATI UDYQG LTD

27 ITA 6940/DEL/2025 2010-11 [Al TIRUPATE UDYQG LTD

28 ITA 6943/DEL/2025 2015-20 [A} SHIKHAR KAILASH INFRATECH LIMITED LIABILITY PARTNERSHIP
29 ITA 6944/DEL/2025 2020-21 [A] SHIKHAR KAILASH INFRATECH LIMITED LIABILITY PARTNERSHIP
30 | ITA &945/DEL/2025 2021-22 [A] SHIKHAR KAILASH INFRATECH LIMITED LIABILITY PARTNERSHIP
3 TTA 6953/DELS2025 2015-16 [A] PRASAHESH ARYA

33 ITA 1909/0EL/2026 2017-18 g{[& )GOVERNMENT INDUSTRIAL AND AGRICULTURAL EXHIBITION ALIGARH (E
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELRI
CAUSE LIST OF B BENCH FOR 11-AUGUST-2026 (TUESDAY)
Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA6201/DEL/2014 | 2010-11 |[D)M/S.C &S ELECTRIC LTD. (RE -CONSTRUCTED)
2 | TTAS14/DEL/2025 | 2015-16 | [A] GRYPHON APPLIANCES LIMITED
3 | rA2897/DEU2025 | 2017-18 | [D] MOHAN EXPORTS (INDIA) PVT. LTD (E. FILING)
4 | ITAG648/DEL/2025 | 2016-17 | [A] AMRIT PAL SINGH, HUF (E. FILING)
5 | ITA6999/DEL/2025 | 2014-15 | [A] AKT ELECTRICALS PRIVATE LIMITED (E.FILING)
6 | ITA1923/DEL/2026 | 2021 | [D] THREE C PROPERTIES PRIVATE LIMITED (E. FILE)
7 | TTA1966/DEL/2026 | 2016 | (D] BANSAL JEWELLERS
8 | ITA1967/DEL/2026 | 2023-24 | [A]SUNIL RAMAN SAPRA
9 | ITA1971/DEL/2026 | 2013-14 | [A] HARYANA POWER GENERATION CORPORATION LTD
10 | ITA2001/DEL/2026 | 2014-15 |[A] RRG ENTERPRISES PRIVATE LIMITED (€. FILE)
11 | TTA2006/DEL/2026 | 2019-20 | [A] HARISH KUMAR (E. FILE)
12 | ITA2011/DEL/2026 | 2011-12 | [A] UTILAS INFRASTRUCTURE PRIVATE LT
13 ITA 2020/DEL/2026 2014-15 [D] SMC POWER GENERATION LTD
14 | TTAZ021/DEL/2026 | 2015-16 | [D} SMC POWER GENERATION LTD
15 | [TA2022/DEL/2026 | 2016-17 | [D] SMC POWER GENERATION LTD
16 ITA 5149/DEL/2026 2026-27 [A] CHURCH OF NORTH INDIA SYNQD
17 | ITASI97/DELI2026 | 29eo23 1" | [A] JAMAAT-E-ISLAMI HIND
.
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 | ITA 2755/DEL/2025 2020-21 | [O] SUJINDER SINGH (E. FILING)

2 ITA 4623{DEL/2025 2011-12 [A] GAURAV ANAND

3 ITA 6620/DEL/2025 2017-18 [A] ARUNDHATI PANDEY (E. FILING)

4 ITA 2028/DEL/2026 2018-19 [D] I3 INFOSYSTEM PRIVATE LIMITED

5 ITA 2045/DEL/2026 2013-14 [D] ANKIT GUPTA

6 ITA 2046/DEL/2026 2014-2015 | [A] VEDA FOUNDATION

7 ITA 2047/DEL/2026 207-18 [O] MEENA SINGH

8 ITA 2052/DEL/2026 2020-21 [A] GROVY INDIA LIMITED

9 ITA 2061/DEL/2026 2017-18 [A] ASHOK SHANKAR

10 | ITA 2063/DEL/2026 2012-13 [A] NOKIA SOLUTIONS AND NETWORKS INDIA PRIVATE LIMITED
11 | ITA 2074/DEL{2026 2022-23 | [A] VINTAGE WINES

12 | TTA 2075/DEL/2026 2026-27 [A] SOFFTWARE TECHNOLOGIES PARKS OF INDIA

13 | ITA 5223/DEL/2026 2017-2018 |} [A] AMCHEM PRCDUCTS PRIVATE LIMITED

14 | ITA 2076/DEL{2026 2021-22 [A] ZENITH FASHIONS PVT LTD

.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 13-AUGUST-2026 (THURSDAY)

srl Appea) Number |Assmt, Year Assessee Name Remarks
1 ITA 4538/DEL/2025 2012-13 F[;AL]ISS;NITA DEVI JALAN LEGAL HEIR OF LATE SH, VED PRAKASH AGARWAL (E.
2 ITA 4717/DEL{2025 2010-2011 | [A] RITU MERCANTILE PRIVATE LIMITED (E. FILING)
3 ITA 7119/DEL/2025 2017-18 [A] M/S URJAH METALLICS PRIVATE LIMITED
4 ITA 9151/DEL/2025 2012-13 [A] JAI GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED (E.FILING)
5 ITA 4/DELS 2026 2013-14 [A] JAI GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED
6 ITA 5/DEL/ 2026 2014-15 [A] JAI GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED
7 ITA 6/DEL/2026 2015-16 [A] JAT GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED
8 ITA 31/DEL/2026 017-18 s?éeﬁiﬂ?i‘?n%ﬁ?%ﬁsnfg LTD. {EARLIER KNOWN AS M/S ACCIL AUTO
9 ITA 2048/DEL{2026 2015-16 | [A] MAYA TYAGI
10 | TTA 2068/DEL{2026 2012-13 [A] M/S USHA RANI TRADERS PVT. LTD.
11 [TA 2070/DELS2026 2015-20 [A] SUMAT PERSHAD & SONS
12 ITA 2072/DELf2026 2019-20 [A} SOLUTREAN BUILDING TECHNOLOGIES PRIVATE LIMITED
13 ITA 2077{DEL/ 2026 2020-21 [A] SPNIIT ENGINEEERING SOLUTIONS PVT LTD
14 | TITA 2078/DELf2026 2020-21 [A] SPNIIT ENGINEERING SCLUTIONS PVT LTD

“H.s ,4-.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 20-JULY-2026 {MONDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 TTA B940/DEL/2025 2021-22 [AY PAWAN KUMAR JAIN
2 ITA 403/DEL/2026 2021-22 [A} PAWAN KUMAR JAIN

3 | IT{55)A 428/DEL/2026 1990-91 A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED

4 TTA 429/DEL/2026 2016-17 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
5 ITA 430/DEL{2026 2017-18 | {A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
6 ITA 431/DEL/2026 2018-19 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
7 ITA 432/DEL/2026 2019-20 | {A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
8 ITA 433/DEL/2026 2022-23 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITEDQ
9 ITA 434/DEL/2026 2023-24 | [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
10 | ITA 541/DEL/2026 2013-14 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED
11 | ITA S42/DEL/2026 2014-15 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED
12 | ITA 543/DEL/2026 2015-16 | [D) M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

| 13 | ITA 544/DEL/2026 2016-17 | [D] M/S TH. INFRASTRUCTURE PRIVATE LIMITED

I[ 14 | TTA 2577/DEL/2026 2018-19 | [A] ASHISH GOYAL

; 15 | ITA 2578/DEL/2026 2017-18 | {A] SHEESH RAM

| 16 | ITA 2579/DEL/2026 2012-13 | [A} M/ TERRIFIC STEEL PRIVATE LIMITED
17 | ITA 2580/DEL/2026 2016-17 | [A] ABHI ASMI INTERNATIONAL PRIVATE LIMITED
18 | ITA 2581/DEL/2026 2013-14 | [A] BRILLIANT METALS PRIVATE LIMITED

19 | IT(S5)A 2582/0EL/2026 2013-14 (D] ANKIT AGARWAL (HUF)

20 | ITA 2583/DEL/2026 2015-16 | [A) EDUCATIONAL SOCIETY OF ST. MARYS HIGH SCHOOL
21 | ITA 2586/DEL/2026 2011-12 | [D] FLOWMORE LIMITED

22 | ITA 2587/DEL/2026 201920 [A] ANKIT JAIN

23 | TTA 2588/DEL/2026 2020-21 | [A] ANKIT JAIN

24 | ITA 2590/DEL/2026 2020-21 | {A) MICRON INSTRUMENTS PRIVATE LIMITED

25 | 17A 2591/DEL/2026 2020-21 | [A] MADAN KUMAR

26 ITA 2592/DEL/2026 2014-2015 | [A] SILVER QAK PROJECTS PVT. LTD,

27 ITA 2593/DEL/ 2026 2015-2016 | [A] SILVER CAK PROIECTS PVT, LT

Bk
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF € BENCH FOR 21-JULY-2026 (TUESDAY)

Sl Appeal Number Assmt. Year Assessea Nama Remarks

i ITA 5462/DEL/2024 2017-18 [D] JAGDISH KUMAR DHINGRA

2 | ITA 5628/DEL/2024 2017-18 | [D] PURAN CHAND

3 ITA 633/DEL/2025 2018-19 | [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
4 I7A 684/DEL/2025 2019-20 [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
5 ITA 685/DEL/2025 202021 | [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
6 ITA 686/DEL/2025 2021-22 | {A] WINNER CONSTRUCTIONS PRIVATE LIMITED
7 | 1TA 3067/DEL/2025 2017-18 | [A) CATCHY PROP-BUILD PVT LTD

8 | ITA 7303/DEL/2025 2014 (D) SHAMSHER SINGH

i
i' 9 ITA 7306/DEL2025 2024-2025 | [A] GANDHI MANDELA FOUNDATION
I
|

. 10 ITA 409/DEL/2026 2014-15 {A] SNEH QUALITY SPICES PRIVATE LIMITED

i1 ITA 43G/DEL/20026 2017-18 [D] ARUN GARG

12 ITA 2594/DEL{2026 2018-19% [A] MUJEEB MALIK

13 ITA 2595/0EL/2026 2021-22 {A] MUJEEB MALIK

14 ITA 2596/DELS2026 2022-23 [A] MUJEEE MALIK

15 ITA 2597/DELf2026 2023-24 [A] MUJEEB MALIK

16 ITA 2598/DELf2026 2026-27 [A] SRI KRISHNA MANDIR TRUST

17 ITA 2599/DELf2026 2019-20 [D] KRISHAN ROHAL

18 ITA 2600/DELf2026 2011-12 [A) MANISH KUMAR AGARWAL

19 ITA 2601/DEL{2026 2012-13 [A] MANISH KUMAR AGARWAL

20 CQ 150/DELf2026 2003-04 [A] NHPC LIMITED

21 ITA 522/DEL/2026 2002 [D] NHPC LIMITED

22 ITA 523/DEL/2026 2003 [D] NHPC LIMITED

23 TTA 531/DEL/2026 2012-2013 | [A] RANI SINGH YADAV

Am%;‘ﬁ R’éﬁr?—‘;rar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 22-JULY-2026 (WEDNESDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4805/DEL{2025 2021-22 (O] DROOM TECHNCLOGY LTD,
[ 2 ITA 4878/DEL/2025 2017-13 [A] VINCD KUMAR JAIN
; 3 TTA 7216/DELf2025 2014-15 [A] AGC PROJECT PRIVATE LIMITED

4 ITA 7330/DEL/2025 2012-2013 | [A] MUKUL DIXIT

5 ITA 208/ DEL/2026 2014-15 [A] OM SHIVAM FARMS PRIVATE LIMITED

& ITA 222/DEL{ 2026 2019-20 [A] X CUBE COMMUNICATIONS PRIVATE LIMITED
7 ITA 385/DEL/2026 2015-16 [A] AMIT KHARBANDA

8 [TA 441/DEL/2026 2016-17 [A] PARAS GOEL

] ITA 442/DEL/2026 2017-18 [A] PARAS GOEL

10 ITA 443/DEL/2026 2019-20 [A] ADOSTAF INDUSTRIES LIMITED

11 ITA 444/DEL/2026 2016-17 [A] SATISH KUMAR AGARWAL

12 ITA 445/DEL/2026 2020-21 [A] SATISH KUMAR AGARWAL

13 ITA 446/DEL{2026 2015-16 [A) ASHWARYA MAHESHWARI

14 1TA 447/DEL /2026 1[ 2020-2021 | [A] KUMAR ASHUTGSH

15 ITA 448/DEL/2026 | 2014-15 [A] FARHA KHAN

16 ITA 449/DELf2026 2016-17 [A] SANJAY JAIN

17 ITA 450/DEL/2026 2019-20 | [A] SANJAY JAIN

18 ITA 451/DEL/2026 2020-21 fA] SANJAY JAIN

19 ITA 453/DELf2026 2016-17 [A] VIJAY LAXMI THROUGH HER S50ON SANJAY KUMAR
20 ITA 454/DELf2026 2019-20 [D]) KARAN GARG

21 ITA 455/DEL/2026 2018-19 [A] SUBHASH KUMAR BANSAL

22 ITA 2326/DELS2026 2027-28 [A] MAHARANA PARTAP CHARITABLE TRUST

Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 23-JULY-2026 (THURSDAY)

Srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 460/DEL/2026 2020-21 [A] ORANGE PLUS MEDIA SOLUTION PVT LTD
l[ 2 ITA 462/DEL/2026 2022-23 [A] BLS KENDRA PRIVATE LIMITED
L3 ITA 463/DEL/2025 2011-12 | [A] SHAKIL AHAMAD
]
| 4 ITA 464/DELf2026 2016-17 [A] RUBY ALKA GUPTA
5 ITA 465/DEL/2026 2020-21 [A] SIDHARTH GUPTA
& ITA 466/DEL/2026 2019-20 [A] RAKESH GUPTA & SON (HUF)
7 ITA 467/DEL{2026 2015-16 [A] DEEPAK GARG HUF
8 [TA 468/DEL{2026 2018-19 [A] OCDC HEALTH SERVICES PVT LTD
9 ITA 468/DEL/2026 2011-12 {A] SANGEETA GUPTA
16 ITA 472/DEL/2026 . {A] THE HAJL LANGA TRUST
11 ITA 473/DEL/2026 - [A} THE HAJT LANGA TRUST
12 ITA 475/DEL/2026 2017-18 {A SHILPI JAIN
13 ITA 476/DEL/2026 2016-17 [A) HIGH VALUE TRADERS PRIVATE LIMITED
i4 ITA 478/DEL f2026 2015-16 _[A] MANQI DUDEIA
15 ITA 479/DEL/2026 2016-17 [A] MANC] DUDEJA
16 ITA 480/DEL/2026 2017-18 [AlMaNOJ DUDER
17 ITA 481/DEL/2026 2018-19 [A] MANQ) DUDEIA
18 TTA 482/DELf2026 2019-20 {A] MANO] DUDEJA
19 ITA 483/DEL/2026 2020-21 [A] MANO] DUDEIA
20 ITA 484/DEL/2026 2021-22 | [A] MANOI DUDEJA
A
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 27-JULY-2026 (MONDAY)
sn Appeal Number Assmt. Year Assessee Name Remarks
L 1 ITA 7286/DEL/2025 2021-22 [A] AVAADA CLEAN PROJECT PRIVATE LIMITED
| 2 ITA 237/DEL{2026 2018-19 (D] O1DB HYDROGEN CORPUS FUND

3 ITA 279/DEL/2026 2025-26 {A] RAATH VIDYAPEETH S0CIETY

4 ITA 281/DEL/2026 2012-13 [D] SITARAM

5 ITA 526/DEL/2026 2006-07 [A] MfS AERENS PROJECTS & INFRASTRUCTURE

& ITA 527/DEL/2026 N 2008-09 [A] M/5 AERENS PROJECTS & INFRASTRUCTURE

7 ITA 528/DEL/2026 2010-11 {A] M/5 AERENS PROJECTS & INFRASTRUCTURE

8 ITA 551/DEL/2026 2011-12 [A] AERENS PROIECTS AND INFRAST R_I:JHC;;J_RE PRIVATE LIMITED

9 ITA 258/DEL/ 2024 2012-2013 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED

10 ITA 259/DEL/2024 2017-2018 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED

1 ITA 265/DEL/2024 2012-2013 | [A] METROLINE PROMOTERS PRIVATE LIMITED

12 ITA 552/DEL/2026 2017-18 [A) M/S METROLINE PROMOTERS PRIVATE LIMITED

13 ITA 529/DEL/2026 2016-17 [A] BLACKROCK SECURITIES PRIVATE LIMITED

14 ITA 545/DEL/2026 2018-1% [A] MUKESH KUMAR UDINIYA

15 ITA 546/DEL/2026 2023-24 [A] PUBLIC POLITICAL PARTY

16 ITA 2395/DEL/2026 2026-27 [A] BABA BHUMAN SHAH CHARITABLE TRUST

17 ITA 5510/DEL/2026 - fA] INDIAN VEGETABLE CIL PRODUCERS ASSGCIATION

18 ITA 5711/DEL{2026 2027-28 [A] SHRI SAI BHAKTA SAMAD

= SIS
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]
—
CAUSE LIST OF C BENCH FOR 28-JULY-2026 (TUESDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2150/DEL{2025 2018-19 [D] RAMPAL SINGH (E FILING)
P ITA 702/DEL/ 2025 2003-04 [A] GIRT BUILDWELL (P} LTD.
3 TTA B54/DEL{ 2025 2015-16 [D] SAMS REAL ESTATE PVT. LTD.
4 CO 234/DELJ2025 2015-16 [A] SAMS REAL ESTATE PVT. LTD,
5 ITA B51/DELf2025 2016-17 [D] SAMS REAL ESTATE PVT. LTD,
& CO 233/DEL/2025 2016-17 [A] SAMS REAL ESTATE PVT. LTD,
7 TTA 1316/DELS2025 2017-18 [A] SANDEEP KUMAR AGARWAL
8 [TA 4796/DEL/2025 2024-25 [A] MUSSCORIE INTERNATIONAL SCHOOL SOCIETY
9 [TA 4813/DEL/2025 2016-17 [D] GARIMA SHOWBIZ PVT LTD
10 CO 169/DEL/2025 2016-17 [A] GARIMA SHOWBIZ PVT LTD
11 [TA 7049/DEL{2025 2019-20 [D] TRISHASHNA HOLDINGS & INVESTMENTS PRIVATE LIMITED
12 CO 273fDELf2025 2019-20 {A] TRISHASHNA HOLDINGS AND INVESTMENTS PRIVATE LIMITED
13 ITA 7050/ DEL{2025 2020-21 (D] TRISHASHMNA HOLDINGS & INVESTMETNS PYT. LTD
14 CO 274/DEL{2025 2020-21 {A] TRISHASHNA HOLDINGS AND INVESTMETNS PVT, LTD
15 ITA 7177/DEL{2025 2017-18 [A] NARESH KUMAR JAIN
16 ITA 7178/DELF2025 2017-18 [A] ANAND KUMAR JAIN
17 ITA 7235/DELf2025 2020-21 [CF SKAEL ENTERPRISE PRIVATE LIMITED
18 ITA 238/DEL{2026 2020-21 [A] NARINDER SINGH DHINGRA
19 ITA 487/DELf2026 2022-23 [A] LAXMI UDYOG
20 ITA 488/DELf2026 2017-18 [A] GOPAL
21 ITA 489/DEL/2026 2018-19 [A] GOPAL
22 TTA 490/DEL/ 2026 2019-20 {A] GOPAL
23 ITA 491/DEL/2026 2020-21 [A) GOPAL
29 ITA 492/DEL/2026 2021-22 [A] GOPAL
25 ITA 493/DEL/2026 2018-15 [A] AMIR MALIK
26 ITA 494/DEL/2026 2019-20 [A] AMIR MALIK
27 ITA 495/DEL/2026 2020-21 [A] AMIR MALIK
28 ITA 497/DELS2026 2016-17 [A] ABOUL KADIR
29 ITA 498/DEL{2026 2018-19 [A] RAJAT BHASIN
P30 1TA 499/DEL /2026 2018-19 [A] ASHISH KUMAR VERMA
31 1TA 500/DEL/ 2026 2019-20 [A] ASHISH KUMAR VERMA
P32 ITA 501/DELf2026 2021-22 [A] ASHISH KUMAR VERMA
33 ITA 502/DEL/2026 2022-23 [A] ASHISH KUMAR VERMA
t 34 ITA S4B7/DEL/2026 2026-2027 | [A] SCCIETY FOR BRIGHT FUTURE
i 35 ITA 5635/DEL/2026 2026-27 [A] MUSSOORIE INTERNATIONAL SCHOOL SOCIETY
istant Regga;-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 29-JULY-2026 (WEDNESDAY)

sri I

Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 1956/DEL/2024 NA, [A) IDEAL RELIEF TRUST (R/M)

2 ITA 25944/DEL/2025 2016-17 D] SACHIN ENTERPRISES LLP

3 CO 130/DEL/2025 2016-17 [A] SACHIN ENTERPRISES LLP

4 ITA 3026/0EL/2025 2017-18 (D] CURC INDIA PVT LTD
B 5 ITA 7101/DELf2025 2014-15 J [A] USHA DEVI

6 ITA 7228/DELf2025 2017-2018 J [A] DHAMPUR COOPERATIVE CANE DEVP UNION LTD

7 ITA 7225/DEL{2025 2010-11 [A] RAKESH KUMAR BAJAJ

g TTA 7234/DEL{2025 2011-12 {A] M/S SAD BHAWNA

9 ITA 7239/DEL/2025 2025-26 [A] SQCIETY FOR PEDIATRIC CELLULAR THERAPY AND TRANSPLANT
| 10 ITA 7240/DEL/2025 2025-26 [A] SOCIETY FOR PEDIATRIC CELLULAR THERAPY AND TRANSPLANT
[ 11 ITA 503/DEL/2026 2015-16 | [A] SARFARAZ AHMED
P12 ITA 505/DEL/2026 2012-13 [A] LORD SHIVA EDUCATIONAL SOCIETY

13 ITA 506/DELf2026 2020-21 {A] PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED

14 ITA 507/DELL2026 2016-17 [A] EAST INDIA TECHNOLOGIES PRIVATE LIMITED

15 [TA 510/DEL/2026 2022-23 [A] PRINCE SONI

16 ITA 511/DEL/2026 2017-18 [A] YASH SUNEJA

17 ITA 512/DEL{2026 2025-26 [A] LAWUNCLE CHAMBERS

18 ITA 513/DEL/2026 2019-20 TAl N CJEWELLERS

19 ITA 514/DEL/2026 | 2020-21 [A] N C JEWELLERS

20 ITA 516/DEL/2026 2022-23 [A] PMW METAL AND ALLOYS PRIVATE LIMITED

21 ITA 518/DEL{2026 2013-14 (D] MAHAGUN REAL ESTATE PRIVATE LIMITED

22 ITA 6851/DELf2025 2022-23 [A] NAVNEET NANDLAL GOENKA (£, FILE)

23 ITA 6973/DELf2025 2021-22 [A] NAVNEET NANDLAL GOENKA (E- {FILE))

24 TTA 7007/DEL{2025 2018-18 (A NAVNEET NANDLAL GOENKA

25 | ITA 7008/DEL/2025 2019-20 | {A] NAVNEET NANDLAL GOENKA

26 ITA 7005/DEL/2025 2020-21 [A] NAVNEET NANDLAL GOENKA

27 ITA 1533/DEL/2026 2021-22 | [A] NAVNEET NANDLAL GOENKA

28 ITA 1534/DELS2026 2022-23 ]‘_[A] NAVNEET NANDLAL GOENKA
!
! A“/Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 30-JULY-2026 (THURSDAY)
Sl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 5584/DE1/2024 2018-19 | [A] KRISHAN MALIK
2 | ITA 1278/DEL/2025 2016-17 | [A] PARMOD KUMAR MADAN
3 | 17A 3149/DEL/2025 2016-17 | [A] MANU AGGARWAL
4 | TITA 4967/DEL/2025 2015-16 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI
5 | ITA 4968/DEL/2025 2016-17 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI
6 ITA 4969/DEL{2025 2017-18 | [A) MAHABIR PARSHAD GUPTA, NEW DELHI
7 | TTA4970/DEL/2025 2018-19 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI
8 | TTA4971/DEL/2025 2019-2020 | [A) MAHABIR PARSHAD GLPTA
9 | 1TA 4972/DELs2025 2020-21 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI
| 10 | ITA 7224/DEL/2025 2015-16 | [A] MAHESH KHANDELWAL
11 | ITA 7254/DEL/2025 2012-13 | [A] NET AGRI COMPANY LIMITED
. 12 | TTA 7261/DEL/2025 2012-13 | [A] BIKRAM EXPORTS
13 | ITA 7262/DEL/2025 2015-16 | [A] BIKRAM EXPORTS
14 | ITA 7263/DEL/2025 2016-17 | [A] BIKRAM EXPORTS
. 15 | ITA 7282/DEL/2025 2017-18 | [A] SANJEEV KUMAR
16 | ITA 7293/DEL/2025 2019-20 | [A] SHRINE EMPIRE GALLERY PVT. LTD.
—
Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF C BENCH FOR 03-AUGUST-2026 (MONDAY)
Srl Appeal Number Assmt, Year Assassee Name Remarks
1 ITA 568/DEL2022 2012-13 [A] WASEEM AHMAD
2 ITA S85/DELS2023 2015-16 [A] JINDAL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLICN LIMITED)
3 ITA 9B6/DEL/2023 2016-17 [A] JINDAL BULLION LLP {SUCCESSOR ENTITY OF M/5. JINDAL BULLION LIMITED)
4 ITA 9B7/DEL2023 2017-18 {A] JINDAL BULLICN LLP [SUCCESSOR ENTTTY QF M/S, JINDAL BULLION LIMITED)
5 ITA 2425/DEL {2023 2011-12 [A] IRIS REAL ESTATE P. LTD. ((E-FILE}}
6 ITA 2543/DEL{2023 2012-13 {A] IRIS REAL ESTATE PRIVATE LIMITED ({E-FILE))
7 ITA 454/DEL/2024 2019-20 {A] SUMIT KQHLI
g ITA 9094/DEL{2025 2019-20 [A] SUMIT KOHLI
g ITA 455/DEL 2024 2019-20 [A] SURINDER KOHLI
10 {TA 7394/DELS2025 2019-20 [#] SURINDER KOHLI
11 TTA 592/DEL/2024 2020-21 [A] REAL CAPITAL TOWERS PRIVATE LIMITED {E FILING)
12 [TA 911/DEL/2024 g%ﬁfgéé [A] KALAKAR TRUST
13 ITA 962/DEL{ 2024 2013-14 [A] VAYAM TECHNOLOGIES LIMITER
14 [TA 1052/DEL/2024 2013-14 D] VAYAM TECHNOLOGIES LIMITED
15 ITA 3567/DEL{2024 2017-18B fA] RAC MOHAR SINGH EDUCATIONAL SOCIETY
i 16 ITA 4752/DELS2024 2017-18 [A] RAQ MOHAR, SINGH EDUCATIONAL SOCIETY
I 17 ITA 4590/DEL2024 2019-20 [A] VIPIN JAIN
18 ITA 4594/DEL/2024 2022-23 [A] VIPIN JAIN
E 14 ITA 1382/DEL/2025 2013-14 [D] AMITA KAPUR
'[ 20 CO 28/DEL/ 2026 2013-14 [A] AMITA KAPUR
'; 21 ITA 3036/DEL/2025 2010-11 [A]l CONTINENTAL CONSTRUCTION LTD
: 22 TTA 30BQ/DEL /2025 2016-17 [D] MOHAN ENTERPRISES
i. 23 ITA 4845/DEL/2025 2014-15 [A] ARCHANA GOEL
‘: 24 {TA 4781/DELI2025 2023-24 [D] SUPREME SECURITIES LIMITED
25 TTA 4976/DELf2025 2016-17 [A] VENELEC ELECTROMECH INDUSTRIES PVT LTD,
26 TTA 4798/DEL/2025 2017-18 | [A] ASHWANI CHOPRA
27 [TA 7025/DEL2025 2019-20 {D] VIRESH GHALLOT
28 CO 44/BELf2026 2019-20 (A} VIRESH GHALLOT
—:9 ITA 7065/DELf2025 2017-18 [A] SAVTTRI CHATURYED!
I ;}HL TTA 7067/0EL/2025 2016-17 {A] PRADI KUMAR SETHI
3 | ITA 7094/DEL/2025 2022-2023 {A] VIIAY KUMAR GUPTA, DELHI
32 ITA 7210/DEL/2025 2017-18 [A] AMAN AGARWAL
33 ITA 7241/0EL /2025 2026-27 fA]) SHRL HART HAR CHARITABLE AND WELFARE TRUST
34 ITA 7245/DEL/2025 2017-18 [A] ROHIT SQQD
35 ITA 7274/DEL{2025 2017-18 [D] AANCHAL NAGAR
F-B_‘ﬁ ITA 7309/DEL/2025 2017-18 [D] G.H.5. FINANCE PRIVATE LIMITED
o
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 04-AUGUST-2026 (TUESDAY)

Srl Appeal Number Assmt. YeilrT Assessee Name Remarks
It TTA 4310/DEL{2019 2014-15 | [A] KRISHAN KUMAR GOEL

2 ITA 2039/DELf2024 2017-18 [D] JURASSIC REFINERS AND JEWELS PVT LTD {{(E-FILE))

3 CO 165/DEL{2025 2017-18 [A] JURASSIC REFINERS AND JEWELS PVT LTD

4 ITA 2428/DEL/2024 2017-2018 | [A] IL FS ENERGY DEVELOPMENT COMPANY LIMITED {(E-FILE)}
5 TTA 2425/DEL{2024 2018-2019 | [A]IL FS ENERGY DEVELOPMENT COMPANY LIMITED ({E-FILE))
6 ITA 4758/DEL/2025 2016-17 [A] PRIYANKA BHAGAT

7 ITA 7052/DEL{2025 2017-18 {A] SUDESH GLIPTA

I 8 ITA 7053/DEL/2025 2018-1% [A] SUDESH GUPTA

5 ITA 7054/DEL/2025 2018-1% [A] SUDESH GUPTA

10 ITA 7312/DEL/2025 AATCS5903) | (D] M/S. STAR LANCRAFT PVT. LTD.

11 ITA 7337/DEL/2025 2018-19 [A] AMIT JAIN

12 ITA 7364/DEL/2025 2019-20 fA] AMIT JAIN

13 ITA 7338/DEL/2025 2019-20 [A] PUREWAYS INFRA PRIVATE LIMITED

14 ITA 7361/DEL/2025 2020-21 [A] PUREWAYS INFRA PRIVATE LIMITED

15 ITA 7362/DEL{2025 NA [A] SHRI SHYAM PREM MANDAL GURGACN

16 ITA 273/DEL/2026 2020-21 [D] ADITYA PARASHAR

17 ITA 293/DEL/2026 2015-16 [A] ARMY WOMENS WELFARE ASSOCIATION

18 ITA 294/DEL /20126 2017-18 [A] ARMY WOMENS WELFARE ASSOCIATION

19 I'TA 301/DELf2026 2015-20 [A] MMR TOWNSHIPS P LTD.

20 | ITA 1906/DEL/2026 2014-15 | [A] DINESH SINGH

Z1 ITA 2251/DEL/2026 . 2019-20 | [A] FARIDABAL INDUSTRIAL TRAINING SOCIETY

22 ITA 2255/DEL/2026 2018-2019 _L{ [A} ANIL KUMAR DALAL

23 ITA 323/DEL/2026 2018-19 ] [A) HCIL COMTEL PRIVATE LIMITED

24 ITA 324/DEL/2026 2020-21 [A] HCIL COMTEL PRIVATE LIMITED
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| INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH}

CAUSE LIST OF C BENCH FOR 05-AUGUST-2026 {WEDNESDAY)

srl Appeal Number Assmt, Year Assessea Name Remarks
1 ITA 1635/DEL/2023 2018-1% [A] IMRAT
2 ITA 6706/DEL{2025 2015-16 [A] SEEMA MITTAL (E_FILING)
3 ITA 127/DEL/2026 2016-17 [A] SEEMA MITTAL
4 ITA 6713/DEL/2025 2012-13 [A] RISHABH HEIGHTS LIMITED (CHANGED TO- MITTAL REALTY LIMITED) {E.FILING)
5 ITA 6714/DEL/2025 2013-14 [A] RISHABH HEIGHTS LIMITED{CHANGED TO- MITTAL REALTY LIMITED) {E.FILING)
& ITA 6715/DELf2025 2014-15 [A] RISHABH HEIGHTS LIMITED{CHANGED TO MITTAL REALTY LIMITED) (E.FILING)
7 ITA 6716/DEL{2025 2015-16 (A] RISHABH HEIGHTS LIMITEC{ CHANGED TQ MITTAL REALTY LIMITED) {E.FILING)
8 ITA 6717/DEL/2025 2016-17 [A] RISHABH HEIGHTS LIMITED{CHANGED TQ-MITTAL REALTY LIMITED} {E.FILING)
g ITA 6784/DEL/2025 2012-13 | [A] SANIJEEV MITTVAL {E.FILING)
10 ITA 6785/DEL/2025 2013-14 [A] SANIEEV MITTAL (E.FILING)
| 11 | ITA 6786/DEL/2025 2014-15 | [A] SANIEEV MITTAL (E.FILING)
|12 1 r7A 6787/DEL/2025 2015-16 | [A] SANJEEV MITTAL (E.FILING)
13 ITA 6844/DEL /2025 2016-17 [A] SANJEEY MITTAL (E.FILING}
14 ITA 6895/DELf2025 2012 D] SANJEEV MITTAL
15 ITA 6896/DEL/2025 2013 [D] SANJEEV MITTAL
16 ITA 6897/DELf2025 2014 (D] SANJEEV MITTAL
17 ITA 6898/DEL{2025 2015 [ SANJEEV MITTAL
© 18 ITA 6899/DEL/2025 2016 [D] SANJEEY MITTAL
19 ITA 7877/DEL{2025 2013-14 [A] GALAXY INFRAHOMES PRIVATE LIMITED
20 ITA 7878/DEL/2025 2014-15 [A] GALAXY INFRAHOMES PRIVATE LIMITED
21 ITA 9084/DEL/2025 2012-13 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED {E.FILING)
22 ITA S0B5/DEL/2025 2013-14 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (E.FILING)
23 ITA 9086/DEL/2025 2014-15 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (EFILING)
24 ITA 508/DEL/2026 2013-14 [A] TARAN BUILDERS PRIVATE LIMITED
25 ITA 50%/DEL/2026 2014-15 [A] TARAN BUILDERS PRIVATE LIMITED
26 ITA 520/DEL{2026 2015-16 [A] TARAN BUILDERS PRIVATE LIMITED
27 ITA 521/DEL/2026 2016-17 [A] TARAN BUILDERS PRIVATE LIMITED
28 ITA 639/DEL/2026 2012-13 [A] TARAN BUILDERS PRIVATE LIMITED
1 29 TTA 834/DEL/2026 2013-14 [A} ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED
30 ITA 835/DELS2026 2014-15 [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE {LIMITED
31 ITA 836/DEL/2026 2016-17 [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED
32 | ITA 2257/DEL/2026 2016-17 | [A] VINEET MALHGTRA
33 ITA 2258/DEL/2026 2017-18 [A] VIKAS CHAUDHARY
: 34 | ITA 2259/DEL/2026 2022-23 | [A] RAVISH GUPTA
35 ITA 2260/DEL/2026 2017-18 [D] SHARAT SINGH
36 ITA 2262/DEL{2026 2017-18 [A] REETA SQDHI
37 ITA 7132/DELS2025 2020-21 D1 GLORICH INDIA PRIVATE LIMITED w‘




CAUSE LIST OF C BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

sri Appeal Number Assmt. Year ;mﬁm Name Remarks
38 CO 26/DEL/2026 2020-21 [A] GLCRICH INDIA PRIVATE LIMITED

39 ITA 275/DEL{2026 2016-17 [A} KAMAL KUMAR JANGIR

40 ITA 276/DEL{ 2026 2016-17 [A] KAMAL KUMAR JANGIR

41 ITA 285/DELf2026 2020-21 (D] IMRAN

42 TTA 286/DEL/ 2026 2020-21 {A] ANIL SHARMA

43 ITA 298/DEL/ 2026 2018-19 [A] ANIL HADA

44 ITA 259/DEL/2026 20158-20 [A] ANIL HADA

45 ITA 318/DEL/2026 2018-1% (D] SANGEETA LEEKHA

45 ITA 2252/DELf2026 2022-2023 | [A] BR & SONS PRIVATE LIMITED

47 ITA 2253/DEL/2026 2022-23 [A] BR & SONS PRIVATE LIMITED

48 ITA 56B5/DEL/2026 2015-16 [A] ORANGE BUSINESS SERVICES INDIA NETWORK PRIVATE LIMITED (5/G)
49 ITA 5690/DEL/2026 2016-17 [A] ORANGE BUSINESS SERVICES INDIA NETWORK PRIVATE LIMITED (5/G)

w
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

L
CAUSE LIST OF C BENCH FOR 06-AUGUST-2026 (THURSDAY)
Srl Appeal Number Assmt. Year Assassea Name Remarks
1 ITA 7091/DELf2025 2014-2015 [ [A] SANJEEV KUMAR
2 ] ITA 7099/DEL/2025 2023-24 [D] RASHMI BAJAD
3 ITA 230/DEL/2026 2017-18 [D] GDK JEWELS PRIVATE LIMITED
4 ITA 2342/DEL/ 2026 2026-2027 | [A] ASIAN EDUCATION SQCIETY
- 5 ITA 2346/DEL/2026 201%-20 {A] BHARTI ADHARSHEELA EDUCATION SOCIETY
6 ITA 2352/DEL/2026 2017-18 | [D] SUMAN SINGH
7 ITA 2376/DEL{2026 2017-18 {D] RAJHANS INFRATECH PRIVATE LIMITED
8 ITA 2377/DEL/2026 2019-20 [D] RAJHANS INFRATECH PRIVATE LIMITED
{—_9-_ ITA 2378/DEL/2026 2020-21 [D] RAJHANS TINFRATECH PRIVATE LIMITED
|[ 10 ITA 2379/DEL/2026 2021-22 [D] RAJHANS INFRATECH PRIVATE LIMITED
i 11 ITA 2380/DEL/2026 2022-23 [D] RAJHANS INFRATECH PRIVATE LIMITED
12 ITA 2383/DEL/2026 2019-20 [A] RA]IV SHARMA
I 13 ITA 5401/DELf2026 2018-19 [A] RENU PUN)
14 ITA 5403/DEL{2026 2013-14 [A] NAVAL XISHOR GOYAL
15 ITA 5404/DEL{2026 2014-15 [A] NAVAL KISHOR GOYAL
16 ITA 5405/DEL/ 2026 2015-16 [A] NAVAL KISHOR GOYAL
17 ITA 5406/DEL/2026 2016-17 [A] NAVAL KISHOR GOYAL
L 18 ITA 5407/DEL/2026 2017-18 [A] NAVAL KISHOR GOYAL
15 ITA 5408/DEL/2026 i 2017-18 (A) M/S DHANUKA AGRITECH LIMITED
20 ITA 5410/DEL/2026 T 2022-23 [B] HILTI INDIA PRIVATE LIMITED
21 ITA 5411/DELf2026 2020-21 [A] C P BHATT
i
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 10-AUGUST-2026 (MONDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks

1 ITA S33/DEL/2026 2016-17 [A] FATEH MOHAMAD

2 ITA 321/DEL/2026 2016-2017 | [D] TIRUPATT TRANSLOGISTICS PRIVATE LIMITED

3 ITA 322/DEL /2026 2017-2018 | [D] TIRUPATT TRANSLOGISTICS PRIVATE LIMITED

4 - ITA 389/DEL/2026 2018-19 [} TIRUPATT TRANSLOGISTICS PRIVATE LIMITED
_";‘“ ITA 358/DEL{2026 2021-22 [D] CLOUDSTUFF TECHNOLOGY PRIVATE LIMITED
—_6—“ ITA 2275/DEL{2026 2016-17 {A] SHIV BABBAR (LEGAL HEIR OF LATE VIRENDER KUMAR)}
7 ITA 5412/DEL/2026 2022-23 (O] INDUS TOWERS LIMITED
8 ITA 5413/DEL/2026 2012-13 [A} M/S VENUS RECRUITER PVT LTD
5 ITA 5415/DEL/2026 2020-21 {A] M/5 FORTIS HEALTHCARE LIMITED
| 10 ITA 5417/DEL /2026 2023-24 [A} M{S AAR GEE FORMULATIONS

11 ITA 5420/DELS2026 2018-2019 | [A] MANISH KUMAR KAKKAR

12 ITA 5422/DEL{2026 2013-14 [B] MAAN SOFTECH PYT. LTD

13 ITA 5423/DEL/2026 2014-15 {D] MAAN SOFTECH PVT. LTD

14 ITA 5424/0EL/ 2026 2015-16 [D] MAAN SCFTECH PVT, LTD

15 ITA 5425/DEL/2026 2017-18 [D] MAAN SOFTECH PVT. LTD

16 ITA 5426/DEL/2026 2019-20 [D]} MAAN SOFTECH PVT, LTD

17 ITA 5427/DEL/2026 2020-21 (D] MAAN SOFTECH PVT. LTD

18 [TA 5428/DEL/2026 2014-15 D]} INDIAN HEALTH ORGANISATION PRIVATE LIMITED
19 ITA 5429/DEL/2026 2018-19 {D] ARJUN ENTERPRISES PVT, LTD

20 ITA 5430/DEL/2026 2019-20 [D] ARJUN ENTERPRISES PVT, LTD

21 ITA 5431/DEL/2026 2021-22 [O] ARJUN ENTERPRISES PVT. LTD
22 ITA 5432/DEL/2026 2022-23 [D] ARJUN ENTERPRISES PVT, LTD
23 ITA 5433/DEL/2026 2023-24 [D] ARJUN ENTERPRISES PVT, LTD
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, INCO APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 11-AUGUST-2026 (TUESDAY)
Srl [ Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2280/DEL/2026 2019-2020 | [A] KIRAN SECURITIES PRIVATE LIMITED
2 ITA 2290/DEL/2026 2024-25 [A] UPRIGHT INFRAREIGHTS PRIVATE LIMITED
3 ITA 5437/DEL{2026 2018-19 [A) NIRALA HOUSING PVT LTD
4 ITA 5439/DEL/2026 2010-11 [A] DEEPAK SPINNING MILLS
S ITA 5440/DEL{2026 2013-14 [A] HARPREET SINGH
& ITA 5441/DF1 12026 2016-17 [A] RIT FOUNDATION B
7 ITA 5443/DELf2026 2015-16 [A] SANDEEP AGRO FOCDS
8 ITA 5444/DEL/2026 2014-15 [A] SANDEEP AGRO FOODS
9 ITA 5445/DEL{ 2026 2018-19 [D] JAY SHIVA EARTHMOVERS & CONSTRUCTION PRIVATE LIMITED
10 ITA 5446/DEL/2026 2019-20 [D] JAYSHIVA EARTHMOVERS & CONSTRUCTION PRIVATE LIMITED
11 ITA 5447/DELS2026 2020-21 {D] JAY SHIVA EARTHMOVERS & CONSTRUCTION PRIVATE LIMITED
12 ITA 5451/DEL/2026 2013-14 [D] ARUN GULATI
13 ITA 5452/DELS 2026 2014-15 {D] ARUN GULATI
i4 ITA 5453/DEL{2026 2015-16 [D ARUN GULATI
15 ITA 5454/DEL/2026 2016-17 {D] ARUN GULATI
16 ITA 5455/DELS2026 2017-18 j {D] ARUN GULATI
17 ITA 5456/DEL/2026 2019-20 {D] ARUN GULATI o
Assistant Registrar,
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IN T PPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
r
CAUSE LIST OF C BENCH FOR 12-AUGUST-2026 (WEDNESDAY)
Sri Appeal Number Assmt. Year Assessee Name Remarks
H_-r ITA 421/DEL/2024 2018-19 {A] INTERNATICN TRACTORS LIMITED ((E-FILE}}
2 ITA 438/DEL2024 2010-11 [A] INTERNATION TRACTORS LIMITED (E-FILE}
3 ITA 442/DEL/2024 2018-19 | [D] INTERNATIONAL TRACTORS LTD, {(E-FILE))
4 TTA 549/DEL/2024 2020-21 | [D] INTERNATICNAL TRACTORS LTD. ((E-FILE))
5 ITA 2635/DEL/2024 2018-19 [A] KOHINCOR FGODS LIMITED ((E-FILE})
6 ITA 2282/DELf2026 2016-17 [D] BANEET SINGH TALWAR
7 ITA 2832/DELf2025 2020-21 [A] KL CONCAST PRIVATE LIMITED
8 ! TTA 4256/ DEL/2025 2020-21 [D] KL CONCAST PVT LTD
9 iTA 2102/DELf2022 2015-16 [D] JAGAT AGRO COMMODITIES PVT LTD
10 | ITA 2199/DEL/2022 2015-16 (D] JAGAT OVERSEAS o
11 ITA 7116/DEL{2025 2012-13 [Al RAVINDER KUMAR AGGARWAL
12 ITA 365/DELf2026 2023-24 [A] SH, DEEPAK SHARMA
’_13 ITA 5457/DEL/2026 2021-22 {A] PAYWORLD DIGITAL SERVICES PRIVATE LIMITED
7 ITA 5459/DEL/2026 2019 - 2020 | [A] SUBHASH BANSAL
15 ITA 5463/DEL 2026 2015-20 (D] CURG INDIA PRIVATE LIMITED
16 ITA 5467/DELf2026 20-21 [A] PAWAN KUMAR GARG
17 ITA 5468/DEL/2026 2019-20 (D] MARWAR PORTFOLIC PRIVATE LIMITED
L.ig_l ITA 5469/DEL/2026 2024-2025 | [A) RAI BALA SINGH
l. 19 ITA 5470/DEL2026 2017-18 (D] SAJID ALI
20 ITA 5471/DELf2026 2020-21 {01 M.K. BUILDERS PRIVATE LIMITED
: 21 ITA 5472/DEL/ 2026 2018-19 (D] LEADING EDGE COMMUNICATION—F:V?‘ED
| 22 ITA 5473/DELf2026 20159-20 [D] LEADING EDGE COMMUNICATION PVT LTD
i 23 ITA 5474/DEL/ 2026 2017-18 [A] ANJALL ATULKUMAR MISRA
24 ITA 5476/DELf2026 2015-20 [D] EXPRESS TOWERS PVT LTD

Z Assisﬁ%ﬁ}%
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 13-AUGUST-2026 (THURSDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
;r_l ITA 7058/DEL/2025 2019-20 [A] AJAY SETHI
||— 2 ITA 7086/DEL/2025 2017-18 [A] AJAY SETHL
| 3 ITA 7087/DEL/2025 2018-19 [A] AJAY SETHI
4 ITA 295/DEL/2026 2016-17 {A] AL LAHM FROZEN FOQUDS PRIVATE LIMITED
5 ITA 5540/DEL 2026 2026-27 [A] VEDA FOUNDATION
6 1TA 5541/DEL/2026 2026-27 [A] VEDA FOUNDATION
7 TTA 2484/DELf2026 2018-19 [D] RAJKUMAR GUPTA
T ITA 5478/DEL2026 2018-19 {D] CHUNMUN STORES PVT LTD
9 ITA 5483/DEL/2026 2018-19 (] J B SPINTEX PRIVATE LIMITED
10 ITA 5484/DEL/2026 2017-18 (D] STEPHEN JAMES LANGDOWN
1 ITA 5486/DEL{ 2026 2020-21 [A] BANSAL POLES PVT LTD
12 | ITA 5488/DEL/2024 2013-14 | [A] ANAND VIR
13 ITA 24B89/DEL{2026 2013-14 [A] ANAND VIR
14 ITA 5490/DEL/2026 2017-18 E[Q%AijﬁéAL\IJTH(EEgI;ALITY SERVICES PVT. LTD. (FORMERLY KNOWN AS AALIYAH REAL
15 ITA 5493/DEL/2026 2019-20 [A] SAMYAGYA ENGINEERS PRIVATE LIMITED
116 ITA 5454/DEL{2026 2018-19 [A] PROGRESSIVE ALLCYS (INDIA) PRIVATE LIMITED
Assis% Registrar|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE L1ST OF D BENCH FOR 20-JULY-2026 (MONDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1632/DEL/2024 2019-20 [ [A] NAND MOHAN AHUIA (INTL. TAXATION)
z IT{IT)A 11/DEL 2026 2022-23 [D] M/S ARIBA INC
3 IT{IT)A 12/DELf2026 2022-23 {0} EURONET WORLDWIDE INC
4 | IT(IT)A 13/DEL/2026 2023-24 | (D] EURONET WORLDWIDE INC
5 | T{IT)A 131/DEL/2026 2022-23 fA] ZHUZHOU CRRC TIMES ELECTRIC CO. LTD
6 | IT(IT)A 132/DEL/2026 2023-24 [A] ZHUZHOU CRRC TIMES ELECTRIC CO. LTD
7 | IT(IT)A 187/DEL/2026 2022-23 | [A] CONTINENTAL ENGINEERING CORPORATION
8 | IT(IT)A 188/DEL 2026 2022-23 [A] MARUBENI ITOCHU STEEL INDIA PRIVATE LIMITED
9 | IT(IT)A 189/DEL/2026 2023-24 [A] MARUBENI-ITOCHU STEEL INC
10 | H(IT)A 190/DEL/ 2026 2022-23 [A] SYSTRA ENGENHARIA E CONSULTORIA LTDA
11 | IT(IT)A 191/DEL/2026 2023-24 {A] NEPTUNE ASIAN CYPRUS B LIMITED
12 | IT{IT)A 192/DEL/2026 2023-24 [A] RANGER LEASING I LIMITED
13 | IT{[T)A 193/DEL/2026 2023-24 | [A] AIR PRODUCTS AND CHEMICALS INC,
14 1 IT(IT)A 194/DEL/2026 2019-20 | [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE. LTD.
15 | IT(IT)A 195/DEL/ 2026 2023-24 [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE. LTD.
16 | IT(IT)A 196/DEL/2026 2023-24 [A] CYBER-ARK SOFWARE LIMITED

X o,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 21-JULY-2026 (TUESDAY)

srl Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA 2329/DELS2023 2026-21 [A] EUI LIMITED ({5.G) E- (FILING))

2 | TI{IT)A 28/DELf2025 2016-17 | [A] ALOK GUPTA

3 | TT{IT)A 33/DEL{2025 2016-17 {A] VISHAL MISHRA

4 ITA 801/DELf2025 2016-17 [A] SATHYANARAYAN CHANDRASHEXHAR ((C/F)}

5 ITA 1230/DEL/2025 2022-23 [A] CAIRN UK HOLDINGS LIMITED

6 | IT(IT)A 53/DEL/2026 2018-19 [A] VISHWA MITTEL BAHL

7 | IT(ITMA 201/DEL/2026 2019-20 [A] QOGNIFY LTD.

8 | IT(IT)A 20G/DEL/2026 2016-17 | [A] SMITHS DETECTION ASIA PACIFIC FTE LIMITED

g | IT(IT)A 202/DEL/ 2026 2023-24 [A] SPRINGER HEALTHCARE LIMITED

10 | IT(IT)A 203/DEL/2026 2023-24 [A] LG CHEM, LTD.

11 | IT(IT)A 204/DEL/2026 2023-24 | [A] SAIF 11-SE INVESTMENTS MAURITIUS LIMITED

12 | IT{IT)A 205/DEL/2026 2023-24  { [A] TURNER BROADCASTING SYSTEM ASIA PACIFIC, INC.

13 ) IT{IT)A 206/DEL/2026 2011-12 [A] AKHILESH AGARWAL

14 { IT{IT)A 207/DEL/2026 2015-16  § [A] THE LOUIS BERGER GROUP INC

15 | IT{IT)A 208/DEL/ 2026 2019-20 [A] QUALCOMM INCORPORATED

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 22-JULY-2026 (WEDNESDAY)

5r} Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 1804/DEL/2023 2020-21 | [A] PERFETTI VAN MELLE HOLDING B.V. (INTL. TAXATION (5/G)}
2 IT{IT}A 4/DEL/2026 2023-24 [A] ZTE CORPORATION {5/G)
3 ITA 3327/DEL/2023 2021-22 [A] BERLIAN MCDERMOTT SON. BRD,
4 BMA 16/DEL/2025 2021-22 [A] ATUL PUND
5 BMA 1/DEL/2026 2021-22 [D] SHRI. ATUL PUNJ
6 | TT{IT)A 209/DEL/2026 2023-24 [A] SALESFORCE.COM SINGAPORE PFTE LTD
7 | IT(IT)A 210/DELf2026 | 2017-18 | [A] ASCENDAS PROPERTY FUND {FDI) PTE LIMITED
8 | IT(IV)A 211/DEL/ 2026 2020-21 [A] ASCENDAS PROPERTY FUND {FDI) PTE LIMITED
9 | I{IT)A 212/DEL{2026 2023-24 [A] SPRINGER NATURE CUSTOMER SERVICE CENTER GMBH
10 | IT(IT)A 213/DEL/2026 2019-20 [A] POLE AIR AVIATION INC,
11t IT(IT)A 214/DEL/2026 2022-23 [A] LINKEDIN TECHNOLOGY INFORMATION FRIVATE LIMITED
12 | IT{IT)A 215/DEL/2026 2019-20 [A] ALBATROSS TANK LEASING B.V.
13 | IT(IT)A 216/DEL/2026 | 2020-21 | [A] APPDYNAMICS INTERNATIONAL LIMITED
14 | IT{IT)A 217/DEL/ 2026 2019-20 [A] LUFTHANSA TECHNIK AKTIENGESELLSCHAFT
15 | IT(IT)A 218/DEL/2026 2022-23 [A] GOOGLE CLOUD INDIA PRIVATE LIMITED

s I
Assistant R * -
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SALESFORCE.COM

INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 23-)JULY-2026 (THURSDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 BMA 5/DEL/2025 2020-21 [O] SUSHMA SHRESTHA (E FILE)
2 CO 77/DEL{2025 2020-21 [A] SUSHMA SHRESTHA
3 ITA 2013/DEL/2025 2018-19 [A] ALSTOM RAIL SWEDEN AB (E FILING)
4 IT{IT)A 26/DEL/2026 2023-24 [A] ILLUMINA SINGAFCRE PTE LTD
5 | IT{(IT)A 219/DEL/2026 2023-24 | [A] DISCOVERY NETWORKS ASIA-PACIFIC PTE. LTD
6 | IT(IT)A 220/DEL/2026 2023-24 [A] MICROSOFT REGIONAL SALES PTE, LTD.
7 1 IT(IT)A 221/DEL/2026 | 2018-2019 | [A] ABHIPRITA BHAGWANRAQ DHAKANE
9 | IT{IT)A 222/DEL/2026 2023-24 [A] ERNST & YOUNG LS. LLP
S | IT(IT)A 223/DEL/2026 2022-23 {A} EGIS INDIA CONSULTING ENGINEERS PRIVATE LIMITED
1¢ | IT(IT)A 224/DEL/2026 2018-19 | [A] OMANI QATARL TELECOMMUNICATION COMPANY SAQG
11 | IT{IT)A 225/DEL/2G26 2023-24 {A] VIRTUSA CORPORATION
12 | IT{IT)A 226/DEL/2026 2023-24 [A] SP1 GLOBAL CONTENT MAURITIUS HOLDING
13 | IT(IT)A 227/DEL/ 2026 2022-23 [A] DISCOVERY COMMUNICATIONS INDIA
14 | IT(IT)A 228/DEL/2026 2020-21 {A] ECZACIBAS] YAP] GERECLERT SANAYT VE TICARET ANONIM SIRKETT
B
Asslistant Registran
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ME TAX APP NAL, DELRI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 27-JULY-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks

1 | IT(IT)A 66/0EL/2026 |  2023-24 | [A] NOKIA NETWORKS FRANCE (5/G)

2 | IT(IT)A 244/DEL{2026 | AY-2022-23 | [A] ASIAN HONDA MOTOR CO. LT0, THAILAND {5/G {(C/F})

3 ITA 3460/DEL/2018 2012-13 [A] UPAID SYSTEMS LTD. (INTL. TAXATION)

4 BMA 17/DEL/2026 2019-20 [DJ NIMITT RAI TIWARI

5 | IT(IT)A 31/DEL/2026 2020-21 [A] RAY SINGH RATHEE

6 | IT{IT)A 90/DEL/2026 2023-24 {A] AUTOMATION ANYWHERE INC

7 | ITAT)A 229/DEL/2026 2023-24 {A] COINBASE INC,

8 | IT(IT)A 230/DEL/2026 2019-20 [A] SABRE HQSPITALITY SOLUTIONS GMBH

S | IT(IT)A 231/DEL/2026 2020-21 [A] K2 VC LLC

10 | IT(IT)A 232/DEL/2026 2022-23 [A] UPES

11 ) IT{(IT)A 233/DEL/2026 2023-24 [A] UPES

b RN
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 28-JULY-2026 {(TUESDAY)

Srl Appeal Number Assmt. Year Assessea Name Remarks
1 | IT(IT)A 37/DEL{2026 2023-24 [A] AZURE POWER ENERGY LIMITED (5/G)
2 IT{IT)A 38/DEL/2026 2023-24 [A] AZURE POWER SOLAR ENERGY PRIVATE LIMITED {S/G)
3 ITA 1671/DELf2017 2010-11 [A] MITSUBISHI CORPORATION
4 ITA 1205/DEL{ 2023 2017-18 [A] BRITISH AIRWAYS PLC (INTL. TAXATION)
5 ITA 1206/DELf2023 2019-20 [A] BRITISH AIRWAYS PLC (INTL. TAXATION}
6 ITA 1488/DEL/2023 2017-18 {D] BRITISH AIRWAYS PLC (INTL. TAXATION)
7 ITA 2151/DEL/ 2023 2020-21 [A] TOYOTA BOSHOKU CORPORATION (INTL. TAXATION)
3 TTA 1789/DEL/2025 2022-23 {A] MITSUI CHEMICALS, INC.
9 ITA 1988/DEL/2025 2022-23 [A] DISCOVERY NETWORKS ASIA-PACIFIC PTE LIMITED
10 | IT{IT)A 2039/DEL/2025 2022-23 [A] INNIO JENBACHER GMBH & CO O (E FILING}
11 BMA 11/DEL/2026 2020-21 [A] LATE SHRI DEEPAK PURI (THROUGH LEGAL REPRESENTATIVE NITA PURI}
12 BMA 16/DEL/2026 2020-21 [A] LATE SHRI DEEPAK PURI THROUGH LEGAL REPRESENTATIVE NITA PURI
13 BMA 15/DEL/2026 2020-21 [A] NITA PURI
14 ITA 1924/DEL/2026 2022-23 [A} HIMANSHL LALWANTI (E. FILE}
T ok
Asgistant Régistrar
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ME T. TR . DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 29-JULY-2026 (WEDNESDAY)

sd Appeal Number | Assmt, Year Assessee Name Remarks
1 IT(IT)A 8/DEL/2025 201%9-20 [D] SOKTAS TEKSTIL SANAYI VE TICARET AS

2 IT(IT)A 48/DEL/2025 2011-12 {D] SANJEEV CHADHA

3 IT(IT)A 28/DEL/2026 2019-20 [A] CHERU PALLITHODI ALT AKBAR

4 | TTIT)A 33/DELJ2026 | 2016-17 | {A] ANIL MANILAL

S | IT{IT)A 59/DEL/2026 2023-24 | {A] OMNI TRADING F.2.C.

6 IT(ITIA 67/DEL{2026 2012-13 {A] MADHOO SETH

7 IT(ET)A 91/DELS2028 2020-21 [A] M/S LUMIS CONSULTING PARTNERS INDIA PVT. LTD

Assistaﬁt Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LISY OF D BENCH FOR 30-JULY-2026 (THURSDAY)

Appeal Number Assmt. Year Assessae Name Rematks
ITA 5342/DEL{2010 2006-07 [A] M/5. MOTOROLA INC, {OLD APPEAL/TOP PRIORITY)
ITA 5670/DELf2011 2007-08 [A] MOTOROLA SOLUTIONS INC, {INTL. TAXATION)
ITA 6325/DEL/2012 2008-09 [A] MOTOROLA SOLUTIONS INC (INTL. TAXATION}
ITA 1984/DELf2014 2009-10 A} M/S. MOTORGOLA SOLUTIONS INC (TNTL. TAXATION)
ITA 2673/DEL/2015 2010-11 [A} M/S. MOTOROLA SOLUTIONS INC. {INTL. TAXATION;)
ITA 374/DELf2016 2011-12 [A] M/5 MOTOROLA SOLUTIONS INC, (INTL. TAXATION)
ITA 2017/DEL/2017 2012-13 [A] M/S. MOTOROLA SCLUTIONS INC. (INTL. TAXATION}

3 ITA 7749/DEL2017 2013-14 | [A] MOTOROLA SOLUTIONS INC. {INTL. TAXATION)

9 ITA 4031/DEL/2018 2002-03 | [D} MOTOROLA SOLUTIONS INC. (INTL. TAXATION)

10 | ITA 4032/DEL/2018 2003-04 | [D]} MOTORQLA SOLUTIAONS INC. {INTL. TAXATION)

11 } ITA 4033/DEL/2018 2004-05 | [D] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)

12 | ITA 4034/DEL/2018 2005-06 | [D] MOTOROLA SOLUTIONS INC. (INTL, TAXATION)

13 | ITA 4314/DELf2018 2002-03 | {A] MUTOROLA SOLUTIONS INC. (INTL. TAXATION)

14 ITA 4315/DEL/2018 2003-04 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)

15 | ITA 4316/DEL/2018 2004-05 | [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)

16 ITA 4317/DEL/2018 2005-06 {A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)

17 ITA 46/DEL/2019 2014-15 [A] MOTOROLA SOLUTIONS INC, (INTL. TAXATION)

18 ITA 1986/DEL/ 2020 2016-17 fA] MOTOROLA SOLUTIONS INC

19 ITA 1987/0EL/ 2020 2017-18 [A] MOTOROLA SOLUTIONS INC

20 ITA 60G/DEL/2022 2018-19 [A] MOTORQOLA SOLUTIONS INC, (INTL, TAXATION)

21 | ITA 1837/DEL/2022 2019-20 | [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)

22 ITA 1155/DEL/2025 2018-19 [A] JUNGLEE GAMES INC.

23 BMA 4/DEL/2026 2019-20 [A] NIMITT RAI TIWARI

Ly
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

=

—
CAUSE LIST OF D BENCH FOR 03-AUGUST-2026 (MONDAY)
srt Appeal Number Assmt. Year Assessee Name Remarks
1 | FT(IT)A 43/DELf2026 2023-24 | {A] TRAVELPORT INTERNATIONAL OPERATIONS LIMITED {5/G)
p ITA 3340/DEL/2023 2021-22 [A] TRAVELPORT INTERNATIONAL OPERATIONS LIMITED {INTL., TAXATION)
3 ITA 757/DELF2025 2022-23 [A) TRAVELPORT INTERNATIONAL OPERATIONS LIMITED
4 ITA 2856/DEL/2022 2017-18 [D] RAYTHEON COMPANY (INTL. TAXATION)
5 ITA 1894/DEL/2025 2022-23 [A] CARRIER CORPORATION
6 ITA 3734/DEL/2025 2017-18 [A] POONAM SAWHNEY (E FILE)
7 IT(IT)A 14/DEL/2026 2023-24 [A] HOME CREDIT INDIA FINANCE PRIVATE LIMITED
8 IT(IT)A 17/DEL2026 2022-23 [A] TATA NYK SHIPPING PTE LTD
g IT(IT)A 30/DELS2026 2015-16 [A] BHUWNESH AGRAWAL
10 | IT{IT)A 35/DEL/2026 2023-24 | [A] RAMAPATI SINGHANIA
1| IT(IT)A 42/DEL/2026 | 2023-2024 | [A] SEEMA GADRE
12 | IT{IT)A 44/DEL/2026 2023-24 {A] ANDREW HCLMES
13 | IT(Im)A s6/DEL/2026 2022-23 ég%g:i%%ﬂ? CORPORATION (FORMERLY KNOWN AS RITACHI ZOSEN
14 | IT(IT)A 69/DEL/2026 2023-24 é?éggiﬁfgg;ﬁ?m‘é%mom ASIA LIMITED (FORMERLY KNOWN AS
15 | IT(IT)A 111/DEL/2026 2023-24 | [A] CRICKET AUSTRALIA
16 | IT{IT}A 115/DEL/2026 2019-20 [A] KAVITA GUGNANI L/H OF LATE SH. VINAY KUMAR GUGNANI
Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI 8ENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 04-AUGUST-2026 {TUESDAY)
srl Appeal Number Assmt, Year Assessea Name Remarks
1 ITA 3506/DEL/2009 2004-05 [Al M/S TEAM PLUS SECURITIES LTD. {RE-CONSTRUCTION)
2 BMA 10/DELf2023 2016-17 [A] MOIN AKHTAR QUERSHI (E-FILE}
3 BMA 11/DELf2023 2016-17 [D} MOIN AKHTAR QURESHI (E-FILE)
4 BMA 12/DEL/2023 2017-18 [D} MOIN AKHTAR QURESHI {£-FILE)
5 BMA 2/DEL/2026 2018-19 {A] MOIN AKHTAR QURESHI
6 BMA 5/DEL/2026 2016-17 |} [A] MOIN AKHTAR QURESHI
7 BMA 6/DELf2026 2017-18 [A] MOIN AKHTAR QURESHI
8 BMA 7/DELf2026 2018-19 [A] MOIN AKHTAR QURESH!
9 BMA 8/DEL/2026 2018-19 | [A] MOIN AKHTAR QURESHI
10 BMA. 9/DEL/2026 2016-17 [D] SH. MOIN AKHTAR QURESRI
11 BMA 10/DEL/2026 2017-18 [D] SH. MOIN AKHTAR QURESHI
12 | [T(IT)A 35/DEL/2026 2016-17 [A] PUNEET CHHABRA
—
Assistant kegisﬁér‘h
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1360/DEL/2012 2008-09 [A] SMS MEVAC UK LTD. (INTL. TAXATION)

2 ITA 1391/DEL/2012 2008-09 fD] M/S. SMS MEVAC UK LTD. {INTL. TAXATION}
3 ITA 1075/DEL{2G14 2005-10 [A] SMS MEER GMBH {INTL. TAXATION)

4 ITA 1076/DEL 2014 2005-1%} [A] SMS MEVAC UK LTD. (INTL. TAXATION)

5 ITA 1916/DEL/2014 2005-10 [O] M/S. SMS MEVAK UK LTD. (INTL. TAXATICN}
6 ITA 136/DEL/2015 2010-11 | [A] SMS MEER GMBH (INTL. TAXATION)

7 ITA 5831/DEL{2015 2011-12 [A] MR, SMS MEER GMBH (INTL. TAXATION)

3 ITA 6042/DEL/2015 2011-12 {D] M/S SMS MEER GMBH (INTL. TAXATION)

¢ ITA 6043/DELS2015 2011-12  §{D] M/S SMS MEVAC DK LTD. (INTL. TAXATION)
10 ITA 5016/DEL/2016 2012-13 {A] SMS MEER GMBH (INTL. TAXATION)

11 ITA 5415/DEL/ 2015 2013-14 [A] SMS MEVAC UK LTD. {INTL. TAXATION)

12 ITA 5416/DELf2016 2013-14 [A] 5MS MEER GMBH (INTL. TAXATION}

13 ITA 2693/DEL/2018 2014-15 [A} SMS MEVAC UK LTD, (INTL. TAXATION)

14 ITA 5655/DEL/2016 2013-14 [D] M/S, SMS MEER GMBH (INTL. TAXATION)

15 | ITA 2509/DEL/2018 2014-15 [ [D] SMS MEER GMBH {INTL. TAXATION)

16 | ITA 2694/DEL/2018 2014-15 [ [A] SMS MEER GMBH {INTL. TAXATION)

i7 ITA 3072/DEL/ 2019 2015-16 [A] 5MS MEER GMBH (INTL. TAXATION}

18 ITA 1932/DEL/2020 2017-18 [A] SMS MEVAC UK LTD (INTL, TAXATION)

19 BMA 8/0EL/2025 2019-20 [A] ASHUTOSH SHARMA

20 BMA 9/DEL/2025 2019-20 {A] ASHUTOSH SHARMA

21 BMA 10/DEL/2025 2015-20 | [A] ASHISH GARG

22 BMA 11/DEL/2025 2015-20 [A] ASHISH GARG

23 BMA 13/DEL/2025 2019-20 (D] ASHISH GARG

24 BMA 14/DEL/2025 2019-20 {D} ASHUTOSH SHARMA

25 [IT(IT)A 2151/DEL/2025| 2022-23 ] [A] TERMA A/S

26 | IT(IT)A 40/DELf2026 2017-18 [A] SAIPEM SA

27 CO 240/DEL/2026 2014-15 | [A] MANG) KUMAR GARG

28 CO 241/DEL/2026 2016-17 fA] MANG] KUMAR GARG

29 | I¥{IT)A 70/DEL}20126 2014-15 (D] MANOT KUMAR GARG

30 | IT(IT)A 71/DELf2026 2016-17 [D] MANDY KUMAR GARG

Assfst%:?tﬁgg'lij;k
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 06-AUGUST-2026 (THURSDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 6089/DEL/2010 2006-07 [A] ERICSSON AB (5.G.OLD APPEAL/TOPPRIORITY)

2 ITA 570B/DEL/2D11 2007-08 [A] ERICSSON AB (5.G.)

3 ITA 9B/DEL/20613 2008-09 [A] M/S. ERICSSON AB, SWEDEN (INTL. TAXATION)

4 ITA 1609/DEL/2014 2009-10 {A] ERICSSON AB, SWEDEN {{5.G.)}

5 ITA 2717/DEL/ 2014 2005-06 [D] M/S. ERICSSON AB (INTL. TAXATION}

6 ITA 2869/DEL/ 2014 2005-06 [A] M/S. ERICSSON AB {INTL. TAXATION}

7 ITA 1605/DEL/2015 2010-11 [A] ERICSSON AB, SWEDEN (5.G.)

B ITA 589/0DEL/2016 2011-12 [A] ERICSSON AB, SWEDEN (INTL. TAXATION)

g ITA 6163/DEL{2016 2011-12  {[A] ERICSSON AB (INTL. TAXATION)

10 | ITA 7680/DEL/2017 2013-14 [ [A] ERICSSON AB, SWEDEN (INTL, TAXATION)

11 ITA 5216/DEL/2018 2014-15 [A] ERICSSON AB, SWEDEN (INTL. TAXATION}

12 ITA 9079/DEL/2019 2015-16 {A] ERICSSON AB, SWEDEN (INTL. TAXATION)

13 ITA 125/DEL/2021 2017-18 {A] ERICSSON AB (INTL. TAXATION;

14 ITA 2381/DELf2022 2018-19 [A] ERICSSON AB (INTL. TAXATION)

15 | TTA 3157/DEL/2023 2021-22 | [A] ERICSSON AB (INTL. TAXATION 5.G.(E FILING})

e .o
Assistant Registfan
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 10-AUGUST-2026 (MONDAY)
Srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 2211/DELF2023 2020-21 [A] SABRE GLBL INC. {INTL. TAXATION)
2 | TTA 2244/DELj2023 2020-21 | [A] SABRE GLOBAL TECHNOLOGIES LIMITED {(INTL. TAXATION (E- (FILING))
3 ITA 3220/DEL/2023 2021-22 [A] SABRE GLOBAL TECHNOLOGIES LIMITED (INTL. TAXATION (E- (FILING))
4 ITA 3233/DEL/2023 2021-22 [A] SABRE GLBL INC. (INTL, TAXATION { E FILING))
5 ITA 720{/DEL/2025 2022-23 ] [A] SABRE GLBL INC.
G ITA 847/DEL/2025 2022-23 [A] SABRE GLOBAL TECHNOLOGIES LIMITED
7 ITA 5107/DEL/2025 2(317-18 {A] CYBER MEDIA {INDIA} LIMITED
8 | IT(IT)A 234/DEL/2026 2016-17 | {A] NEHA GOSWAMI
9 | IT(IT)A 235/DEL/2026 2016-17 {A] KUNAL PATEL
10 | IT{IT)A 236/DEL/2026 2016-17 [A] KUNAL PATEL
11 | IT{IT)A 237/DEL{2026 2026-27 [A] NUTRITION INTERNATIONAL
12 | IT{IT)A 238/DELf2026 2020-21 [A} PULKIT ARORA
13 BMA 18/DEL/2026 2018-19 [A] KARAN KUMAR
14 BMA 19/DEL/2026 2018-19 | [A] RATNA KUMAR
15 BMA 20/DEL/2026 2020-21 [A] PRIYANKA JAIN
Assistant Regigar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 11-AUGUST-2026 (TUESDAY)

S Appeal Number | Assmnt. Year Assessee Name Remarks
1§ IT{ITV)A 239/DEL/2026 2017-18 [A] CEVA LOGISTICS HEADOFFICE B.V.
2 | IT{IT)A 240/DEL/2026 2018-19 [A] CEVA LOGISTICS HEADOQFFICE B.V.
3 { IT{IT)A 241/DEL{2026 2017-13 [D] CEVA LOGISTICS HEADOFFICE B.V.
4 | IT(IT)A 242/DEL/2026 2018-19 [D] CEVA LOGISTICS HEADOFFICE B.V.
B~
Assistant Redistrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

sr Appeal Number | Assmt. Year Assessee Name Remarks
L { TT{IT)A 243/DEL/2026 | 2018-19 | [A] TANVEER FATIMA
2 1 IT{IT)A 245/DEL/2026 2020-21 [A] SH. PERVEZ AHMAD RIZVI
3 | IT(IT)A 246/DEL/2026 2020-21 {A] SMT. ANJUM RIZVI
4 | IT(IT)A 247/0EL/2026 2020-21 {A] ABHISHEK GUPTA
5 | IT(IT)A 248/DEL/2026 2020-21 [A] ABHISHEK GUPTA

% M‘é}_‘
Assistant Registran
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IN P NAlL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 13-AUGUST-2026 (THURSDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 4045/DEL/2019 2014-15 [A] M/S. THYSSEN KRUPP SYSTEMS ENGINEERING GMBH {INTL, TAXATION)

2 ITA 9050/DEL/2019 2015-16 [A] THYSSEN KRUPP SYSTEMS ENGINEERING GMBH {INTL. TAXATION)

3 ITA 376/DEL/2020 2016-17 {A] THYSSEN KRUPP SYSTEMS ENGINEERING GMBH {INTL, TAXATION)

4 |TH{IT)A 1731/DELJ2025 | AY 2022-23 | [A] ELSEVIER INC.

S | IT(IT)A 245/DEL{2026 2022-23 [A] GENPACT INDIA PRIVATE LIMITED

& | IT(IT)A 25G/DEL/2026 | AY 2018-19 | [A] M/S, OPPO MOBILES INDIA PRIVATE LIMITED

7 | TR(IT)A 251/DEL/2026 2014-15 {A] GEQOCORE SITE INVESTIGATIONS LIMITED
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 20-JULY-2026 (MONDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 [ITA 2493/DELf2024 | 2011-12 | [A] VISHWAS MARKETING SERVICES PRIVATE LIMITED
2 |ITA 3374/DEL/2025 | 2018-19 | [A] RAJESH BANSAL
3 {ITA7720/DEL/2025 | 2019-20 |[A] SAI VENDING SERVICES PVT. LTD.
4 VITA 7721/DEL/2025 | 2020-21 | [A] SAI VENDING SERVICES PVT, LTD,
5 | ITA 7986/DEL/2025 | 2022-23 | [D] UMALOK CHARITABLE TRUST
& ITA 2876/DEL/2026 | 2024-25 |[A] RAUNAQ EDUCATION FOUNDATION
7 |1TA 2877/DEL/2026 | 2021-22 | [D] SOUTH INDIA KRISHNA OIL AND FATS PRIVATE LIMITED
8 |ITA 2878/DEL/2026| 2015-16 |[A] DEEPAK
9 | ITA 2879/DEL/2026 | 2013-14 | [A] MRCC TRANSFORMATION SOLUTIONS PRIVATE LIMITED
10 | ITA 2881/DEL/2026 | 2008-09 |[A] PANKAJ SINGH
1 [ 2ssoe o | aoists |G AAD SR ST STeTER FRVATE LT
12 | ITA 2884/DELf2026 | 2020-21 | [A] BAJRANG DASS
13 | ITA 2887/DEL/2026 | 2014-15 | [A] MAMTA JINDAL
14 | [TA 2888/DEL/2026 | 2016-17 {[A] RAJESH GARG
15 | ITA 2890/DEL/2026 1 2020-21 |[A] RADICO KHAITAN LIMITED
16 | ITA 2891/DEL/2026| 2015-16 |[A] FLOWMORE LIMITED
17 | ITA 2892/DEL/2026 | 2016-17 |[A] FLOWMORE LIMITED
18 | ITA 2893/DEL/2026| 2015-16 |[A] RISHI BHUCHAR
19 | ITA 2894/DEL/2026 | 2016-17 | [A] RISHI BHUCHAR
20 | ITA 2896/0EL/2026 | 2026-27 é:g{ggaléngésﬁ ‘u_;}léSSiHRI VIJAY KUMAR GARG (S/0 SHRI MOTI RAM
21 | ITA 2897/DEL/2026 | 2026-27 é:éé;]fﬂléﬂg:&(ﬁ ?.KS;-HRI VIJAY KUMAR GARG (5/0 SHRI MOTI RAM
22 | ITA 7623/DEL/2025 | 2016-17 | {A] VISHAL
23 | ITA 6014/DEL/2026 | 2021-22 | [A] MOOL CHAND SHARBATI DEVI HOSPITAL TRUST
24 [ 1TA 6015/0EL/2026 | 2024-25 | [A] MOOL CHAND SHARBATYI DEVI HOSPITAL TRUST
25 | ITA 6016/DEL/2026 | 2026-27 | [A] MOOL CHAND SHARBATI DEVI HOSPITAL TRUST

.
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. 1 FFEL ARIBUNAL, DELH] BENUHEY, NEW DELHI

CAUSE LIST OF E BENCH FOR 21-JULY-2026 (TUESDAY)

Srl

Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1784/DELf2024 2011-12 [A] LALESHWAR KUMAR RAUT
2 1TA 2602/DEL/2026 2013-14 [A] MANISH KUMAR, AGARWAL
3 ITA 2606/ DEL2(26 2022-23 [D] SINGLA WINE
4 ITA 2898/DEL/2026 2018-19 [A] KBS INDUSTRIIES LIMITED
5 ITA 2899/DEL/ 2026 2019-2Q [A] KBS INDUSTRIIES LIMITED
[ [TA 2900/DELf2026 2020-21 [A] KBS INDUSTRIIES LIMITED
7 ITA 2901/DELf 2026 2021-22 [A] KBS INDUSTRIIES LIMITED
8 ITA 2902/DEL 2026 2022-23 {A] KBS INDUSTRIIES LIMITED
9 ITA 2903/DEL/2026 2023-24 {Aj KBS INDUSTRIIES LIMITED
10 ITA 2904/DELf 2026 2018-19 [A] ANIL BANSAL
11 ITA 2905/DEL/ 2026 2015-20 [A] ANIL BANSAL
12 ITA 2906/DEL{ 2026 2010-11 [A] NEW OKHLA INDUSTRIAL DEVELGPMENT AUTHORITY
13 ITA 2907/DELf2026 2011-12 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
14 [TA 2908/0EL 2026 2012-13 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
15 ITA 2909/0F1 /2026 2021-22 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
16 ITA 2910/DELS 2026 2022-23 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
17 ITA 2911/DEL/ 2026 2013-14 [D] RAKESH SHARMA
18 I1TA 2912/DEL/2026 2014-15 (O] RAKESH SHARMA
19 ITA 2813/DELS2026 2015-16 [D] RAKESH SHARMA
20 ITA 2914/DEL/ 2026 2016-17 {D] RAKESH SHARMA
21 ITA 2915/DEL; 2026 2017-18 [O] RAKESH SHARMA
22 ITA 2916/DELf 2026 2018-19 D) RAKESH SHARMA
23 ITA 2917/DELf2026 2015-20 D] RAKESH SHARMA,
24 ITA 2918/DEL/2026 2020-21 [D] RAKESH SHARMA
25 CO 158/DELS2026 2013-14 [A] RAKESH SHARMA
26 CO 159/DEL/ 2026 2014-15 [A] RAKESH SHARMA
27 CO 160/DEL/2026 2015-16 {A] RAKESH SHARMA
28 CO 161/DELf2026 2016-17 [A] RAKESH SHARMA
29 CO 162/DEL/ 2026 2017-18 [A] RAKESH SHARMA
30 CO 163/DEL/ 2026 2013-19 [A] RAKESH SHARMA
3t CO 164/DEL/ 2026 2019-20 [A] RAKESH SHARMA
32 CO 165/DEL/ 2026 2020-21 {A] RAKESH SHARMA
33 ITA 1036/DEL/2025 2020-21 [A] REVELATION UNIQUE RETAIL AND MARKETING PRIVATE LIMITED
34 ITA 2881/DEL/2023 2014-15 [A] MAHAGUN (INDTA) PVT, LTD, ({R/M)}
35 1TA 2882/DEL/2023 2015-16 [A] MAHAGUN {INDZA) PVT, LTD ({R/M3)
36 1TA 2883/DEL/2023 2016-17 [A] MAHAGUN { INDIA) PVT LTD {(R/M1)
37 ITA 3008/DEL/2023 2015-16 [D] MAHAGUN INDIA PVT, LTD. {{R/M})
38 ITA 3036/DEL/ 2023 2016-17 [D] MAHAGUN INDJA PVT. LTD, [{R/M1)

o

istant Registray
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 22-JULY-2026 (WEDNESDAY)
Srl | Appeal Number Az ':rt Assessee Name Remarks
1 |ITA 7929/DEL{2025| 2016-17 {{D] PVR INOX LTD.
2 ITA 4080/DEL/2025| 2019-20 | [A] JAASODHA AUTO PVT. LTD.
3 {ITA5365/DEL/2024| 2016-17 |[A] JAASQDHA AUTQ PVT.LTD.
4 |[ITA 5364/DEL/2024| 2015-16 [[A] JAASODHA AUTO PVT, LTD,
5 |ITA 2837/DEL/2026( 2017-18 [[A] ANKIT JAIN
6 |ITA 5432/DEL/2024| 2018-19 ![A] M3M INDIA PVT.LTO. ((R/M}}
7 {ITA 5433/DEL/2024 | 2019-20 | [A] M3M INDIA PVT. LTD. {(R/M)}
8 |ITA 5431/DEL/2024| 2017-18 |[A] M3M INDIA PVT.LTD. {(R/M))
9 |ITA 5434/DEL/2024| 2021-22 |[A] M3M INDIA PVTATD. ((R/M))
10 }ITA 5660/DEL/2024 | 2020-21 |[A] M3M INDIA PVT.LTD. ((R/M})
11 1ITA 2919/DEL/2026 | 2023-24 | [A] SATYA PRAKASH AND BROS PVT LTD
12 ITA 2920/DEL/2026( 2015-16 |[A] PRATEEK NAGPAL
13 |ITA 2921/DELf2026] 2016-17 |[A] PRATEEK NAGPAL
14 |ITA 2922/DEL/2026} 2017-18 | [A] PRATEEK NAGPAL
15 |ITA 2923/DEL/2026 | 2018-19 | {A] PRATEEK NAGPAL
16 |ITA 2626/DEL/2026 | 2020-21 |[A] SOFTECH INTERNATIONAL PRIVATE LIMTED
17 |ITA 2927/DEL/2026 | 2016-17 | [A] SHIV POLYMERS
18 |ITA 2928/DEL/2026 | 2013-14 | [A] KRITIKA JAIN L/H LATE SH. SANJAY JAIN
19 }17TA 2929/DEL/2026 | 2014-15 | {A] KRITIKA JAIN L/H LATE SH. SANJAY JAIN
20 |ITA 2930/DEL/2026 - [A] GULSHAN EDUCATIONAL SOCIETY
21 [ITA 2931/DELJ2026) 2012-13 |[A] SUSHIL SPUNTEX PVT. LTD.
22 |ITA 2932/DEL/2026 2014-15 |[A] HIMANSHU AGARWAL
23 |ITA 2933/DEL/2026 | 2015-16 | [A] HIMANSHU AGARWAL
24 [ITA 2934/DELf2026| 2016-17 | [A] HIMANSHU AGARWAL
25 (ITA 2935/DEL/2026 | 2017-18 |[A] HIMANSHU AGARWAL

asistogt Ko
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI |

CAUSE LIST OF E BENCH FOR 23-JULY-2026 (THURSDAY)

srl | Appeal Number A‘S,Z::' Assessee Name Remarks
1 |ITA 5380/DEL/2024| 2016-17 |[A] M/S MARKK LAMB INTERNATIONAL LTD
2 |TTA 2936/DEL/2026 | 2016-17 |[A] POONAM BADGOIAR
3 |ITA 2038/DEL/2026| 2017-18 | [A] EBANI OVERSEAS
4 |ITA 2030/DEL/2026 | 2022-23 | [A] MYSIM THERAPEUTICS PRIVATE LIMITED
5 |ITA 2942/DEL/2026| 2020-21 |[A] DISHA HOTELS PRIVATE LIMITED
6 |ITA 2043/DEL/2026| 2014-15 |[A] MAKRANA TRADECOM PRIVATE LIMITED
7 | 1TA 2944/DEL/2026 | 2020-2021 | [A] PAWAN KUMAR AGARWAL
8 |ITA 2948/DEL/2026| 2018-19 {[A] BAKI PACKI PRIVATE LIMITED
9 |ITA 2949/DEL/2026| 2020-21 |[A] BAKI PACKI PRIVATE LIMITED
10 | 8 2950/0EL/2026 | 202021 ég g&;& Sﬁﬂfﬁﬂﬁiﬁ#’?ﬁ LIMITED EARLIER AS ESSEL REALTY
11 |ITA 2951/DEL/2026 | 2019-20 | [A] NITIN KUMAR SHARMA
12 |ITA 2052/DEL/2026 | 2021-22 | {A] MATRI MANDIR SAMITI
13 {ITA 2953/DEL/2026| 2013-14 |[A] NEELAM DEVI
14 |ITA 2954/DEL/2026] 2014-15 | [A] NEELAM DEVI
15 | TTA 2955/DEL/2026 | 2011-12 | [A] NEERA] HANDA
16 | ITA 2956/DEL/2026 | 2012-13 FE:E)ggggggi?—BMERﬁ.li?UELE;mﬁAfMITED, THROUGH ITS RESOLUTION
17 2635%’32026 2020-21 | fA] MANDHIR SINGH
18 |ITA 4173/DEL/2024| 2012-13 | [D] NAINI EXPORTS PVT. LTO.
19 |ITA 5047/DEL/2025) 2017-18 | [A] KESHARDEQ AGARWAL
20 |ITA 5048/DEL/2025| 2017-18 |[A] KESHARDEO AGARWAL
21 |ITA 7888/DEL/2025| 202122 |[D] ATUL BEHARI LALL
22 |ITA 2612/DEL/2026| 2017-18 |[A] NITI VOHRA
23 |ITA 2615/DEL/2026{ 2018-19 | [A] HRG ENGINEERING COMPANY
24 |ITA 2640/DEL/2026| 2017-18 | {A} HI LEAD INFOTECH PRIVATE LIMITED
25 |ITA 2641/DEL/2026| 2022-23 |[A] RIDDHI SIDDHI - KSM RESOURCES IV
26 |ITA 2646/DEL/2026| 2014-15 |[D]NEW CASTLE FINANCE AND LEASING PRIVATE LIMITED

<
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 27-JULY-2026 (MONDAY)

Assmt.

Srl | Appeal Number Year

Assessee Name Remarks

1 |TTA 5189/DEL/2024| 2017-18 |[D] SH. MANMOHINDER PAL SINGH

2 CO 1/DEL/2026 2017-18 | [A] SH. MANMOHINDER PAL SINGH

3 |ITA 5213/DEL/20251 2016-17 | [A] INFINITE LUXURY BRANDS PRIVATE LIMITED

4 1TTA 5267/DEL/2025) 2022-23 {{D] JAGSON INTERNATIONAL LTD

5 | CO289/DEL/2025 | 2022-23 | [A] JAGSON INTERNATIONAL LTD.

6 [ITA 7654/DEL/2025) 2021-22 |[D] AGRICULTURE INSURANCE COMPANY OF INDIA

7 |ITA 7956/DEL/2025 | 2020-21 | [A] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED

8 {ITA 7997/DEL/2025| 2022-23 {{A] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED

9 |ITA 7655/DEL/2025| 2022-23 [ [D] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED

10 |1TA 7816/DEL/2025¢ 2020-21 | [D] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED

11 {ITA 7817/DEL/2025 | 2023-24 | [D] AGRICULTURE INSURANCE COMPANY CF INDIA LIMITED

12 JITA 7766/DEL/2025| 2012-13 |[D] CHANDEEP LEASING & FINANCE CO PRIVATE LIMITED

13 [ITA 7992/DEL/2025| 2023-24 |[{D] GAADI WEBPRIVATE LTD.

14 |ITA 7993/DEL/2025| 2017-18 | {D] GREEN HEIGHTS PROJECTS PRIVATE LIMITED

15 |ITA 7994/DEL/2025( 2018-19 |[D] GREEN HEIGHT PROJECTS PRIVATE LIMITED

16 |ITA 7995/DEL/2025] 2013-14 | [A] AMIT KUMAR

17 {TTA 7999/DEL/2025| 2017-18 |{D} ELECTRICALS AND ELECTRONICS INDIA LIMITED

18 |ITA BOOO/DEL/2025| 2023-24 | [A] NARESH KUMAR GARG

19 | ITA 2958/DEL/20264 2020-21 | [A] PARNIKA ESTATES PRIVATE LIMITED

20 |TTA 2959/DEL/2026) 2019-20 | [A] MOHIT SAWHNEY

21 | ITA 2960/DEL/2026 | 2020-21 | [D] GOLFGREEN SUPERSTURCTURES PRIVATE LIMITED

22 | CO 224/DEL/2026 | 2020-21 |[D] GOLFGREEN SUPERSTURCTURES PRIVATE LIMITED

23 |1TA 7809/DEL/2025| 2019-20 ) [A] RAM KANWAR

(o) ..s_hh:(-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 28-JULY-2026 (TUESDAY)

Stl | Appeal Number A:Z'::' Assessee Name Remarks
t 250 /[I)TE‘: 12025 | 2021-22 | [A] M/S NAO SPIRITS & BEVERAGES PRIVATE LIMITED
2 | 248 1&%025 2022-23 | [A] A2Z INFRASERVICES LIMITED
3| gerg /gzﬂifzozs 2011-12 {[D] A2Z INFRASERVICES LIMITED
4| gare /[I)E 12025 | 201819 | [A] M/S A2Z INFRASERVICES LIMITED
5 | 2404 /[IJ-II-ETJZOZS 2018-19 | [A] A2Z INFRASERVICES LTD,

6 | 3c0 /éﬁm% 2020-21 |[A] ). SAGAR ASSOCIATES

7| 4002 /éTE?/;zozs 2012-13 | [A] RAINBOW INFRACON PRIVATE LIMITED

8 1 cone /gEi/zozs 2019-20 | [A] CHATTAN CLIMBING SPORTS SOLUTIONS LLP
9 | sos0 /éﬁ/2025 2019-20 | [D] CHATTAN CLIMBING SPORTS SOLUTIONS LLP

0] ¢y /ETE'?_ 12025 | 2017-18 | [A] SLV SECURITY SERVICES PRIVATE LIMITED
1] e /[I)E‘t /2025 | 202223 | [A] RAHUL VARMA
12| Jo10 /éz 12025 | 2019-20 | [A] PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED
13| e /[I)TI;T_IZDZS 2019-20 | [A] PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED
14| o /1;2?./2025 2014-2015 | [A] MAXXFUN BUILDMART PRIVATE LIMITED
15 Joac /E)Te)tjzozs 2026-27 | [A] MANGALAM EDU GATE
16| 5707 /II)TET 12026 | 202627 |[A] MANGALAM EDU GATE
17 |1TA 997/DEL/2021| 2003-04 | [D] NEERAI GUPTA ((260-4))

18 | CO 90/DEL/2023 | 2003-04 | [A] NEERAJ GUPTA
19| 620 /rﬁ./zozs 2018-19 | [A] RACHNA KHURANA

&L’»#
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 29-JULY-2026 (WEDNESDAY)

Sd | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2300/DEL/2025 | 2018-19 | {A] GLOBAL ARTHUB LLP

2 | ITA2301/DEL/2025 | 2019-20 |[[A] GLOBAL ARTHUB LLP

3 | TTA3274/DEL/2025 2014-15 | [A] PRATAP BURMAN

4 | ITA 3345/DEL/2025 2013-14 [Al ANKIT AGGARWAL

5 | ITA 3383/DELf2025 2020-21 | [A] MANIKARAN TRADING PRIVATE LIMITED

6 | ITA 340Q/DELf2025 2018-19 | [A] SPARSH VYAPAAR PRIVATE LIMITED

7 | ITA 4337/DELf2025 2019-20 | {A] SPARSH VYAPAAR PRIVATE LIMITED

8 | ITA 3561/DEL/2025 2021-22 | [A] NEXGEN INFRACGCN PVT. LTD.

9 | ITA 3566/DEL/2025 2020-21 | [A] MAHINDER SINGH RATHEE

10 | ITA 3618/DEL/2025 2012-13 | [A] M/S CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED
11 | ITA 5258/DEL/2025 | 2021-2022 |[A] TARUN KUMAR SAHAY (HUF)

12 | ITA 5394/DEL/2025 2025-26 | [A] VOICE OF INDIAN COMMUNICATION TECHNOLOGY ENTERPRISES
13 | ITA 7405/DEL/2025 2014-15 | [A} ).M HOUSING LIMITED

14 | ITA 7407/DEL/2025 2015-16 ) [A] J.M HOUSING LIMITED

15 |} ITA 7760/DELS2025 2014-15 [C] ) M HOUSING LIMITED

16 | ITA 7408/DELf2025 2016-17 | [A] J.M. HOUSING LIMITED

17 | ITA 740S/DEL/2025 2017-18 | [A] 3. M. HOUSING LIMITED

18 | ITA 7501/DEL/2025 | 2020-2021 |[A] RAHUL SAHDEV SURI

19 | ITA 7575/DEL/2025 2013-14 | [A] SUKHIJA HOSPITALITY PRIVATE LIMITED

20 | TTA 7576/DEL{2025 2014-15 [A] SUKHIIA HOSPITALITY PRIVATE LIMITED

21 | ITA 7577/DEL{2025 2015-16 | [A] SUKHDA HOSPITALITY PRIVATE LIMITED

22 | ITA 7609/DELS2025 | 2017-2018 | [A] SATVINDER SINGH CHADHA

23 | ITA 7798/DEL/2025 2017-18 | [A] RE INDIA PROPERTY MANAGEMENT PRIVATE LIMITED

24 | ITA 7979/DEL/2025 2017-18 | [A] EXCITEL BROADBAND PRIVATE LIMITED

ant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J

CAUSE LIST OF E BENCH FOR 30-JULY-2026 (THURSDAY)

Assmt,

Srl | Appeal Number Year

Assessee Name Remarks

1 |[ITA7527/DEL2025( 2016-17 | [D] VSM TOWNSHIP INDIA PRIVATE LIMITED

2 |ITA 7528/DEL/2025| 2017-18 [[D] VSM TOWNSHIP INDIA PRIVATE LIMITED

3 |ITA 7529/DEL/2025) 2018-19 | [D] VSM TOWNSHIP INDIA PRIVATE LIMITED

4 [1TA 7530/DEL/2025| 2019-20 |{D] VSM TOWNSHIP INDIA PRIVATE LIMITED

5> {ITA 7531/DEL/2025| 2020-21 |[D] VSM TOWNSHIP INDIA PRIVATE LIMITED

6 | CO 117/DEL/2026 | 2016-17 | [A] VSM TOWNSHIP INDIA PRIVATE LIMITED

7 | CO 118/DEL/2026 | 2017-18 | [A] VSM TOWNSHIP INDIA PRIVATE LIMITED

8 | CO 119/DEL/2026 | 2019-20 ([ [A] VSM TOWNSHIP INDIA PRIVATE LIMITED

9 | CO 120/DEL/2026 | 2020-21 |[A] VSM TOWNSHIP INDIA PRIVATE LIMITED

10 | CO 121/DEL/2026 | 2018-19 | [A] VSM TOWNSHIP INDIA PRIVATE LIMITED

11 |ITA 3329/DEL/2025| 2018-19 | [A] PANKAJ SETHI

12 |ITA 5270/DEL/2025] 2017-18 | [D] SURESH KUMAR

13 |ITA 5373/DEL/2025| 2016-17 | [D] NUTSHELL VYAPAAR PRIVATE LIMITED

14 { CO 66/DEL/2026 | 2016-17 {[A] NUTSHELL VYAPAAR PRIVATE LIMITED

15 JITA 7468/DEL/2025| 2011-2012 | [A] BABU AUGUSTINE

16 |ITA 7692/DEL{2025| 2022-23 | {A] SP) EXIM SERVICES PRIVATE LIMITED

17 [ITA 7789/DEL/2025| 2012-13 [ [D] BIGWAY EXPORTS PVT LTD

18 |ITA 7812/DEL/2025| 2018-19 | [A] SRS DIECASTING PRIVATE LIMITED

15 [ITA 5847/DEL/2026) 2026-27 |[A] UDGAM CHARITABLE TRUST

20 [ITA 5924/DEL/2026 - [A] MEENAKSHI FOUNDATION
21 |ITA 5925/DEL/2026 - {A] MEENAKSHI FOUNDATION
22 )ITA 5928/DEL/2026 - [A] ARYA SMAJ MODEL TOWN
23 |ITA 5929/DEL/2026 - [A] ARYA SMAJ MODEL TOWN

T
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Asii;s/tant Registrar
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ANLUME TAA AFFELLATE I KIPYNAL, UELNY DENLHED, NEVY WELITTL

CAUSE LIST OF E.BENCH FOR 03-AUGUST-2026 {MONDAY)

Srl Appeal N A t. Year Assessee Name Remarks
1 ITA 945/DEL/2025 2019-20 | [A] BHAVYA BISHNOI
2 1A 946/DEL/2025 201920 | [A] KULDEEP BISHNO
3 TTA 3281/DEL/2025 201415 | [A] MERU MINERALS PRIVATE LIMITED
4 ITA 3282/DEL/2025 201516 | [A] MERU MINERALS PRIVATE LIMITED
5 ITA 3283/DEL/2025 2016-17 | [A) MERU MINERALS PRIVATE LIMITED
6 [TA 3284/DEL/2025 2017-18 | [A] MERU MINERALS PRIVATE LIMITED
7 ITA S266/DEL/2025 2017-18 | [D] SACHIN KHARBANDA
8 €O 31/DEL/2026 2017-18 | [A] SACHIN KHARBANDA
9 ITA 7625/DEL/2025 2014-15 | [A] AAM AADMI PARTY |
10 ITA 7626/DEL/2025 201516 | [A] AAM AADMI PARTY i
11 €0 64/DEL/2026 2014-15 | [A] NLDK TIMBERS PRIVATE LIMITED ‘
12 €0 65/DEL/2026 2014445 | [A] NUDK TIMBERS PRIVATE LIMITED
13 TTA 1196/DEL/2023 2017-18 | [A] N DISTILCERIES PVT LTD.
14 TTA 1396/DEL/2023 2016-17 | [D] NV HOLDING (INDIA) PLTYD
15 ITA 1096/DEL/2024 2014-15 | [A) NV DISTILLERIES(UK) PVT LTD
16 ITA 3394/DEL/2025 2014-15 | [A] MAXFLOW PUMPS INDIA PVT, LTD.
17 ITA 3527/DEL/2025 201617 | [A] AMIT RANA
18 ITA 3528/DEL/2025 201718 | {A] AMIT RANA
19 ITA 3601/DEL/2025 202021 | [A] B H TRADING CO
20 ITA 3602/DEL/2025 202021 | [A] BABOO RAM HARL CHAND
21 ITA 5336/DEL/2025 201415 | [D] NLDK TIMBERS PRIVATE LIMITED
22 TTA 5339/DEL/2025 2014-15 | [D] NLDK TIMBERS PRIVATE LIMITED
73 ITA 7458/DEL/2025 202122 | [A] ANUBHAY JAIN
24 ITA 7493/DEL/2025 201314 | [A] M/S THE LAXMIPATHI BALAJ SUGAR & DISTILLIERIES (P) LIMITED
25 ITA 7714/DEL/2025 2016-17 | [D] LOGIX INFRA DEVELOPERS PVT. LTD
2% ITA 7792/DEL/2025 201815 | [A] DINESH GUPTA
27 TA 7822/DEL/2025 201617 | [A] SUNIL AGGARWAL (HUF)
28 ITA 7912/DEL/2025 2017 (D} PRAMOD KLMAR GAHLAWAT
29 TTA 7915/DEL/2025 2013-14 | [D) SKYTECH CONSTRUCTION PRIVATE LIMITED
30 ITA 2650/DEL/ 2026 2017-18 | [A] LALSONS JEWELLERS LIMITED
3t ITA 2656/DEL{2026 2013-14 | [A] MEGHRAI GUPTA
2 ITA 2686/DEL/2026 201516 | [A] ALU BOND ENTERPRISES :
3 ITA 2687/DEL/2026 201617 | [A] ALU BOND ENTERPRISES ]
39 ITA 2688/DEL/2026 201920 | [A] ALU BOND ENTERPRISES
35 ITA 2639/DEL/2026 201920 | [A] VASTUSTAR TRADING PRIVATE LIMITED
36 ITA 5763/DEL/2026 2027'28330 2031~ {A] ALL INDIA TENNIS ASSOCIATION
3 ITA 5769/DEL/2026 202627 | [A] INDIAN COAL FORUM
38 A so00/DEL/2026 (207728 70 20311 1) Rty GANDHT CHARITABLE TRUST
39 TTA S901/DEL/2026 2”27'28320 20317 [A) RAJIV GANDMI CHARTTABLE TRUST
40 ITA 5902/DEL/2026 201314 | [A] RAJIV GANDHI CHARITABLE TRUST
a ITA 6024/DEL/2026 201314 | {A] RAJIV GANDHI FOUNDATION
a2 ITA 6025/DEL/2026 2027-28 | {A] RAJIV GANDHI FOUNDATION



UCI.ru

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 04-AUGUST-2026 (TUESDAY)

Srl | Appeal Number A$:':: Assessee Name Remarks
i - /EI}-II;}!I\JZOZ 4 | 2018-19 | [D] TECHNOSYS INTEGRATED SOLUTIONS PRIVATE LIMITED
2 | 314 /E)Té./zozs 2021-22 | {D] SH. GAJENDER SHARMA
cll /Sgt 12025 | 2016+17 | [A] NAI DISHA EDUCATION SOCIETY
4| 2605 /[I;I-ETJZOZS 2012-13 | [A] SANGEETA SHARMA
5 | gy /[133/2025 2011 | [D] CHANDER MOHAN SETHI
6 | on3 féTE‘t 12025 | 2017-18 | TA] ARGON HOTELS PRIVATE LIMITED
7 | 600 /gijzozs 2017-2018 | [A] SANJAY CHAWILA
8 | 2708 /éTET./;:ozs 2017-18 | [A] PROMINENT BUILDCON PVT. LTD
9 | 700 /gi/zozs 2018-19 | [A] PROMINENT BUILDCON PVT, LTD
10| 0 ;é&rzozs 2014-15 | [D] MITSUBISHI ELECTRIC AUTOMOTIVE INDIA PRIVATE LIMITED
1| 4 /g)-g?_/2026 2017-18 | [D] MITSUBISHI ELECTRIC AUTOMOTIVE PVT LTD
12| oo /E)EI\_/ZOB 2019-20 | [A] TARUN KUMAR JAIN
13| Sesg /éTE‘t 12025 | 2020-21 | [A] PACE BUILDCON PRIVATE LIMITED
14| oas /lID-I[-%T_!ZUzS 2022-23 | [A] BRK HOSPITALITY PRIVATE LIMITED
15| 0, /EE./ZOZG 2018-19 | [A] JKD FOAMS PRIVATE LIMITED
L /éﬁ/zoze 2018-19 | [A] KD FOAM PRIVATE LIMITED
17§ 5 /ETET 12026 | 2020-21 | [A] ANAND PROPMART PRIVATE LIMITED
18| Lo /geAL/zoz o | 2016-17 | [A] MAHADEV JINDAL
19| 5oeg /[I)E_/2026 2014-15 | [A] VATSALYA DHARA TRSUT
20| e, /ég?_/zozs 2015-16 | [D] AJAY KUMAR

08-Jul-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 05-AUGUST-2026 (WEDNESDAY)
Srl | Appeal Number A:::’:‘ Assessee Name Remarks
L] sass /éﬁjzozs 2014-15 | [A] PARYKAM AUTO PVT LTD
2 | o /1133/2025 2016-17 | {D] SH. RAJEEV DHINGRA
3 | CO 229/DEL/2025 | 2016-17 | [A] SH. RAJEEV DHINGRA
4 5368&?/2025 2016-17 | [D] SH. NAVEEN MANCHANDA
5 | CO 12/DEL/2026 | 2016-17 |[A] SH. NAVEEN MANCHANDA
6 | Jeas /ETE?./zozs 2017-18 | [A] BHARAT CONSTRUCTION COMPANY
7| rs /S[E?./ZOZFS 2013-14 | [A] GUIARA CONSTRUCTION PRIVATE LIMITED
- /IIJLTJZDZG 2017-18 | [A] SH. DAYA KISHAN
9 | 5 /gs?./zozs 2017-18 | [A] SH. DAYA KISHAN
10| o /[1;2?./2026 2017-18 | [A] MOHAMMAD SAJID :
1| crag /EIE_/Zt}zs 2018-19 | fA] MOHAMMAD SAJID
12| o /g;t 12026 | 201819 | [A] MOHAMMAD SATID
13 46/&1/2026 2020-21 | [A] SURESH VERMA
14} 0 /ézi/zozs 2021-22 | [A] SURESH VERMA
15| can /éﬁ_/zoz 6 | 201920 | [A] HIMANSHU TRADERS
16| o /éE./ZOZG 2012-13 | [A] PAHWA BUILDTECH PRIVATE LIMITED
17| o, /[IJE 12026 | 2009-10 | [A] SANJAY BHANDAR!
SN
Assistant Registrar
N  08-Jul-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI ]

CAUSE LIST OF E BENCH FOR 06-AUGUST-2026 (THURSDAY)

Sl | Appeal Number |Assmt, Year Assessee Name Remarks
1 | ITA 2801/DEL/2022 | 2008-09 | (D] MDLR ESTATES PVT, LTO.

2 | ITA 2802/DEL/2022 | 2008-09 | [D] MDLR BUILDERS PVT, LTD.

3 | ITA 3432/DEL/2025 | 2020-21 |[A] SHREE ANJANEY TRADERS LLP

4 | 1TA 7460/DEL/2025 | 2014-15 | [A] SH. YOGESH JINDAL

5 | ITA 7461/DEL/2025 | 2015-16 |({A] SH. YOGESH JINDAL

6 | ITA 7462/DEL/2025 | 2016-17 |[A] SH. YOGESH JINDAL

7 5775&?,‘3026 2014-15 | [A] TOAST RESTAURANT

8 5775&5&’;0% 2015-16 | [A] TOAST RESTAURANT

9 577;}&?}‘”‘20% 2016-17 | [A] TOAST RESTAURANT

10 | ITA 2767/DEL/2026 | 2018-19 | [A] M/S RAMACIVIL INDIA CONSTRUCTION PRIVATE LIMITED
11 | ITA 2768/DEL/2026 | 201920 |[A] M/S RAMACIVIL INDIA CONSTRUCTION PRIVATE LIMITED
12 | ITA 2769/DEL/2026 | 202021 |[A] M/S RAMACIVIL INDIA CONSTRUCTION PRIVATE LIMITED
13 | TTA 2778/DEL/2026 | 2011-12 | [A] SH. VINOD KUMAR GUPTA (D)

14 | ITA 5754/DELj2026 | 2017-18 {{A] SAI CONSTRUCTION & BUILDERS

15 | [TA 5757/DEL/2026 | 2018-15 | [A] HARISH KUMAR GARG

16 | ITA 5758/DEL/2026 | 2017-18 | [A] ASHWIN GOEL

17 | ITA5750/DEL/2026 | 2014-15 |[A] NUPUR JAIN

18 | TTA5762/DEL/2026 | 2015-16 | [A] VEENA CHADHA

e e e e
20 | ITA 5767/DEL/2026 | 2017-18 | [A] SARTTA JAIN

21 | ITA 5768/DEL/2026 | 2018-19 |[A] COMPETENT VIDYUT TOWERS PVT LTD

22 | ITAS77L/DEL/2026 | 2022 | [D] JAYPORE E-COMMERCE PRIVATE LIMITED

23 | ITA5772/DEL/2026 | 2016-17 |[A) KESHAV DALAL

24 | ITAS773/DEL/2026 | 2017-18 |[A] SAMAG SEEDS PRIVATE LIMITED

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 10-AUGUST-2026 (MONDAY)

Srl | Appeal Number A:Z:'rt' Assessee Name Remarks
T - /éﬁjzoze 2020-21 | [A] M/S GLD INFRAPROJECTS (P) LTD.
2 | orrg /gEﬁifzoze 202122 | [A] M/S GLD INFRAPROJECTS (P) LTD.
cl - /gE‘i 12026 | 2022-23 | [A] M/S GLD INFRAPROJECTS (P) LTD.
4| g0 /éafzozs 2022-23 | [A] M/S GLD INFRAPROJECTS (P) LTD.
5 | gy /gﬁ 12026 | 2009-10 | [D] FLOVEL ENERGY PVT. LTD
6 | gy /éﬁ_ 12026 | 2022 | (D) SUPERIOR COMPTRONICS PRIVATE LIMITED
7 | oe3 /[I)E./ZOZG 2014-15 | [A] MAHARASHTRA FOODS PROCESSING & COLD STORAGE
8 | a4 /{IE 12026 | 201516 | [A] MAHARASHTRA FOODS PROCESSING AND COLD STORAGE
9 | crgs /ggi 12026 | 201718 | [A] MAHARASHTRA FOOD PROCESSING AND COLD STORAGE
10| g /EE./ZOZG 2017-18 | [A] KECK CLOTHINGLINE LIMITED
1| oo /éTE’i /2026 | 202021 | [A] DPM AGRO AND FOODS PRIVATE LIMITED
12] oo /é&m% 2014-15 | [A] HONEY MONEY ASSOCIATES LTD
13| g0 /Ig]I-ETJZO% 2017-18 | [A] RAJU ARORA
14| o /ég\./zozs 2018-19 | [A] NEERAJ KUMAR
15| g /geixzozs 2018-19 | [A] NEERAJ KUMAR
16| ey jé]:i 12025 | 201314 | (D] SOFTWARE TECHNOLOGY PARKS OF INDIA
17| ey /[I)TEI-I\JZOZS 2014-15 | [D] SOFTWARE TECHNOLOGY PARKS OF INDIA
18] o /!I).IIE‘?_IZOZS 2016-17 | [D] SOFTWARE TECHNOLOGY PARKS OF INDIA
19 oo /:gTEtzozs 2017-18 | [D] SOFTWARE TECHNOLOGY PARKS OF INDIA
B -
istant Registrar
Aﬁ 08-Jul-2026)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 11-AUGUST-2026 (TUESDAY)

Srl | Appeal Number A::'::' Assessee Name Remarks
1| 04 /[13232026 2017-18 | [D] TUI INDIA PRIVATE LIMITED
2 | s704 /[I)E‘L 12026 | 201617 | [A] LALITH KUMAR CHHALLANI
3 | o705 /[IE 12026 | 2017-18 | [A] LALITH KUMAR CHHALLANT
4 5796/[1)2?!2026 2020-21 | [A] LALITH KUMAR CHHALLANI
5 | oo /lgll-i?./ZUZG 2020-21 | [D] ZIVAH INTERNATIONAL PRIVATE LIMITED
6 | o0 /g& 12026 | 201920 | [A] /S ASTEROID SHELTERS HOMES (P) LTD.
7 | 5760 /[Igt/zoze 2020-21 | [A] M/S ASTEROID SHELTERS HOMES (P) LTD.
8 | 500 /E:E,/zozs 2021-22 | [A] M/S ASTEROID SHELTERS HOMES (P) LTD.
9 | sg01 /E)E_/ZOZG 2022-23 | [A] M/S ASTEROID SHELTERS HOMES (P) LTD.
10| conn /E)-Eifzozs 2022-23 | [A] M/S ASTEROID SHELTERS HOMES (P) LTD.
1] cone /E)TE‘L 12026 | 2019 | [D SURYA METALLOYS PRIVATE LIMITED
12| cg07 /g'ét 12026 | 2018-19 | [A] LANCET INFOCOM PVT LTD
13| co00 “IJE 12026 | 2011-12 | (D] STERLITE INFRA LIMITED (VEDANTA LIMITED)
4] e /éﬁ/zozs 2017-18 | [A) KLARKE INDIA PRIVATE LIMITED
15| cas /éTE’: 12026 | 201819 | [A] KLARKE INDIA PRIVATE LIMITED

s
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ﬁsl’ant egistrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

Srl | Appeal Number Af:z':rt' Assessee Name Remarks
1] g /gi 12026 | 201920 | [A] M/S GALAXY DREAM HOME DEVELOPERS PVT. LTD.

2 | gy /grE’t /2026 | 2020-21 | [A] M/S GALAXY DREAM HOME DEVELOPERS PVT, LTD.

3| cqrq /E)EI\_/zOZﬁ 2021-22 | {A] M/S GALAXY DREAM HOME DEVELOPERS PVT. LTD.

4 | sgys /[I)-ET./ZOZG 2022-23 | [A] M/S GALAXY DREAM HOME DEVELOPERS PVT, LTD.

5 | caus /lIJEJZUZG 202223 | [A] MANINDER SINGH

6 | saro /ézijzozs 2013-14 | [D] ITI GUPTA

7 ITA 2018-19 | [D] ITI GUPTA

5820/DEL/2026

8 | e /IIDE_/ZOZG 2018-19 | [A] HAMDARD LABORATORIES INDIA

9 | e /!I)-II-ET_/2026 2020-21 | [A] KAVITA MEHTA

10 o /IIDEJZOZG 2017-18 | [A] ROHTASH TOMAR

1] e /[I)E_/ZO% 2013-14 | [A] TIRUPATI BUILDINGS AND OFFICES PRIVATE LIMITED

12| cor /[I)-E_/2026 2022 | [D] DLF LIMITED

13{ cong /éﬁ/mz o |AY 2022-23| [A] MARC ENTERPRISES PRIVATE LIMITED

14} e /LI)TEi/zoze 2017-18 | [A] DEVESHI TRADERS PVT LTD

15| oy /éTE'?_ 12026 | 201112 | [A] LATE SH. SAMPAT THROUGH L/H SMT. RISALT

Assistant R.egrstrér

\ / 08-Jul-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 13-AUGUST-2026 (THURSDAY)

Appeal Assmt,
Srl Number Year Assessee Name Remarks
ITA
1 5832/DEL/2026 2023-24 | [A] GURGAON REALTECH LIMITED
5 ITA 2012-13 [A] LATE SHRI RAJESH KUMAR GUPTA THROUGH HIS
5834/DEL/2026 WIFE
ITA
3 5835/DEL/2026 2017-18 | [A] SUMAN JAIN
ITA
4 5844/DEL/2026 2021-22 | [A] W L D INVESTMENTS PRIVATE LIMITED
ITA
5 5845/DEL/2026 2016-17 | [A] NATIONAL PROJECTS CONSTRUCTION LIMITED
ITA
6 5848/DEL/2026 2018-19 | [A] PARUL SETH KHANNA
ITA
7 5849/DEL/2026 2019-20 | [A] PARUL SETH KHANNA
ITA
8 5850/DEL/2026 2017-18 | [A] INTAZAR ALI
Assistant Registrar,
1 08-Jul-2026(

Y Sy



e

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 20-JULY-2026 {MONDAY}

s Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 5488/DEL/2025 2019-20 [D] PREEKSHAT BHASIN (E FILE)
2 CO 145/DEL/2026 2012-13 [A] URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
3 C0 146/DELf2026 2013-14 [A] URVASHI DEVELCPERS AND BUILDERS PRIVATE LIMITED
4 CO 147/DELf2026 2014-15 [AJ URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
5 l"-r;;??g,"DEL{EDm 2017-18 [A] MAHESH KUMAR VERMA
% ITA 3780fDEL/2026 2019-20 [A] AVA RESOURCES PRIVATE LIMITED
7 ITA 3784/DELf2026 2017-18 | [AJ NITIN KUMAR SINGH
] ITA 3787/DEL/ 2026 2014-15 [A]) SAHDEV TYAGI
9 ITA 3788/DELf2026 2016-17 [A] SANDEEP SHARMA
10 ITA 3790/DELf2026 2011-12 {A] MOHAN BROTHERS PRIVATE LIMITED
1l ITA 3794/DELf2026 2022-23 [A] SACHIN KUMAR
12 ITA 3796/DEL/2026 2011-12 [D] MAHARAJA AGARSAIN BUILDERS PRIVATE LIMITED
13 ITA 3797/DEL{2026 2012-13 D] MAHARAIA AGARSAIN BUILDERS PRIVATE LIMITED
14 ITA 3801/DEL/202G 2019-20 [A] PRAMCD SHARMA
15 ITA 3805/DEL{2026 2012-13 [C] URVASHT DEVELOPERS AND BUILDERS PRIVATE LIMITED
16 ITA 3806/DEL/2026 2013-14 [D] URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED

A 17 ITA 3807/DEL/2026 2014-15 [D] URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
18 [TA 3808/ DELf2026 2021-22 [D} MILLENNIUM CITY EXPRESSWAYS PRIVATE LIMITED
19 ITA 3B10/DELf2026 2022-23 [A] SILVERGLADES INFRASTRUCTURE PVT. LTD.
20 1TA 335/DEL/2021 2012-13 [A] FIITIEE LIMITED.
21 ITA 339/DEL/2021 2013-14 [A] FIITIEE LIMITED.
22 ITA 3661/DEL{2026 2017-2018 | [A] PULKTT KUMAR DAHIYA
23 ITA 3865/DELS2026 2013-2014 [A] MITHLESH KUMAR SINGH
24 ITA 3713/DELf2026 2020-21 [A] GOVIND SINGH GILL

Ias ITA 3720/DEL/202G 1589-2000 | [A] COSMIQUE PRIVATE LIMITED
25 ITA 3721/DEL/2026 2024-25 [A] SHRI KRISHNA SHIKSHA PRASAR SAMITI
27 ITA 3728/DEL/2026 2013-14 [A} KUSUM GUPTA
28 ITA 3736/DELf2026 2017-18 [A] DIVYA VIRMANL
29 ITA 3741/DELF2026 2016-17 [A] BALGOPAL COLD STORAGES PRIVATE LIMITED
30 ITA 3745/DEL{2026 2016-17 [A] VANBROS CONSTRUCTION INDIA LIMITEDR
31 TTA 961/DEL/2022 2012-13 [A] FITIEE LTD.

%, o
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INCOME TAX APPELLATE TRIBUNAL, DELH]I BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 21-JULY-2026 (TUESDAY)
srl Appeal Number Assmt. Year Assessee Name Remarks
| e | e e R 0 RO
2 ITA B176/DEL/2025 2017-18 [A] LAXMI CHAND (E FILE)
3 ITA B23B/DELf2025 2015-16 [A] RAJESH GUPTA HUF (E FILE)
4 ITA 8239/DEL{2025 2015-16 [A] RAJESH GUPTA HUF (E FILE)
5 ITA B240/DEL/2025 2016-17 [A] RAJESH GUPTA HUF (E FILE)
5 ITA B242/DEL{2025 2011-12 [A] PRADEEP KUMAR JINDAL (E FILE)
7 TTA 8243/DEL/2025 2011-12 [A] PRADEEP KUMAR JINDAL (E FILE)
B [TA 8246/DEL{2025 2021-22 (A] SUDESH KUMAR ANAND
9 ITA 1100/DEL/2026 2017-18 [A] MRITYUNIAY KUMAR SINGH (E FILE)}
14 ! ITA 1101/DELf2026 2018-19 [A] MRITYUNJAY KUMAR SINGH (E FILE)
- 11 ! ITA 1102/DEL{2026 2019-29 [AY MRITYUNJAY KUMAR SINGH (E FILE)
12 ! ITA 1103/DEL/2026 2020-21 [A] MRITYUNIAY KUMAR SINGH (E FILE)
13 ITA 1104/DEL/2026 2021-22 [A] MRITYUNJAY KUMAR SINGH (E FILE)
114 ITA 1148/DELS2026 2018-19 [A] SWARAJ INDIA (E FILE}
. 15 ITA 1148/DEL/2026 2016-2017 [A] ANIL KUMAR SINGHAL (E FILE)
16 ITA 3811/DEL/2026 2021-22 [A] DHARAM PAL BATRA
17 ITA 3812/DEL/2026 2017-18 [A] IPHITC REAL ESTATE PRIVATE LIMITED
15 ITA 3B13/DELf2026 2017-18 [A] SUNIL KUMAR CHOPRA
19 ITA 3814/DEL/2026 2014-15 [D] VDH CHEM TECH PRIVATE LIMITED
20 ITA 3820/DEL/2026 2020-21 [A] FUJIYA RESTAURANT
21 ITA 3822/DELY2026 2(118-19 [A] DEIN LE FOQODS PRIVATE LIMITED
22 ITA 3823/DEL/2026 2013-2014 | [A] SUDHIR AGRAWAL
23 ITA 3824/DELf 2026 2014-2015 | [A] SUDHIR AGRAWAL
24 ITA 3825/DEL{2026 2015-2016 [A] SUDHIR AGRAWAL )
25 TTA 3826/DEL{2026 2016-2017 | (A] SUDHIR AGRAWAL _—1
r-—;; ITa 3827/DEL 2026 2017-2018 | {A] SUDHIR AGRAWAL
27 TTA 3828/DEL/2026 2018-2019 | [A] SUDHIR AGRAWAL T
28 ITA 3829/DELI2026 2019-2020 | [A] SUDHIR AGRAWAL
L 29 17A 3830/DEL/2026 2020-2021 | [A] SUDHIR AGRAWAL
L_?.U ITA 3831/DELS2026 2021-22 [D] JAIROLIA GEMS & JEWELLERY PRIVATE LIMITED
L3i . ITA 3751/DEL /2026 2022-23 fA] PRO-CARE KIDZ INDIA PRIVATE LIMITED
32 ITA 3763/DEL/2026 2017-18 [A] SONIA VERMANI
33 ITA 3764/DEL/2026 2017-18 [A] SONIA VERMANI
34 ITA 3B15/DEL/2026 2016-17 [A] VEERAPPA HANAMAPPA )AL LIGERT
35 ITA 3817/DEL/2026 2014-2015 [A] JASMEET KAUR ANAND
36 CO 256/DEL/2026 2021-22 [A] JAIROLIA GEMS AND JEWELLERY PRIVATE LIMITED
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P T NAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 22-JULY-2026 (WEDNESDAY)

-1y |

Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 520B/DEL/2018 2015-16 [A] BHA ASSOCIATES PVT, LTD,
2 ITA 7354/DELf2018 2014-15 [A] SAGAR RATNA RESTAURANTS PVT. LTD.
3 ITA 8122/DEL/2025 2017-18 [A) SANTOSH CHAWLA (£ FILE}
E] 1TA 8182/DELf2025 2022-23 [A] VIVEK GAMBHIR. (E FILE)
5 ITA 1153/DELS2026 2013-14 [A] SURINDER KAUR THAPAR (E FILE)
6 [TA 1156/DEL/2026 2017-18 [A) PAWAN {E FILE)
—_;-ﬂ ITA 1155/DELS2026 2016-17 [A] ENDOW POWER BATTERY (E FILE)
8 ITA 1161/DEL{2026 2018-19 [A] L5V MICRC DEVICE PVT LTD (E FILE)
g ITA 1163/DELf2026 2017-18 [A] SANYA DAWAR (E FILE)
10 ITA 3832/DEL/2026 2018-19 [D] ADTTYA KUMAR JHA
11 ITA 3833/DEL{2026 2014-15 (D] VED PRAKASH GUPTA AND SONS HUF
|I 12 ITA 3838/DELL2026 2014-2015 | [A] SUMAN TECHNOMECH PRIVATE LIMITED
I 13 ITA 3839/DEL/2026 2015-2016 | [A] SUMAN TECHNOMECH PRIVATE LIMITED
T ITA 3840/DEL/2026 2013-2014 | [A] MANISHA AGRAWAL
15 ITA 38341/DEL 2026 2014-2015 [A] MANISHA AGRAWAL
16 ITA 3842/DEL{2026 2015-2016 1 [A] MANISHA AGRAWAL
17 ITA 3843/DEL{2026 2017-2018 [A] MANISHA AGRAWAL
18 ITA 3844/DEL/2026 2019-2020 | [A] CSL FOOD PRODUCTS PRIVATE LIMITED
19 ITA 3845/DEL/2026 2013-14 [A] MENORA DEVELOPERS AND INFRASTRUCTURE PVT. LTD.
20 ITA 3B45/DEL/2026 2018-2020 [A] ASHISH AGRAWAL
21 ITA 3847/DEL{ 2026 2012-13 [A] ANIL RATHEE
22 ITA 3851/DEL/2026 2020-21 [A] SUNITA
23 ITA 3853/DEL/2026 2017-2018 | [A) DWARKESH ALLOYS PRIVATE LIMITED
24 ITA 3B54/DEL/2026 2021-22 [A] DWARKESH ALLOYS PRIVATE LIMITED
25 ITA 3852/DEL/2026 2013-14 [A] BOP PRIVATE LIMITED
_26_ ITA 3849/DEL/2026 2015-16 {A] GAURAY CHAUHAN
E_Z; | ITA 3834/DEL/2026 2017-18 [A] MOHD WASEEM
28 ITA 3837/DEL{2026 2013-14 [A] BIMLESH GOYAL

S
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 23-JULY-2026 (THURSDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA B195/DELS2025 2022-2023 [A] DEVSHINE PACK (£ FILE}
b ITA 3855/DEL{2026 2011-2012 | [A] FAWZIA KHAN
3 ITA 3856/ DEUZD?&F_—'_ 2011-12 [A] FAWZIA KHAN
4 I'TA 3B57/DELf2026 202021 [A] ADAY KUMAR JAISWAL
5 ITA 3858/DEL{2026 2017-18 [A] MLC JEWELS PVT LTD
[ ITA 3859/DELf2026 2019-20 (D] VINOD KUMAR
7 ITA 3861/DEL/2026 2017-18 [A] GYAN PRAKASH CHOUHAN
8 TTA 3862/DEL/2026 2019-20 | [A] YOGESH JINDAL
g ITA 3B63/DEL/2026 2013-2014 | [A] MANISHA JEWELTECH PRIVATE LIMITED
10 ITA 3864/DEL/2026 2014-2015 | [A] MANISHA IEWELTECH PRIVATE LIMITED
11 ITA 3865/DEL/2026 2015-2016 | [A] MANISHA JEWELTECH PRIVATE LIMITED
12 ! ma BEééidl)Eu2026 2016-17 [A} ASSOTECH MODNSHINE URBAN DEVELOPERS
13 ! ITA 3867/DELS 2026 2019-20 [A] VIKAS KUMAR
14 [TA 3868/DEL/2026 2019-20 [A] SONAL ARYA
'__15 ITﬁ_\ ;SFGQ;’DELJZUZG 2018-19 [A] M C R AGENCIES PRIVATE LIMITED
16 ITA 3872/DEL/2026 2015-16 [A] PRAVEEN GUPTA,
17 TTA 4224/DEL/2026 212-13 [A] KMP EXPRESSWAYS LIMITED
18 ITA 5578/DELS2025 2017-18 [A] LALA SHER SINGH MEMORIAL JEEVAN VIGYAN TRUST SOCIETY {E FILE)
19 ITA 8332/DELf2025 2011-12 [A] SH. NARESH ARCRA (E FILE)
20 ITA 935/DEL/2026 2022-2023 | [A] APQORVA LEASING FINANCE AND INVESTMENT COMPANY LIMITED (E FILE}
21 1TA 940/DELS2026 2023-24 [A] APOORVA LEASING FINANCE AND INVESTMENT CO. LTD {E FILE)
22 ITA 941/0EL{2026 2024-25 [A] APOORVA LEASING FINANCE AND INVESTMENT CO. LTD {E FILE)
——
Assistant Registrarn
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 27-JULY-2026 (MONDAY)
Srl Appeal Number Assmit, Year Assessee Name Remarks
1 ITA 3798/DEL/2026 2027-28 | [A] INDIAN ASSQCIATION OF TOUR OPERATORS {E FILE)
2 ITA 3873/DEL/2026 2013-14 [ [A] MANUJENDRA SHAH
3 ITA 3875/DEL/2026 2018-19 | [A] MOHD KHALID
4 ITA 3876/DEL/2026 2016-17 [A] BCDC HEALTH SERVICES PVT LTD
5 ITA 3877/DELf2026 2024-25 [A] ANANDA SPA FOUNDATION
6 ITA 3878/DELs2026 2019-20 | [A] KAPIL KOHLL
7 ITA 3879/DELJ2026 2020-21 | [A] KAPIL KOHLL
8 ITA 3883/DEL/2026 2018-19 [ [A] OXIGEN SERVICES INDIA PRIVATE LIMITED
9 ITA 3884/DEL/2026 2019-20 | [A] OXIGEN SERVICES INDIA PRIVATE LIMITED
10 ITA 3886/DELf2026 2012-13 [A] SANDEEP KUMAR
11 | TTA 38%1/DEL/2026 2016-17 | [A] SQUARE YARDS CONSULTING PRIVATE LIMITED
12 | ITA 3894/DEL/2026 2014-15 | [A] JINDAL SAW LIMITED
13 | ITA 3896/DEL/2026 2022-23 | [A] AZHARUDDIN
14 | [ITA 3B97/DEL/2026 2018-19 | [A] JYOTI STRIPS PRIVATE LIMITED
15 | ITA 3898/DEL{2026 2018-19 [ [A] JYOTI STRIPS PRIVATE LIMITED
16 | ITA 4100/DEL/2026 2019 [A] ASHOK KUMAR SETHI {5/G E FILE)
17 ITA 4171/DEL/2026 - [A] THE GREAT GETSBY CLUB OF I NDIA
18 | ITA 8325/DEL/2025 2018-19 | [A] BHANSALI UDYGG PRIVATE LIMITED, NEW DELHI (E FILE)
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 28-JULY-2026 (TUESDAY)

srl Appeal Number Assmt, Year Assesseea Name Remarks
1 [TA 3632/DEL/2026 - [A] GREEN PARK FREE CHURCH

2 ITA 3638/DEL{2026 2014-15 [A] OM TRANS LOGISTICS LIMITED (E FILE}

3 | ITA 3639/DEL/2026 2015-16 | [A] OM TRANS LOGISTICS LIMITED (E FILE)

4 ITA 3644/DEL/2026 2012-13 [A] 3B ROLUNG MILLS LIMITED (E FILE)

5 | ITA 3651/DEL/2026 2020-21 | [D] TARUN MODI HUF {E FILE)

B ITA 3899/DEL{ 2026 2013-14 [D] RAJESH JAIN

7 ITA 3900/DELf2026 2014 [©] RAJESH JAIN

8 ITA 3901/DEL/2026 2014-15 [A] INTERGLOBE ENTERPRISES PVT. LTD,

9 ITA 3903/DELf2026 2020-21 [A] PARAS RANG RASAYAN PRIVATE LIMITED

10 ITA 3904/DEL/2026 2027-28 [A] PANCHAYATT GURUDWARA SANT BHAGAT JOCHRAM SINGH J1

11 ITA 3906/DEL/2026 2012-13 {A] JAMMU PIGMENTS LIMITED

12 ITA 3907/DEL/2026 2017-18 [A] JAMMU PIGMENTS LIMITED

13 | ITA 3508/DEL{2026 2025-26 | [A] MODERN VIDYA NIKETAN SOCIETY

14 ITA 3909/DEL/2026 2018-19 [A] RAMSWARGOP MANTRI

15 ITA 3910/DEL/2026 2019-20 [A] SATISH CHANDER

16 ITA 3911/DEL/2026 2024-25 [A] AZAD SINGH

17 | TITA 3913/DEL{2026 2017-2018 | [A] NEETU KALRA

18 | ITA 3914/DEL/2026 2014-15 [A] 1000 TREES HOUSING PRIVATE LIMITED

19 ITA 3915/DEL{2026 2016-17 [A] BRL) BALA BARTWAL

20 ITA 4066/DEL{2026 2027-28 [A] SANYAM BABA WELFARE TRUST (E FILE}

21 1TA 4067/DEL/2026 2027-28 [A] SANYAM BABA WELFARE TRUST (E FILE}

22 ITA 5574/DEL/2025 2012 [D] M/S RADHA JEWELLERY HOUSE (E FILE)

23 ITA 8194/DEL/2025 2020-21 fA] SINDHU FARMS PVT LTD (E FILE}

24 | ITA 8293/DEL/2025 £020-21 [D] MANCI KUMAR GUPTA (E FILE})

Assistant Registran
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OME PPELLA BUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 29-JULY-2026 (WEDNESDAY)
Srl Appea! Number | Assmt. Year Assessee Name Remarks
1 | ITA3916/DEL/2026 | 2016-17 | [A] JAI KUWAAR
2 | TTA39I8/DEL/2026 | 2017-18 | [A] ZULFEQAR ALAM
3 | ITA3923/DEL/2026 | 201718 |[A] INFOTEL BUSINESS SOLUTIONS LIMITED
4 | ITA3924/0EL2026 | o000 - | [A) PRANYAS DEVELOPMENT FOUNDATION
S | ITA3926/DEL/2026 | 2017-18 |[A] HIRA JEWELLERS PVT LTD
6 | ITA3927/DEL/2026 | 2016-17 {[A] DARBARI LAL FOUNDATION
7 | (TA3928/DEL/2026 | 201213 | [A] KAILASH MITTAL
8 | ITA3929/DEL/2026 | 2017-18 |[D] KBS INDUSTRIES LIMITED
9 | ITA3930/DEL/2026 | 2018-19 |{D] KBS INDUSTRIES LIMITED
10 | ITA3031/DEL/2026 | 201920 |[D] KBS INDUSTRIES LIMITED
11 | ITA3932/DEL/2026 | 202021 |{D} KBS INDUSTRIES LIMITED
12 | ITA3933/DEL/2026 | 202122 |[D] KBS INDUSTRIES LIMITED
13 | ITA 3934/DEL/2026 | 2022-23 |[D] KBS INDUSTRIES LIMITED
14 | ITA3935/DEL/2026 | 2023-24 |[D) KBS INDUSTRIES LIMITED
15 | ITA3936/DEL/2026 | 2018-19 {[D] RAINANDINI METAL LIMITED
16 | ITA3937/DEL/2026 | 2022-23 |[D] RAINANDINI METAL LTD
17 | ITA 3938/DEL/2026 | 2023-24 | [D] RAINANDINI METAL LTD
18 | ITA 8097/DEL/2025 | 2016-17 | [A] NAVNIDHI GOYAL (E FILE)
16 | ITA 8274/DEL/2025 | 2012-13 | [A] GAGAN DHAWAN (E FILE)
Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, N HI
CAUSE LIST OF F BENCH FOR 30-JULY-2026 (THURSDAY)

Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 3939/DE /2026 2016-17 [D] KALINDEE-COBRA JV
2 ITA 3940/DEL/ 2026 2017-18 [D] KALINDEE-COBRA. JV,GURUGRAM
3 ITA 3941/DEL/2026 2013-14 [A] YATENDER KUMAR GUPTA HUF
4 ITA 3542/DEL{2026 2006-07 fA] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
5 ITA 3943/DELf2026 2008-09 [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED

m6 ITA 3944/DEL/2026 2010-11 [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
7 ITA 3545/DEL2026 2011-12 [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
g ITA 3946/DEL/2026 2015-16 [A] BALWANT
9 ITA 3548/DEL/2026 2017-18 | [A] SACHIN GARG HUF
10 | ITA 3952/0EL/2026 2019-20 | [A) JAGDISH YADAY AND SONS(HUF)
11 ITA 3953/DEL/2026 2017-18 [A] SUNIL ARORA

h£2 ITA 3954/DEL/2026 2017-18 [A] CHANDER PARKASH GROVER
13 | ITA 3955/DEL/2026 2016-17 [A] RAJESH BHATEIA
14 ITA 3960/DEL/ 2026 2016-17 [A] TACTFULL INVESTMENTS LIMITED
15 ITA 3561/DEL{2026 2012-13 {A] NIRMAL PRAKASH
16 ITA 4080/DEL/ 2026 NA [A] ANUPAM PUBLIC SCHOCL PRABANDH SAMITI (E FILE)
17 [TA 4081/DEL/2026 NA [A) ANUPAM PUBLIC SCHOOL PRABANDH SAMITI
18 | ITA 8276/DEL/2025 2016-17 | [A] USHA GUPTA
19 | ITA B277/DEL{2025 2017-18 [A] USHA GUPTA
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INGOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]
CAUSE LIST OF E BENCH FOR 03-AUGUST-2026 (MONDAY)
S Appeal Numbep Assmt. Year Assessee Name Remarks
1 ITA 3962/DEL/2026 2020-21 {A] MITSUBISHI ELECTRIC AUTOMOTIVE INDIA PRIVATE LIMITED
2 ITA 3363/0EL{2026 2018-19 [A] MITSUBISHI ELECTRIC AUTOMOTIVE INDIA
3 ITA 3964/DELj2026 2020-21 [Al CHANDER JEET PATHAK
4 ITA 3967/DEL{2026 201B8-19 [A] DELHI POWER COMFANY LIMITED
5 ITA 3968/DEL{2026 2017-18 {A] M/S SHRI NIWAS PULSES PRIVATE LIMITED
6 [TA 3965/DELS2026 2018-19 [A] SHRI NIWAS PULSES PRIVATE LIMITED
/ 1TA 3970/DELS2026 2019-20 [A] SHRI NIWAS PULSES PRIVATE LIMITED
; 8 ITA 3971/DELf2026 2017-18 [A] SHRI NIWAS PULSES PRIVATE LIMITED
S I'_F;g‘;ﬁf DELf2026 2020-21 [A] ALEX TOUR AND TRAVEL PRIVATE LIMITED
10 ITA 3974/DEL/2D26 2018-19 [D] VIKAS CHOWDHARY
11 ITA 3975/DEL/2026 2019-20 [D] VIKAS CHOUDRARY
12 ITA 35976/DELf2026 2015-16 [A] SHREE SAI TRADERS ]
13 ITA 3979/DELf2026 2020-21 [A] KR MONEY EXCHANGE PRIVATE LIMITED
14 ITA 3981/DEL/2026 2010-11 [O] RAGHAV LEKHI
?ﬂ;i“ {TA 3982/DELf2026 2014-15 D] RAGHAY LEKHI
16 ITA 8263/DEL/2025 2021-22 [A] SIDDHARTH GARG (E FILE)
17 ITA 8267/DEL/2025 2019-20 [A] SR8 PROMOTERS PVT LTD (E FILE)
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 04-AUGUST-2026 {TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 CO 250/DELf2026 2020-21 | [A] BASIST FINCAP PRIVATE LIMITED
2 1TA 3666/DEL/20726 2024-2025 | [A] RASHTRIYA COMPUTER SHAKSHARTA MISSION (E FILE)
3 | ITA 3850/DEL/2025 2022-23 | [D] SURENDRA JAIN (E FILE) R
4 ITA 3985/DELf2026 2012-13 [D] RRG ENTERPRISES PRIVATE LIMITED{ERSTWHILE ULIKE HOLDINGS PVT, LTD.)
5 ITA 3986/DEL/2026 2013-14 [D] RRG ENTERPRISES PRIVATE LIMITED
6 ITA 3987/DEL/2026 2019-20 {D] NETWEB TECHNOLOGIES INDIA LIMITED
7 ITA 3988/DEL/2026 2020-21 | [D] NETWEB TECHNOLOGIES INDIA LIMITED
8 ITA 3989/DEL/2026 2023-24 | [A] MANOI KUMAR JAIN
9 [TA 3990/DEL{2026 2020-21 | {A] VIKRAM SINGH
10 ITA 3992/DEL2026 2010-11 [A] SAURABH SANGAR
11 ITA 3994/DEL2026 2023-24 [A] ARYAN ENERGY PRIVATE LIMITED
12 ITA 3995/0EL/2026 2020-21 {D] MASTERMIND REALTY AND VENTURES PRIVATE LIMITED
13 | TITA 3997/DEL/2026 2010-11 | [A] VINOD SHARMA
14 ITA 3998/DELS2026 2020-21 (O] BASIST FINCAP PRIVATE | IMITED
15 | ITA 5571/DEL/2025 2018-19 | [A) DOMUS GREENS PRIVATE LIMITED
16 [TA S5699/DEL/ 2025 2015-16 [A] M/S VISIONARY INFRAPROIECTS PRIVATE LIMITED

r:?' ITA 6189/DEL/2026 2026-2027 | [A] SLEDGEHAMMER FOUNDATION (£ FILE)
18 1TA 6190/DEL{2026 2026-2027 | {A] SLEDGEHAMMER FOUNDATICN (E FILE)
19 1TA 6197/DEL/2026 2026-27 [AJ INSTITUTE OF URBAN TRANSPORT (INGIA) {E FILE)
20 | ITA 8033/DEL/2025 2012-13 | {A] SURIDHI COMMERCIAL INFRA PRIVATE LIMITED
21 | ITA 8198/DEL/2025 2019-20 | [A] JAGRITI BHATIA (E FILE)
22 | ITA B244/DEL/2025 2017-18 | D] ASHOK KUMAR KUSHWAHA (E FILE)

i 23 | ITA 8299/DEL/2025 2017-18 | [D] RUBALIEET SINGH SAYAL (E FILE)
24 ITA 8301/0EL/2025 2012-13 [D] LORD KRISHNA IT SERVICES PRIVATE LIMITED (E FILE}
25 ITA B304/ DEL/2025 2015-20 [A] NITANSH GOEL
2b 1TA B322/DEL/2025 2015-1& [A] SANGEETA KAPOGR (E FILE)
27 ITA 8328/0EL/2025 2020-21 [A] SAVITA BHUSHAN (E FILE}
28 ITA B340/DELf2025 2022-23 [D] SUMEET SINGHAL HUF (£ FILE)
29 ITA 908/DEL/ 2026 2023-24 {A] LORD KRISHNA IT SERVICES PRIVATE LIMITED (E FILE)
30 [TA 926/DELf2026 2017-18 [A] ARCSERVE INDIA SOFTWARE SOLUTIONS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF £ BENCH FOR Q5-AUGUST-2026 (WEDNESDAY)

Sl Appaal Numbar Azsmt. Year Assessne Name Ramarks
1 ITA 4167/DEL/2026 2019-20 [A] G.5. PHARMACEUVICAL PVT LTD (E/H)
2 TTA 4203/DEL{ 2026 2012.13 [A] AAGOSH BHATIA (E/H)
3 ITA 3895/DEL/2026 01516 {A] PRASHANT SONI {E/H)
4 {0 269/DELS2025 2012 {A] WEE DEVELOPERS FVT. LTO.
5 ITA 5435/DEL/2025 2012 {0} WEE DEVELDPERS VT, LTD. (E FILE)
6 TTA 3755/DELS2025 2017-18 [A) ELEVATOR BUILDERS PRIVATE LIMITED (E FILE)
? TTA 3758/DELF2025 2018-19 [A] ELEVATOR BUILDERS PRIVATE LIMITED (E FILE)
8 ITA 5434/DEL/2025 2014-15 [D] SAURABH GUFTA (E FILE)
9 €O 2/DEL/ 2026 201415 [A] SAURABH GUPTA (E FILE)
10 ITA 3786/DELf2025 2014-2015 | [A] AJAY BANSAL
11 ITA 5692/DELS2025 2022-23 [A} RASOCL AHMAD
12 TTA 5693/DELS2025 2023-24 [A] RASOOL AHMAD
13 TTA B241/DEL/2025 2017-18 [A] BABA FRUITS (€ FILE}
14 ITA B296/DEL{2025 2015-16 [A] SONALT RASTOGE
15 ITA B323/DEL/2025 2020-21 [A] PARDEEP (E FILE}
16 TTA B137/DEL/2025 2019-20 [A] SMA GOYAL JEWELLERS PRIVATE LIMITED (E FILE)
17 ITA B327/DEL/2025 2015-16 (0] MEDFIN INDIA PYT LTD (E FILE)
18 ITA 8329/DEL/2025 2016-17 {A] SH, RAVINDER GUGNANI (E FILE}
19 ITA 8315/DEL/2025 2021 [ ACHLA DEWAN {E FILE)
20 ITA S23/DEL{2026 2021-22 [A] PARAS HEALTHCARE LIMITED
b3} ITA 3645/DEL/2026 2025-26 [A] LALA SOHANA MAL JAGMOHAN 1AL KHANNA EDUCATIONAL AND CHARITABLE TRUST (£ FILE)
] ITA 3646/DEL/2026 2025-26 [A] LALA SOHANA MA| JAGMOHAN LAL KHANNA EDUCATIONAL AND CHARTTABLE TRUST (£ FILE)
23 TTA B324/DEL/2025 017-14 (A] LATE SUMIT BHUTAN THROUGH GULSHAN KUMAR BHUTAN (L/H). (E FILE}
24 TTA 3583/DEL/2026 2026-27 [A) RAAGGHNS KNOWLEDGE FOUNDATION (E FILE}
5 ITA 3984/ DELL2026 2026-27 [A) RAAGGHNT KNOWLEDGE FOUNDATION (E FILE)
26 ITA 6150/DEL{2026 2026-27 [&] SURAJ OEVT CHARTTABLE TRUST (E FILE)
27 ITA 6151/DEL/2026 W26-27 [A] SURA] GEVI CHARTTABLE TRUST (€ FILE)
28 CO 253/DEL/2026 2019-2¢ [A] RAVT CONSTRUCTION PVT LTD
29 C0 144/DELY2026 2011-12 {A] URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
k] TTA 3999/DEL/2026 2020-21 [C] FOREVER BUILDTECH LTD
k)| ITA 4001/DEL/2026 2019-20 [D] UNINAY DEVELOPERS PVT LTD
32 ITA 4002/DELf2026 2016-17 [D] IREO PRIVATE LIMITED
kx] ITA 4004/DEL/2026 2023-24 [D] SHYAM SUNOER MAHESHWARI
34 ITA 4005/DEL{2026 2019-2¢ [D] RAVI CONSTRUCTION PVT LTD
kL TTA 4006/DEL/ 2026 2011-12 (D] URVWASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
36 ITA 4007/DEL/2026 2016-17 [D] BAZEL INTERMATIONAL LIMITED
37 TTA 4008/DELS 2026 2017-18 [D] BAZEL INTERMATIONAL LIMITED
k] ITA 4010/DEL/2026 2015-16 [A] NIMI INFRASTRUCTURES PRIVATE LIMITED
K} ITA 4011/DEL/2026 M15-16 [A] NIML INFRASTRUCTURES PRIVATE LIMITED
40 TTA 4012/DEL/2026 201617 [A] NIM] INFRASTRUCTURES PRIVATE LIMITED
41 TTA 4013/DEL/2026 2017-18 [A] ISHWAR SINGH
42 TTA 4014/DELY2026 2017-18 [A] ISHWAR SINGH
43 TTA 4015/DELJ2026 2017-18 [A] ISHWAR SINGH
a4 TTA 4016/DELJ2026 2017-18 [A] ISHWAR SINGH
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 06-AUGUST-2026 (THURSDAY)
Sri Appeal Number Assmt. Year Assessee Name Remarks
1 [IT(SS)A 4020/DEL/2026 2014-15 [A] DHARMENDER JINDAL
2 | IT{SS5)A 4021/DEL{2026 2015-16 [A] DHARMENDER JINDAL
3 JTT{55)A 4022/DEL/2026 2016-17 [A] DHARMENDER MNDAL
4 |IT{5S)A 8170/DEL/2025 2022-23 [A] MOHIT KUMAR GUPTA {E FILE}
5 ITA 3667/DELS2026 2020-21 [0} BHATIA ESTATES PRIVATE tIMITED (E FILE)
4 TTA 3668/DELf2026 2019-20 {D] BLUE BIRD LOGISTICS PRIVATE LIMITED (E FILE)
7 ITA 3669/DELI2026 2019-20 (D] BLUE BIRD LOGISTICS PRIVATE LIMITED (£ FILE}
8 ITA 4017/DEL/ 2026 2015-16 {A] SURENDER SINGH
l" 9 ITA 4023/DEL/ 2026 2015-20 [A] DHARMENDER JINDAL
10 1TA 4024/DEL/2026 2015-16 [A} RAJESH SHARMA
11 | ITA 4025/DEL/2026 2015-16  {[A] RAJESH SHARMA
12 ITA 4026/DELf2026 2020-21 [A] DSEU INNOVATTON & INCUBATION CENTRE FOR ENTREPRENEURSHIP
13 ITA 4027/DEL/2026 2022-23 [A] C.E. INFQ SYSTEMS LIMITED
14 ITA 4029/DEL/2026 2017-18 [A] SANCI KUMAR
15 ITA 4031/DEL/2026 2014-15 {A] SANJAY SINGH RAGHAV
16 ITA 4032/DELS2026 2015-16 [A] SANJAY SINGH RAGHAV
17 ITA 4033/DELf2026 2016-17 [A] SANJAY SINGH RAGHAV
18 ITA 4034/DEL/2026 2020-21 [A] SANIAY SINGH RAGHAY
19 ITA 4146/DELS2026 2026-27 [A] SHRI MURLIDHAR KANDA MEMORIAL CHARITABABLE TRUST SIRSA (E FILE)
20 ITA 6191/DELf2026 2027-28 [A] CHAUDHARY BANSI LAL MEMORIAL TRUST (E FILE)
21 ITA 6192/DEL/2026 2027-28 [A] CHAUDHARY BANSI LAL MEMORIAL TRUST (E FILE)
22 ITA 6193/DEL/2026 2026-27 {A] SHREE LAXMI GROUP WELFARE TRUST {E FILE)
23 ITA 6194/DELf2026 2026-27 [A] SHREE LAXMI GROUP WELFARE TRUST (E FILE)
24 [TA 6244/DEL{2026 2026-27 [A] CARRIER COMPUTER EDUCATION SOCIETY (E FILE)
v 25 ITA 7593/DELS2025 2016-17 [A] SH. VIPIN KUMAR
26 ITA 7594/DELS2025 2017-18 [A] 5H, VIPIN KUMAR
27 1TA 8265/DEL/2025 2016-17 [A] AVINASH MISHRA {E FILE) !
! 28 ITA 8273/DEL/2025 2013-14 {A] PRADEEP KUMAR JINDAL (F FILE)
29 ITA 8937/DEL/2025 2017-18 [D] VIPIN KUMAR {E FILE}
130 ITA 928/DELS2026 2015-20 [A] NATIONAL BUTLDING CONSTRUCTION CORPORATION LIMITED
31 ITA 929/DEL{2026 20t6-17 [A] RAZTIV GOIL
g@y"“
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 10-AUGUST-2026 (MONDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2640/DEL/2026 2010-11 [A] SANDEEP BHURIA
2 ITA 3643/DEL{2026 2017-2018 | [A] VEENA GOEL (E FILE)
3 ITA 4036/DELf2026 2013-14 [A] WAZID ALL
4 ITA 4037/DEL/2026 2013-14 | [A] WAZID AL
5 ITA 4038/DEL/2026 2023-24 [A] NUGRAJ JAIN
& ITA 4039/DEL/ 2026 2015-20 A} ARTI GUIRAL
? ITA 4D40/DEL/ 2026 2019-20 [A] VISION DIAGNOSTIC INDIA PVT LTD
8 ITA 4041/DEL/ 2026 2016-17 [A] ANIL KUMAR AGGARWAL
g ITA 4042/DELf2026 2010-11 {A] NATASHA TALWAR
10 ITA 4043/DEL/2026 2010-11 [A] NATASHA TALWAR
11 ITA 4044/DELf2026 2022-23 [A] KIWI ALLOYS LTD
12 ITA 4045/DEL/2026 2018-19 [A] RAMIILAL BEHART LAL
13 ITA 4046/DEL/2026 2012-13 [A] RIPUDAMAN SHARMA
14 ITA 4047/DELS2026 2017-18 [A] RAM KISHORE NAGARMAL MARKETING PVT LTD
15 ITA 4052/DEL{2026 2017-18 | [A] SAURABH MITTAL |
15 1TA 4053/DEL{2026 2018-19 [A] KINKAR MUKHERJEE ‘
17 [TA 4054/DEL/2026 2022-23 CES]P‘?,:&T SWETA GUPTA, LEGAL HEIR AND REPRESENTATIVE QF LATE SHRI VINAY
T ITA 6224/DE /2026 2027-28 [A] GELHI UNIVERSITY WOMENS ASSCCIATION (E FILE)
5ol
Assist;nt Ré.;:t—;‘;r
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ET LLATE TRI , DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 11-AUGUST-2026 (TUESDAY)
Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 3637/DEL{2026 2017-18 | [A] M/S BRITE INFRASTRUCTURE (P} LTD
2 ITA 3652/DEL /2026 2016-2017 | [A] VISHNU BIDADA {E FILE)
3 ITA 3683/DELf2026 2017-18 fA} TEJASVI BHALLA (E FILE}
4 TTA 3684/DEL/2026 2014-15 [D] EMERALD VYAPAAR PRIVATE LIMITED (E FILE}
S ITA 3685/DEL/2026 2016-17 | [D} EMERALD VYAPAAR PRIVATE LIMITED (E FILE)
r ] ITA 4055/DEL/2026 2017-18 [A} CMBIR
7 ITA 4056/DELf2026 2017-18 | [A] OMBIR
8 ITA 4058/DEL/2026 2018-19 | [A] MEDECUBE HEALTHCARE INDIA PRIVATE LIMITED
9 ITA 4060/DEL/2026 2021-22 [A} AMARIEET KAUR
T ITA 4061/DEL/2026 2012-13 [A] SUMAN LATA
11 ITA 4068/DEL/2026 2020-2021 | {A] INTERNATIONAL YOGA SOCIETY
12 ITA 4069/DEL/2026 2012-13 (D] MfS VIKAS SURYA DEVELOPERS PVT LTD
13 ITA 4070/DEL/2026 2016-17 {A] VIRENDRA PRATAP SINGH
14 ITA 4071/DEL/2026 2015-16 [D]} RENU JAIN
15 ITA 4073/DEL{2026 2016-17 [A} HARI OM FOODS
”16 ITA 4074/DEL/ 2026 2019-20 D} KARAMVIR GUPTA
17 ITA 4075/DEL/2026 2015-16 [A] VIJENDER SINGH
18 ITA 4083/DEL/2026 2015-16 [A] VIKAS JAIN
19 ITA 4085/DEL 2026 2012-13 [A] SANIAY
| 20 | ITA 4088/DEL/2026 2019-20 | {A] REKHA KHAITAN
3.
Assisﬁnt enistrar
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3 OME T. EL| TRIB , DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

sri Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 3676/DEL/2026 2015-16 (D] MODICARE LIMITED (E FILE)

2 ITA 3677/DEL/2026 2016-17 [D] MODICARE LIMITED (E FILE)

3 1TA 3678/DEL/2026 2017-18 {D] MODICARE LIMITED (E FILE)

4 | ITA 3679/DEL/2026 2018-19 ! {0} MODICARE LIMITED {E FILE)
5 | ITA 3680/DEL/2026 201920 | |D) MODICARE LIMITED (E FILE)

ITA 3686/DEL/2026 2011-12 {D] KAPLIN ENTERPRISES PRIVATE LIMITED {E FILE)

[

7 ITA 3687/DEL/2026 2012-13 [D] KAPLIN ENTERPRISES PRIVATE LIMITED (E FILE)

8 ITA 3688/DEL/2026 2014-15 {D] XKAPLIN ENTERPRISES PRIVATE LIMITED (E FILE}

9 ITA 4090/DEL/2028 2016-17 [A] CATTELYA STATIONARY PRIVATE LIMITED

10 ITA 4091/DELJ2026 2021-22 [A] RUKMANL METALS & GASEQUS PRIVATE LIMITED

1 ITA 4054/DEL/2026 2012-11 [A] PAWAN

12 ITA 4086/DELf2026 2017-18 [A] M/S VENUS RECRUTTER PRIVATE LIMITED
13 ITA 4098/DEL/2026 2618-19 {A] AMRITA NAGPAL

i 14 ITA 4099/DEL/2026 2018-19 [A] VIKAS NAGPAL

15 1TA 4102/DELf2026 2018-15 [A] EURIND RESCURCES PRIVATE LIMITED

16 ITA 4103/DEL/2026 2017-18 [A] SUMIL KUMAR MAHENDRA

17 ITA 4105/DEL/2028 2020-21 [A] USHA RANI ARORA

18 1Ta 4106/DEL/2026 2020-21 [A] ASHISH SINGH HUF

19 1TA 4107/DEL{2026 2016-17 fA} BEACON HIGHER EDUCATION SERVICES PRIVATE LIMITED
20 ITA 4108/DEL/2026 2019-20 [A] BIJENDER KUMAR GOYAL

21 ITA 4109/DEL{2026 2021-22 [D] M/S RINAL INVESTMENTS PRIVATE LIMITED

v 22 ITA 4110/DELS2026 2022-23 (D] M/S RINAL INVESTMENTS PRIVATE LIMITED

23 ITA 4111/DEL/2026 2018-19 [D] M/5 HAZOORILAL JEWELLERS PVT LTD

24 ITA 4112/DELf2026 2019-20 (D] MfS HAZOORILAL JEWELLERS PVT LTD

25 ITA 4113/DEL{2026 2021-22 [D] M/S HAZOORILAL JEWELLERS PVT LTD

126 ITA 8280/DEL/2025 2015-16 {A] MODERN IT SCLUTION P LTD

27 ITA 8281/0FL/2025 2016-17 [A] MODERN IT SOLUTIONS P LTD

)

TS §

Assistant Registrat

14~ 08-Jul-2026
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- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 13-AUGUST-2026 (THURSDAY)

Sl Appeal Number Assmt, Year Assessee Name Remarks

1 ITA 3689/DELf2026 2017-18 [A] TARUN PAL SINGH MAKHNI {E FILE)

2 ITA 36%0/DEL/2026 2016-17 [A] TARUN PAL SINGH MAKHNI (E FILE) ]
3 ITA 3691/DEL/2026 2018-15 [A} TARUN PAL SINGH MAKHNIL {E FILE}

4 ITA 3692/DEL/2026 201920 | [A] TARUN PAL SINGH MAKHNI {E FILE}

5 ITA 3693/DELf2026 2{31>-16 [A] PUNAM MAKHNE (E FILE}

6 ITA 2694/DEL{2026 2016-17 [A] PUNAM MAKHNI (E FILE)

7 ITA 4115/DELS2026 NA [A] SHIVANT FOUNDATION

8 ITA 4117/DEL/2026 2019-20 [D] KAMADGIRI EXPORTS PRIVATE LIMITED

9 ITA 4118/DEL/2026 2020-21 [0] KAMADGIRI EXPORTS PRIVATE LIMITED

10 ITA 4119/DEL/2026 2020-21 [D] M/S CONSTRUCTO CAST PRIVATE LIMITED

11 {TA 4120/DEL/2026 2010-11 [C] SH. ISHWAR GUPTA

12 ITA 4121/DEL/ 2026 2018-19 [D] Mf5 PRIYAS IMPEX PRIVATE LIMITED

13 ITA 4122/0EL/2026 2020-21 fA] PANKAT KUMAR

14 ITA 4123/DEL/2026 2017-18 [D] M/S RIGLL BIOTECH PRIVATE LIMITED

15 ITA 4124/DEL{2026 2020 D] NANAK CHAND

| 16 | ITA4125/DEL/2026 2020 [D] NANAK CHAND

17 1TA 4126/DEL/2026 2015-16 {D] ANKIT GUPTA

18 ITA 4127/DELF2026 2020-21 [A] SERDEV

19 ITA 4128/DEL/2026 2023-24 [A] HANMANTH PAWAR

20 TTA 4129/DEL/2026 2021-2022 | [A] S N S EDUCATIONAL SOCIETY

21 ITA 4130/DELf2026 2015-16 {A] KAVITA

Ry = -
Assistant Registran

¢ 08-Jul-2026.
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INCOME TAX APPELLAT TRIB!JNAI. DELHI BENQHES

[ L= LY

NEW DELHI

CAUSE LIST OF G BENCH FOR 20-JULY-2026 {MONDAY)

Srl Appeal Number Assmt. Year Assassee Name Remarks
1 ITA B628/DEL/2025 2019-20 (D} CONCEi:T- WE;\;ERS PRIVAT;':I.MITED E
2 I[TA 8645/DEL/ 2025 2016-17 (O] AEZA EXPARTS PRIVATEG;"E_I-‘I'_E[; T t
3 ITA 8646/DEL/2025 2017-18 D] AL ZIA EXE&HR;S PRIVATE LIMITED :
4 i ITA 1347/0EL/2026 2018-19 [A] MNT BUILDCON PVT LTD T B :
5 1TA 1348/DELf2026 2018-19 [A]-MNT éBILDCON PVT LTD - :
6 | 1TA 1349/DEL/2026 2018-16 | [A] svs BUILDCON PYT LTH - -
7 | ITA 1350/DEL/2026 2018-19 | [A] SVS BUIIHT_)‘C_(_].N_;;; l_r) o _ - J
8 ITA 1351/DEL/2026 201—8E-lu9- B [;.] COLLAGE ESTATES PVT Lr-D. D '
9 ITA 1352/DEL/2026 2018-18 [A] COLLAGE ESTATES PVT. LTD !
10 ITA 1539/DEL/ 2026 2018-19 [A‘E}FLMB;R;;I' ENTEREPRISES 5
11 | ITA 1540/DEL{2026 2019-20 [A] AL BARKAT ENTEREPRISES |
12 ITA 3096/DEL/2026 2018-19 S[CAéIf\::!!\L})\ DHANEAUR PUBLIC SCHOOL. (PART OF CHOUDHARY MEER SINGH !
13 ITA 3097/DEL /2026 2014-15 [A] NAVAL KISHOR RAJGARHIA o I[
14 ITA 3098/DEL/2026 2015-16 [A] MAVAL KISHOR RAIGARHIA I
15 ITA 3099/DELS2026 2016-17 [A] NAVAL KISHOR RAJGARHIA
m1—6 1TA 3100/DELS2026 2018-19 [A] NAVAL KISHOR RASGARHIA I T i
17 1TA 3101/DELf2026 2019-20 [A] NAVAL K]SH(;;;AJGARHQ_“. e
18 | 1TA 3102/DtL/2026 _201;_5_—i:1 -: 15] MAHARAE;I:JI I_RA_ SLAML':éé ler_D o | |
19 ITA 3103/DEL/2026 2014-15 | [D) MAHARASHTR_;;\-;‘;M_L.ESS LIMITED - o
i 20 ITA 3104/DELf2026 2017-18 [D] SINGHAL SECURITIES PRIVATE LII;HTED
21 ITA 3105/DEL/2026 B 2618-19 [A] EARTHSTONE HOLDING (TW0) PRI:!;:EHII.M[TED
22 ITA 3106/DELf2026 201?:1--8 [A] [NDAG RUBBER LTD. -
-.23 ITA 3107/DEL{2026 2013 [D-] SHIVA MINT INDUSTRIES
24 '. LTA;;{}BI DEL/2026 2014 (D} ;HIVA MINT INDUSTRIES ) l
25 ITA 3109/DEL/2026 2022-23 [A] CHANDAN KUMAR SINGH - “l
26 ITA 4653/DEL/2020 20522-23 [ATHE&EM HENNES & MAURITZ RETAIL PRIVAIE LIMITED (5/G? |
27 ITA 1516/DELf2026 2012 2013 A] INDIAN ROADS CONGRESS S ‘ ‘1
istant Registfar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 21-JULY-2026 (TUESDAY)
srl Appeal Number Assmt, Year ! Assessee Name Remarks
1 ITA 4125/DE1 /2025 2017-18 TA] SBL PV, LTD.
2 ITA 4126/DEL/2025 2018-19 EAH]_;ISE;V'_I:ITE)__
3 TTA 4127/DEL/2025 2018-20 : {A] SBL PVT. LTD.
4 ITA 4128/DEL/2025 2020-21 j FT&} SBL P\r’I L.'l'[; I
5 | TTA 5629/DEL/2025 2018-19 : [D] SBL PRIVATE LIMI'_IED:; _ i f’_: __J_,:_dd_w - L
6 ITA B155/DEL/2025 2021-22 l[ D] VIVEK SHARDA }
7 CO 135/DEL/2026 2021-22 { [A] VIVEK SHARDA
g ITA B653/DEL/2025 | 2074-25 E_[»'-\] DIVYA PARKASH SOCIETY
9 ITA 11 70/DEL/ 2026 : 2023-24 | [A} SBL PRIVATE LIMITED o
10 ITA 1375/DEL2026 : 2015-16 [A] AN-JJ‘;:!_#-\_I;-I‘;A_HHH I
1l | ITA 3110/DEL/2026 ! 2015-16 | [A] RITIKA AGARWAL {FORMERLY RITIKA SINGHAL)
12 ITA 3111/DEL/2026 2020-21 [A] GAGAN CHEMICALS PVT LTD \
13 ITA 3112/DEL{2026 ] 2020-21 [A] VINAY KUD;;\E ;&l;\l o i
14 ITA 3113/DELf2026 ]|_ 2014-15 [A] PRAVESH KUMAR GARG .
? 15 ITA 3115/DEL2026 2016-17 [A] SHIV COTFE I;‘IL;IA_PRI\;\;F_L_II:‘IITI;D R :
';— 16 ITA 3116/DEL/2026 [Ah].‘[;.l_\;‘_(:‘PhR‘;lBi-(‘I-P‘(HDHH;\_I‘;l._ S 1
17 ITA 3118/DEL/2026 - [A] MAHAVIR INTERNATIONAL WELFARE ASSOCIATION —]l
18 ITA 3118/DEL/2026 - [A] MAHAVIR INTERNATIONAL WELFARE ASSOCIATION o :
19 ITA 3120/DEL/2026 [A] PURAN MURTI EDUCAT-I-E)NAL SQCIETY |
i 20 ITA 3121/DEL/2026 . [A] SHREE KRlSHAN:IFI\;E[‘)[CAL AND SOCIAL WELFARE SOCEITY ) o :
_21 iTA 3122;‘0&!2026 “"‘“"_"_ o EA; SHF:EE .I.(d{;{lgH;\J:\-;‘IEDICAL AND SOCIAL WELFARE SOCIETY |
22 | 1TA 3123/DEL/2026 2022-23 | [A] ARCHANA GUPTA
23 | ITA 3125/DEL/2026 2020-21 [A] DREAMLIGHT COMMERCIAL PRIVATE LIMITED P
24 ITA 3126/DEL/2026 2024-25 [A] KUNSTOCOM {INDIA) LIMITED
25 ITA 3127/DEL/ 2026 2027-2028 {AYUJJ;VAL S-H;';SHI\ SAMITI
26 | ITA 3125/DEL/2026 2021-22 | [A} SP_J CARGO P‘-{I\!ﬁ;'_EJL_lFl\"'-\l— m; o L
27 | 1TA 3130/DEL/2025 2018-19 [A]_ NAVAL Kiér;(-J_R_;N_E; _SONS r:IUF_

Assistant Registrar
& 08-Jui-2038,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 22-JULY-2026 (WEDNESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA B17/DEL/2026 2006-07 [A] HITKART INDUSTRIES LIMITED

2 ITA 1366/DELf2026 2016-17 [A] RANJITGARH FINANCE COMPANY PRIVATE | IMITED

3 i ITA 1367/DELf 2026 2019-20 [A] RANJITGARH FINANCEE&\;;EQY PRIVATE LIMITED

4 ITA 1370/DEL/2026 2014-15 [D]EIM;DI\_WA;;A}_(DA |

5 CO 142/DEL/2026 2014-15 [A] NIRMAL KUMAR SARDA l

& ITA 1374/DEL/2026 2018-19 [A] URVARA AGRO PRIVATE LIMITED

7 ITA 3095/DELf2026 2006-07 (D] HITKARL INDUSTRIES LIMITED

B ITA 3131/DEL/2026 2020-21 [D_]gT;RFCI:fYREA_L E.ST;\TELS PVT L'IE} T i o

9 ITA 3132/DEL/2026 2018-19 [A} NAKUL RAJGARHIA AND SONS HUF l

10 | ITA 3133/DEL/2026 2019-20 | [A} NAKUL RAJGARHIA AND SONS HUF

11 ITA 3134/DEL/2026 2(19-20 l [A] NAKUL RAJGARHIA

12 | ITA 3136/DEL/2025 2014-15 ﬁ;jdk:vﬁafc;;MEﬁﬁ_- mmmmmm T

13 ITA 3137/DEL/2026 2016-17 ; fal kAVITA GAMBHIR

14 | TTA 3138/DEL/2026 2013-14 ( 0] SH;P; I*TII\:T:IHI';I';E[; T i

15 ITA 3139%/DEL/2026 2014-15 E [D] SHARP MINT LIMITED !

16 | ITA 3140/DEL/2026 2015-16 Ir (D] SHARP MINT LIMITED :

17 ITA 3142/DEL/2026 2023-24 -: {A] PARVINDER SINGH BEDI I

18 ITA 3143/DEL/2026 2027-18 _' Al HON_I:“I.I;II)‘IAFP;V;;I:_IM"TI:DH_ﬂ_“_-_mu_"— T ,

o | s | ety o romemimieo -

20 | ITA 3145/DEL/2026 ; 2010-11' : [Dj OM 1'R,;N§ LbGlsflc_s _LTD - I ]|

21 ITA 3146/DEL/2026 2011-12 i [D] OM TRANS LOGISTICS LTD ]I
{_22 iTA 3147/DEL/2026 ‘ 2013-14 [D] POPULATION SERVICES INTERNATIONAL |
: 23 ITA 3148/DEL/2026 2018-19 [DTPOPULATION SERVICES INTERNATIONAL

Assistant Registrar
{ .08-Jul-20




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 23-JULY-20326 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name | Remarks
—.—-_,—._,—1._,—‘_,—-._,—__,— —_—— —— e— ]

1 ITA 8513/DEL/2025 2022-23 (O] SHARE INDIA SECURITIES { IMFTED

2 ITA 314%/DEL{2026 2013-14 [A] SYED iFFEKHAR AHMAL

3 ITA 3150/DEL/2026 2017 P[\[!)_I]_ E::I[__(SGMINT DIGITAL PRIVATE LIMITED (AMALGAMATED IN M/S TO THE NEW

4 ITA 3151/DEL/2026 2021-22 (0] VIPIN SHARMA

I
|
!
—|!_
1
]
|
5 ITA 3152/DEL/2026 2014-15 [A] HIMANSHU NARWAT I
l
|
!

b ITA 3153/DEL/2026 2015-16 [A] HIMANSHU NARWAT

7 ITA 3154/DEL/2026 2016-17 [A] HIMANSHU i\ARW!\T

B ITA 3158/DELS2026 2021-22 [D] SH. JAGDEEP SINGH GILL

g ITA 3158/DEL/2026 2015-16 [D] DSV COLOAD & CLEARANCI: PV LD, |l

10 | ITA 3160/0EL/2026 | 2013-14 F[\?Ar?ggggﬁrg):l FOR GARHWALS ADVANCEMENT PROSPERITY AND | 1
11 | ITA3161/DEL2026 | 2014415 t\ﬁ Ii\ésggﬂg);\i FOR GARHWALS ADVANCEMENT PROSPERITY AND

12 | 1A 3162/0602026 26;;'g“l;@&égg%ﬂggﬁfb'é_GKFiHWAL5 ADVANCEMENT PROSPERITY AND

13 | 1A 3163/DEL/2026 | 2016-1/ Il EE\?,E\ I?GSE(LJI%%TTIIC?&V FOR GARHWALS ADVANCEMENT PROSPERITY AND

—
i4 | ITA 3166/DELf2026 2014-15 | {0] BAJRANG LAL PERTWAL

15 ITA 3167/DEL/2026 2015-16 % {D] SH. BAJRANG LAI PERIWAL

2616-17 ]lD] SH. BAJRANG LAI PERIWAL

16 | ITA 3168/DEL/2026

17 | ITA 3169/DEL{2026 201718 | [D] SH. BAJRANG LAI PERIWAL

18 | ITA 3170/DEL/2026 2018-19 | [D] 5H. BAJRANG LAl PERTWAL

19 | ITA3171/DEL/2026 2015-20 [B] SH. BAJRANG LAI PERTWAL

20 ¢ ITA 3172/DEL/2026 2020-21 [D] SH. BAJRANG LAI PERIWAL

21 ITA 681/DEL/2023 2017-18 [A] SHOBHRIT SINHA

22 [TA 8544/DEL/2025 2013-14 [A] GNN INDlA pLTD

23 ITA 1521/DEL/2026 2013-14 [ [A] S0M HARC 1NP'RA51RJL1 URt PRNA] t LlMIT ED

24 | ITA 1528/DEL{2026 2020-21 [A] AMIT KUMAR GOKHROO

25 | ITA 1580/DEL/2026 2023-24 [A] PRAVEEN KUMAR GUPTA

26 | ITA 2994/DEL/2026 | 2017- 2018 [A] HARVINDER SINGH

27 | [TA 43BBfDELS2020 2026-2027 1 [A] SAHULAT MICROFINANCE SOCIETY

|
e — e i




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 27-JULY-2026 (MONDAY)

srl Appeal Number Assmt, Year Assessee Name Remarks
1 CO 189/DEL/2026 2015-16 [A] ANIMATE TNFRASTRUCTURE
2 ; CO 120/DEL/2026 2017-18 [A] ANIMATF INFRASTRUCTURE PVT LTD
3 CO 191/DEL/2026 2018-19 [A] ANiMATE INFRJ;S’%RUCTURE PYT LTD
4 CO 192/DEL/2026 2018-20 [A] ANIMATE INF;A_S_TRHUCTUR_EF;VT_LTD_ T
5 CO 193/DEL/2026 20:20-21 - ?A.]TE\NIMATE INFRASTRUCTURE
6 1 CO 194/DEL/2026 2021-22 [A] ANIMATE INFRASTRUCTURE PVT |TD |
7 i ITA 1303/DEL/2026 2018-19 fA] CHANDER JEET PATHAK E
8 ! ITA 1304/DEL/2026 2020-21 (A] CHANDER }EET f’ATHAK |
9 ITA 1305/DEL/2026 2022-23 ) .‘[.ECHANDER JEET PATHAK _E
10 | ITA 3173/DEL/2026 2015-16 D] ANIMATE INFRASTRUCTURE i
11 ] ITA 3174/DEL/2026 2017-18 [D] ANIMATE INFRASTRUCTURE PVT LTD r
12 | ITA 3175/DELf2026 2018-19 [D] ANIMATE INFRASTRUCTURE PVT LTD
13 J ITA 3176/DEL/2026 201‘9_-20 —d[BTﬁ:N_IK;:F'E:_JNFIMSFRUCTURt PVI LTD
14 l ITA 3177/DEL/2026 2020-21 (O] ANIMATE INFRASTRUCTURE - |
15 J ITA 3178/DEL/2026 2021-22 D] ANIMATE INFRASTRLJEI’URE PVT LTD ) JT—H_ - F‘
16 ' ITA 3179/DEL/ 2028 2014-15 [A] SKYTECH CONSTRUCTION PRIVATE LIMITED 1|
_l—- 1 ITA 3181/DEL/2026 2020-21 [A] INDROX GLOBAL PVT LTD ,l
18 : ITA 3183/DEL{2026 2019-20 [A] ACHAL SHARMA - - ‘|
_19 | [TA 3184/DEL/2026 2018-19 [A] AMBIKA REAL CON PRIVATE LIMITED E
20 | [TA 3185/DELS2026 2018-20 [A] AMBIKA REALCON PRIVATE LIMITED "
21 ITA 3186/DEL/2026 2020-21 [A] AMBIKA REALCON PRIVATE LIMITED
22 | ITA 3188/DEL/2026 2026-27 (A VIDHYA WATI SEWA TRUSY |
C-'_‘g e
Assistant Registrar
{, 08-Jul-20
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}_ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 28-JULY-2026 (TUESDAY)

Srl Appeal Number | Assmt. Year Assessee Narne Remarks
1 ITA 3393/DEL/2026 2017-18 fA] VANDANA JAIN
2 ITA 3154/DEL{2026 2019-20 [A] VANDANA JAIN

4 ITA 3196/DEL/2026 2014-2015 | [A] NIKHI ('OFNKA

5 ITA 3187fDEL/2026 20162017 | [A] NIKHIL GOENKA

Y
3 [ TTA 3195/0EL/2026 | 2013-20 | [A] SANTOSH KUMARI
1
|
I
|
4
1
6y

ITA 3188/DEL/2026 2016-17 {A] HARSHPREET ARCRA

7 ! ITA 3199/DEL/2026 2016-17 [A] HARSHPREET ARORA

] ! ITA 3200/DEL/2026 2011-12 [A] MERATASK ENTERPRIES PVT LTD
} . -

9 [TA 3201 /DEL/2026 2010-11 [A] PARVEEN GANDHI

10 | ITA 3203/DEL/2076 2019-20 [:E:LH?)TAF} SHRT PUNEET DHANDA ( THROUGH LEGAL HEIR NANDINI BAHRI
4

+ L e e e e e e e

11 ITA 3204/DEL/2026 2018-19 fA] DEEPAK ARORA

12 | ITA 3205/DELf2026 2011-12 [A} RATTAN PRAKASH MISHRA

13 | ITA 3206/DEL/2026 2019-20 [A] BRAHAM SINGH

14 | TTA 3207/DEL/2026 2018-19 {A] AMRIT GARG

15 CO 220/DEL{2026 2018 19 [A] P C POWER CONTROLS LIMITED

16 CQ 221/DELf 2026 2015- 20 [A} B € POWER CONIROLS 1D

17 | ITA 5987/DEL/2025 2018-2020 | [A] SHIKHI AGARWAL |

18 | ITA 7235/DEL/2025 2013-14 fA] B C POWER CONTROLS LIMITED

19 | ITA 8364/DEL{2025 2018-19 [A] RAJENDRA PRASAD GUPTA

20 | [ITA B365/DEL/2025 2019-20 [A] RAJENDRA PRASAD GUPTA

|
3.
21 ITA 8366/DEL/2025 :

2020-21 [A] RAJENDRA PRASAD (;UPTA

i 42 | ITA 1377/DEL/2026 2013-14 [A] AAR GEE EDUCATIONAL AND H:CHNICAL SOCIHY

23 | TTA 1451/DEL{2026 2016-17 [A] PREM LATA SOMANI

24 | ITA 1457/DEL/2026 2022-23 [D] IYOTSHAH SINGH SETHI

e I 4

25 | ITA 1458/DEL/2026 2013-14 1 [A] SUSHMA GUPTA

26 | ITA 14680/DELS2026 2023-24 1 {D] SPAY TECHNOLOGY PRIVME _1MiT FD

i i e e J— e —

e S e

a7 ITA 1461/DEL/2026 2018-19 | [A) WADHAWAN FABRICS PIUVAF[: LimMIT tD

28 | ITA 1462/DEL/2026 20118-19 fA] WADHAWAN FABRICS PRIVATE LIMITED

29 | ITA 2705/DELf2026 2019-20 [A] GAUTAM SEHGAL [E/H}

30 | ITA 2726/DEL{2026 2019-20 [A] GAUTAM SEHGAL (z/+}

31 | ITA 3191/DEL/2026 2019-20 [D] M/5 B C POWER CONTROLS LTD

32 | ITA 3192/DEL/2026 2018-19 [BIMSPC POWER CONTROLS LIMITED I

33 ITA 43B6/DEL/2026 2026-2027 [A] SOCIFTY FOR BRIGHT FUTURE

_—— R 4 -—

34 | ITA 4750/DELS2026 2019-20 [A] PRABNEET SINGH (DIRECTOR OF ERSTWHILE GTB FOREX PVT LTD ) |

ATstanr Registrar|
1

08-Jul-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELMI 7
CAUSE LIST OF G BENCH FOR 29-JULY-2026 {(WEDNESDAY)

Srl Appeal Number Assr;n: .Yde:da\r_~ - Assessee Name Remarks

1 | ITA3225/DEL/2026 | 2018-19 i [A] CHOUDHARY CONSTRUCTIONS AND EARTHMOVERS CO. I

2 | CO175/DEL/2026 | 2018-19 | [A] FILATEX INDIALTD

3 | IA137U/DEL/2026 | 2014-15 | [A] VAIBHAY GARG

4 | ITA3208/DEL/2026 | 2017-2018 ' [A] NTPC GE POWER SERVICES PV LTD.

5 | MA3200E2026 | nA {A]_ PARAMOUNT PUBLIC SCHOOL FOUCATIONAL SOCIETY

6 | ITA320UDEL/2026 | 2011-12 \ [A] SUBHASH CHAND SONI -

7 | ITA3212/DEL/2026 | 2011-12 | [A] SUBHASH CHAND SONI

8 | ITA3214/DEL/2026 | 2019-20 | [A] ANANT ASSQCIATES PRIVATE | IMITED
:; ITA 3215/DEL/2026 : 202324 | [A] SHIPRA SRISTHI APARTMENT OWNERS ASSOCIATION |
' 10 | ITA3216/DEL2026 | 2017-18 | [A] GATIK BUILDTECH PRIVATE LIMITED -
i 11| ITA3218/DEL/2026 |Not Applicable| [A] YOGYATA EDUCATION TRUST -
g 12 | ITA3219/DEL/2026 | 2017-18 | [A] HARVINDER SINGH i
E 13 | TTA3220/DEL/2026 | 2026-27 | [A] R S SANGWAN MEMORIAL EDUCATION SOCIETY
Lm ITA 3221/DEL/2026 | 201819 | [A] FRESENTAT?(;E'S_F VERYTEQKE;-_;HRT»";;T;;;B_'_ T
| swsion | o Jmmmar oy T
; 16 | ITA3223/DEL/2026 | 2017-18 | [A] BASANT KUMAR PANDEY
ET 17 | ITA3229/DEL/2026 | 2018-19 | [D] FILATEX INDIA LTD
{ 18 | CO238/DEL/2026 | 2018-19 | [A] FILATEX INDIA LTD T
19 | CO249/DEL/2026 | 2017-18 | [A} JAI SHANTI ENTERPRISES o

20 | ITAS46O/DEL/2025 | 2017-18 | (D] JALSHANTI ENTERPRISES

21 | ITA1314/DEL2026 | 201213 |{A) AMBASSADOR BUILDING SOLUTIONS PVT LTD

22 | ITA 1454/DEL/2026 | 201820 | (A] MS SUPPORT SERVICES LIMITED o

23 | ITA 1455/DEL/2026 | 2020-21 | {A] MS SUPPORT SERVICES LIMITED |

24 | ITA1456/DEL/2026 | 2021-22 | [A] MS SUPPORT SERVICES LIMITED t

25 | ITA3284/DEL/2026 | 202223 | [A} JSW FOUNDATION |

26 | ITA3385/0EL/2026 | 202324 | [A] r;oom;vm@ INFRASTRUCTURE PRIVATEL‘;I{FD |

27 | ITA3386/DEL/2026 | 2020-21 | [A] MAX-DIGI INFOTECH PRIVATE LIMITED S |

28 | TTA3387/DEL/2026 | 2023-24 | [A} MAX-DIGI INFOTECH PRIVATE LIMITED - i
| 29 | TTA3390/DEL/2026 | 2023-24 |[A] ASHISH BHUTANI

30 | ITA3527/DEL/2026 | 2022-23 | [A] PARMESH CONSTRUCTION COMPANY LIMITED

31| ITA3S28/DEL206 | 202320 |[A] PARMESH CONSTRUCTION LOMPANY_EI\;ITELJ _! o
F3;T TA 3650/DEL/2026 | 202324 | (A] PREM BHUTANI - t

33 | ITA3737/DEL/2026 | 202324 | [A} NOIDA CYBER PARK PRIVATE LIMITED ‘

34 | ITA4DBS/DEL/2026 | 2022-23 | {A] M/S GOODLIVING INFRASTRUCTURE PRIVATE LIMITED

35 | ITAS969/DEL/2026 | 2023-24  {{D] PREM BHUTAN!

36 | ITA5997/0E/2026 | 202021 | [D] MAX-DIGTINFOTACH PRIVATE LIMITED

37 | ITAS998/DEL/2026 | 202324 | (D] MAX-DIGIINFOTACH PRIVATE LIMITED, o

38 | TTAG022/DEL/2026 | 2022-23 | [D] M/S PARMESH CONSTRUCTION PVT. LTO. T ﬂmﬂ



CAUSE LIST OF G BENCH FOR 29-JULY-2026 (WEDNESDAY) }4
-
T

srl Appeal Number Assmt, Year | Assessee Name Remarks

39 | I1TA 6023/DEL/2026 2023-24 |I iD] M/S PARMESH CONSTRUCTTON PVT. LTD

40 | TTA 6033/DEL2026 2023-24 [B] NOIDA CYBER PARK PRIVATE LIMITED
|
|
| 41 ITA 6041/DELf2026 2023-24 [] GOOD LIVING INFRASTRUCTURE PRIVATE LIMITED
i 42 ITA 6042{DEL{2026 2023-24 [D] ASHISH BHUTANI
]! 43 [TA 6924/DEL2026 2022-23 [D] GOODLIVING INFRASTRUCTURE PRIVATE LIMITED
- S R
i
! Assistant Registrar]

L -aa-.ru.'-zqg



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
O
CAUSE LIST OF G BENCH FOR 3Q-JULY-2026 (THURSDAY)

Sri Appeal Number | Assmt. Year I Assesseeh;'d:nﬂ;d Remarks

1 | ITA3230/DEL/2026 | 2018-19 | [A]M/S SPAR GEO INFRA PVT LTD, NEW DELHT

2 | TA323YOEY20%6 | 201920 | D] MODERN CONSTRUCTION (CO} DELHI S

3 | ITA3232/DEL/2026 | 20231-22 [101 GLOBALINFOCOM PRIVATE LD |

4 | ITA3233DEY2026 | 201718 | [D]BEEPAK GARG "

5 | ITA3234/DEL/2026 | 2021-22 | [A] PEEPAK PATHAK o

6 | ITA3235/DEL/2026 | 2023-24 | [A] DEEPAK PATHAK

7 | ITA3236/DEL/2026 | 2012-13  |[A] PUSHP LATA s

8 | ITA3238/DEL/2026 | 2017-18 | [A] ABHA AGGARWAL

9 | ITA3240/DEL/2026 | 2025-26 | [A] SHRI RAM BHAKT SEWA NYAS

10 ITA 32:‘;;;;;);: ;(;2‘;;2:3 [A] SHRI RAM BHAKT SEWA NYAS T

11 | ITA3243/DEL/2026 | 2026-27 | [A] DEV SHIKSHA SAMITI

17 | ITA3243/DEL/2026 | 202526 | [A] JAGDEV MEMORIAL FOUNDATION S

i3 ITA 3244/DELf2026 2025-26 [Aj JAGDEV Mi:MORIAL HSU_NT)A; lON «

14 | ITA3249/DELJ2026 | 202122 |[A] VELOCIOUS 1RADING PRIVATE LIMITED

15 [IT(SS)A3237/DEL/2026| 202122 | [A] PRAVEEN JAIN TLARIAAND SONS

16 | TTAG186/DEL/2025 | 201718 | [D] MASTER PACK INOLA PRIVATE LIMITED
17 | [TASSOUDEL2025 | 2015-16 (D] ZEALOUS FINANCIAL SERVICES VT LTD

18 | ITA1471/DEL/2026 | 2011-12 |{D] CCL INTERNATIONAL LIMITED

19 | ITA 1472/DEL/2026 | 201718 |(D]CCLINTERNATIONAL LIMITED
r 20 | TTAI478/DEY2026 | 2010-11 | [D] BSES YAMUNA POWER LIMITED |

21 | ITA1479/DEL/2026 | 2014-15 | [D] SH. HIVESH K K;;ﬁ_N_Ad_ ) h

22 | ITA 1482/DEL/2026 | 2010-13 | {D} DIAMOND COMICS PVT LTD ) j

23 | ITA 1483/DELf2026 |, 201213 | [D] DIAMOND COMICS PV LTD |
' 24 | 1TA4658/DEL/2026 | 2016-17 [Aﬂ; K FDUCATIONAL SERVICES PV L_1 > ,

25 ITA 4659/DEL/ 2026 201?-_20 ~ l [A] B K EPU;{%\'I i_[i_l\}j_l_:‘_:;_é{CEB J_’\‘/:[ ,L_T_i o i N

5. .
i Assrstanmégﬁ‘s'? 3
e - }_’, 08-Jul-202




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

t

|,_'__
CAUSE LIST OF G BENCH FOR 03-AUGUST-2026 (MONDAY)
L) Appeal Number | Assmt. Year Assessee Name Remarks
1 | cozouoeu2 | 201415 | (A) MAOHAY BHAGARIA
2 | CO203/DEL/2026 2015-16 | [A] MADHAY BHAGERIA N -
3 | ITA3246/DEL/2026 | 2026-27 | [A] SWAMI INDERVESH FOUNDATION - _
&4 TTA 3247/DEL/ 2026 2026-27 [A] SWAMI INDERVESH FOUNDATION B
5 | ITA3249/DEL2026 | 2017-18 | [A] MTI MATERIALS PRIVATC (MITED
6 | ITA3250/DFL/2006 | 2010314 —E[;] JINDAL PIPES LIMATED T
7 | [TA325YDEL2026 | 2013-14 | [D]JINDAL PIPES LIMITED
? ITA 3252/DELJ2026 | 2014-15 | [D] JINDAL PIPES LIMITED
9 | ITA3253/DEL/2026 | 2014-15 |[A] SUNIL KUMAR
10 | ITA 3254/DEL/2026 | 2025-26 | [A] SHIV SUSHIL BINDAL CHARITABLE fRUST REGD
11 | ITA3255/DEL/2026 | 2025-26 | [A] SHIV SUSHIL BINDAL CHARITABL € TRUSY REGD
12 | 1TA3256/DEL/2026 | 201415 | [D] MADHAY BHAGARIA S 'l-
13 l ITA 3257/DEL/2026 | 2015-16 | [D] MADHAY BHAGERIA T
14 | ITA 3258/DEL/2026 | 2017-18 | D} ARIUN ENTERPRISES PVT LTD |
15 | ITA3259/DEL/2026 | 2016-17 |1Dj SMC DEVELOPERS LIMITED T
16 ITA 3260/DELf2026 2006-0/ 5 {A] RCL RNI-OS;S 5'_&1\'_15 '-JLDI. - S )
17 | ITA3261/DEL/2026 | 202122 | [D] SANUMSINGH KOMLL
18 | ITAB183/DEL2025 | 201617 | (D] INDIVAR BEAUTY PRIVATE LIMITED
19 { ITAB687/DEL/2025 | 2015-20 | JA] TEWATIA CONSTRUCTION PRIVATE LIMITED
20 | ITA8688/DEL/2025 | 2020-21 |[A) TEWATIA CONSTRUCTION PRIVATE LIMITED
21| ITA 1493/DEL2026 - [A) SOCIETY FOR CONSERVATION OF NATURE {PRAKRITI }
22 TTA 1494/0EL/2026 [A] SOCIETY FOR CONSERVATION OF NATURE (PI;E\KRPI:I'I)
53 | 1TA 1495 fDEuzé_ze i (%]M m J\;&rﬁrﬁ; C?NF ORGANISATIONS FOR SCIENCE AND TECHNOLOGY
24 | [T 1496/DEL/2026 ] ég}ﬂ %T&n;&?; é:»r: ORGANI.S_ATIONS FOR SCIENCE AND TECHNOLOGY ] i
25 | ITA 1517/DELj2036 | 202526 | [A] DR HADGAWAR SMARAK SOCIETY B :
26 | ITA 1572/DEL/2026 | 2025-26 |[A] DR HADGAWAR SMARAK SOCIETY ]
27 | 1A 3128/DEL/2026 o ]{A]_ SA_NIOSH TRUST S )
28 | 1TA 3570/DEL/2026 . _.__.ir[.A}merjl_.TOSH TRUST B L
Assistant Reﬁ

ﬁ 08-)::!-20% -



L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
- o —
CAUSE LIST OF G BENCH FOR 04-AUGUST-2026 (TUESDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
[ 1 ITA 3263/DEL/2026 2015-16 | [A] EMAAR INDIA LIMITED
2 ITA 3264/DEL/2026 E 201?;13 J| [A] EMAAR INDIA LIMITED o B
3 ITA 3265/DEL{2026 E 2017-18 l 1A} EWE_IEDIA LIMITED o
!_ 4 ITA 3266/DEL/2026 I: AY 2026-27 | [A] V-ISI-(AL BHARATT SHIKSHA SAMITI o
i; 5 ITA 3269/DELS2026 | 20_1‘_1-;; N [:\_J;?BS INFRATECH PRIVATE LIMITED
6 ITA 3271/DELf2026 2018-19 [A] G.K. FASHION PRIVATE LIMITED
| 7 | ITA 3273/DEL/2026 2014-15 | [D] MfS 3 T BUILDERS PRIVATE LIMITED
% 8 ITA 3275/DEL/2026 2014-15 [D] M/S KALAWATL BUILDERS PRIVATE LIMITED
} 9 ITA 3276/DELj2026 2015-2016 | [A] NATIONAL INSTITUTE OF HEALTH B FAMILY WELFARE
]_? ITA 32;;,!'EEL;I"25£'_6.“"_’“26;7"2018 [ﬂ];ﬁTIONﬁL INSTT I_ITUl"t d# HEALIH & FAMILY WELFARE
11 ITA 327B/DELf2026 2011-12 [Aj_SANJAY GHOSH S i
12 | ITA3279/DEL/2026 | 2012-13 | [A] SANJAY GHOSH N ——WFW
13 | ITA 3280/DEL/2026 2013-14 |,[Jl".] SA@JLQT_GH’OET ) ‘ - __._.__. ;j - }
14 ITA 3281/DELf2026 2014-15 i [_AE SANIAY .(ISHOSh - -
15 [IT(SS)A 3262/DEL/2026 2021-22 ‘“{;]_._AE&(FJAIN TIIARTA AND S;ags_(_;ur) o B
| 16 [IT(55) 3268/DEL/2026]  2021-22 | (AI VIKAS JAIN TUARIA AND SONS
17 ! CO 61/DELf2023 2012-12 fA] SAT PAL NAGAR o
18 I] CO 62/DEL/ 2023 2011-12 [A] SAT PAL NAGAR :I
19 | ITA 1462/DELf2023 2012-12 | [D] SAT PAL NAGAR
20 ITA 1463;’DEL;"’2-{;_2;.‘_ 2011-12 [D] SAT PAL NAGAR
21 ITA 1315/DELS2026 2018-19 [A] JAL MAA );;'1BEY HOSPITALLTY o o
22 iTA 1433}'DEL}2€£€J HHZBZ._O‘Z]. [A} CONTINENTAL CONSTRUCTION LIMITED | J
23 ITA 1499/DEL/2026 2024-25 [A] MANCY KUMAR- PROPRIETOR M/S MANG) MET;.LS |
24 | TTA 1500/DEL/2026 2024-25 | IA] MANG] KUMAR PRE)I;}{-I_E;OR M/S MAND] METALS
25 ITA 1501/DEL/2026 : 20_2;-25 I [A].MA.N(;)J.KUMAR PROPRIE™OR M/S MAND] METALS e
26 | ITA 4681/DEL/2026 i 201819 i'[;]-.PAR.V.E.EIN SET m___ ,, _
(“é‘ o '4_.
Assistant Re’g'f;trar‘
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 05-AUGUST-2026 {WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA B358/DELf2025 2018-20 [A] MAMTA WADHWA

2 ITA 8359/DEL/2025 202122 C[A] MAMTA. -\f\-fADHWA o o

3 ITA 3283/DEL/2026 2016-17 1' [D] AAMBY VALLE.“EEI“TY-[.-I-h_ﬂITFD N h
4 ITA 3285/DEL/2026 201;-2;) . [A] TESKO HOTELS & MALL.; I_NI—RAWF;RE)JICT S PRIVATE LIMITED

5 ITA 3286/DEL/2026 2020-21 [A] TESKO HOTELS & MALLS INFRAPRO_J;ECTS PRIVATE LIMITED

b ITA 3287/DEL/2026 2022-23 [A] TESKO HOTELS & MALLS INFRAPRQJECTS PRIVATE LIMITED

7 ITA 3288/DEL/2026 2019-20 [A] GENBUILD INFRAHOWUSE PRIVATE LIMITED

8 ITA 3289/DEL/2026 2020-21 fA] GFNBUILD INFRAHOUSE PRIVATE LIMITED

g ITA 3290/DEL/2026 2022-23 . iA] GENBUILD INFRAHOUSE PRIVATE LIMITED

10 | ITA 3291/DEL/2026 2017-18 | [;.]_.EAELE”HOME SOLUTIONS PVT LTD

11 | ITA 3292/DEL/2026 2022-23 {A] TREE PLYWOOD LLP

12 | ITA 3293/DEL/2026 2008-09 [A] AMIT KOHLI

13 | 1TA 3294/DEL/2026 2022-23 [A] RANY GOYAL

14 ITA 3295/DEL/2026 2016-17 [A] MILHARD SALI.E;'PVT I TD o o

15 | ITA 6024/DEL/2025 2014—2_01; [A] GENINS INULA lNSJU;Nu: 114 L-IB'M._

16 | ITA 6025/DEL/2025 2015-2016 | [A] GENINS INDIA INSURANCE TPA LTD )

17 | [ITA 6026/DEL/2025 2016-2017 | [A] GENINS INDIA INSURANCE TPA LTD

18 | ITA 6027/DEL2025 2017-2018 {|A] GENINS INDIA INSURANCE TPA LTD

19 ITA 602B/DEL/2025 9018-?_0]9. .[-ATJ_EENINS InNDIA INS_URENCE TPA LIMITED

20 | ITA 6029;’DI:L,!202E i 2019-2020 | |A] GENNS INDIA INSURANCE TPA LTD |
21 ITA 6030/DEL/2025 2020-2021 | [A] GENINS INDLA INSURANCE TPA LTD ]i
22 | ITA 63659/DELf2025 2020-2021 | [A] GENINS INDIA INSUF_lANCE TPALTD (E-(FILE)}
23 | ITA 1307/DEL/2026 2010-11 [A] INDER SINGH GAUTAM .
24 | ITA 1308/DEL/2026 2011-12 [A] INDER SINGH GAUTAM - _ _
25 ITA 1309/DEL/2026 2012-13 | [A] LNDER SINGH (._“,AE'.I;M _ B :
26 ITA 1502/DEL/2026 2021-22 [A] ANIL KUMI\-E—?: L;PRI:I I'-'--'--—--—- .
27 | ITA 1503/DEL/2026 2008-09 [A] GLLSHAN KUMAR ?
28 | [ITA 1505/DEL/2026 2018-19 [B] PREM KUMAR AROR;_- - |
29 | ITA 1506/DEL/2026 2018-19 {D) PRABHA ARORA

30 | ITA 1509/DEL/2026 2013-14 [A] SURESH AGARWALI o - )
il | 1TA 1510,’DEL.,;20£6- 201;15 {A] SURESH ;;(J!;RWAL S

32 | ITA 1511/DEL/2026 2015-16 [A] SURE;EMAGARWAL B

33 | ITA 1512/DELf2026 2016-17 [A] SURESH AGARWAL

34 | ITA 1515/DELf2026 2019-20 {A{WS NAWLA ISPAT PVT. LTD,

35 | ITA 4752/DEL/2026 2017-18 {A] TDI REALCON PRIVATE LIMITED

(él &Dﬁ‘
gt Ryissadq o



INCOME TAX APPELLATE TRIBUN_&I_.,__QELRI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 06-AUGUST-2026 (THURSDAY)

Sri Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA 2703/DEL/2024 2015-16 1 [D] PYR INOX | IMITED

-+ e e e e
1
|

[A] PYR INOX LLIMITED =

2 ITA 2725/DEL/2024 2015-2

3 ITA 5739/DEL/2025 2017-18 [D] PVYR INGX LIMITED

0 RS S IR

4 ITA 5740/DEL/2025 2018-19 [D] PVR TNOX LIMITED

5 ITA 5762/DEL/2025 2016-17 (A] AMRIT PAL SINGH HUF

& 1TA 60B9/DEL/ 2025 2016-17 [A] PVR INOX LIMITED

7 ITA 6080/DEL/ 2025 2017-18 [A] PVR INCX LIMITFD

B ITA 60591/DEL/2025 2018-13 [A] PVR INOX LIMITED

9 ITA 8515/DEL/ 2025 2018-19 {D] JAI SHANTI ENTERPRISES

10 | ITA 8516/DEL/2025 2018-19 [C] JAI SHANTT ENTERPRISES

11 | ITA8621/DEL/2025 | 2014-15 | (D] PALLAVI GUFTA

—— e . e i — -

12 ITA B&70/DELS2025 1 2012-13 | D] ASTERQID SHELTERS LIMITED

13 ITA 8671/DELS2025 2013-14 [A] AMAN BUILDWELL PRIVATE LIMITED

14 | [ITA 1519/DELf2026 2023-24 [A] ESS KAY LAMINATIONS

15 1 ITA 4338/DEL/2020 2016-17 [A] TTENDERPAL SINGH

16 | ITA 4342/DEL/2026 2018-19 lA] SHRINIWAS FOO0 INDUSTRIES

17 | ITA 4343/DEL/2026 2019-20 {A] SHRINIWAS FOOD INDUSTRIES

18 | ITA 4344/DEL/2026 2018-19 [A] RANIU DEVI

19 | ITA 4345/DEL/2026 2014-15 | [A] RUCHI JAIN

20 1 TTA 4346/DEL 2026 2006-7 {A] GREEN PETALS CAPFIN PRIVATE LIMITED

21 ITA 4347{DEL{2026 2022-23 [A] APARATA FOUNDATION

22 ITA 434B8/DEL/20:26 2014-15  [A] SMT. GEETA GOGNA

b i - - e e e e e aara. e }

| 23 | ITA4349/DEL/2026 ' 2017-18 ! [A] M/S S.P BUILDERS

IT — e — e — - e e m e

24 1TA 4351/DEL/2026 2018-15 [A] M/5 TRILOK SINGH BHANDARI CHARIFABLE TRUSY

25 ITA 4352/DELS2026 - {A] VANDEMATRAM EDUCATIONAL TRUST

26 1 ITA 4353/DEL/2026 201819 J [A} V- BAZAAR RETAIL PVT LTD

= 2

Assistant Registrar

. 08-Jul-2026)
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MLOME_IA&AP_PM;E . TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 10-AUGUST-2026 {MONDAY)
H
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 CO 188/DEL/2026 2019-20 [A] SEGMENTAL CONSUETING INFRASTRUCTURE ADVISORY PVT. LTD,
2 ITA 1264/DEL/2023 2017-18 .- EAE;IKRAM KUMAR BAJAJ
3 ITA 6982/DEL{2025 2023-24 [A] SH. BALENDRA SINGH o i -
4 ITA 6883/DEL/2025 2023-24 [A] MADE EASY LEARNINGS PRIV;TE_L-{;ﬂITED
5 ITA 8368/DELS2025 2023-24 [O] MADE EASY LEARF\IFIEE;-_I;’R;\;\;E_E_IMITE D
6 1TA 8369}DELP,-’-2025 202‘;-;4dd _[D] BALENDRA SINGH S B
7 ITA 1282/DEL/2026 2017-18 [A] PRAMOD GUPTA _ - o o
8 ITA 1376/DEL/2026 2025 2_1 ] ED] A_VTSE-;\_BUILDCON PRIVATE LIMITED
9 | 1TA 1379/DEL/2026 2017-18 | [A] DECENT FINANCIAL SERVICES PRIVATE LIMITED
10 ITA 1382/DEL2026 2019-20 | [D] MANU ELECTRICALS PRIVATE LIMITED
11 1TA 1383/DEL/2026 2019-20 [D] SEGMENTAL CONSULTING & INFRASTRUCTURE ADVISORY PVT. LTD,
(12| UaveivE/zs | 2078 |WIUREKsAGATRA
’ 13 ITA 1385/DELf2026 2016-17 [A] UTTAM LIFESTYLE HOTELS PRIVATE LIMITED
ﬁ?{""{%{ I388/DEL/2026 | 201314 | [A] PACIFIC DEVELCON PRIVATE LIMITED
!z ITA 1389/DEL/2026 2014-15 {A] OASIS BUILDTECH FRIVATE LIMITED
16 | ITA 1473/DEL/2026 2018-20 | [D] AMIT
17 ITA 1490/DEL/2026 2021-22 [A] HARRSHA CHAUDAﬁR;———
18 ITA 4355/DEL/2026 2023-29 [A] M/S ADW\“NIT _lF PARk P.Rl\.r'Al 4 L.jﬁi'l [.:D. -
19 ITA 4358/DEL/2026 2018-1% [D};;AMESHEMQ;«_ -
20 ITA 4360/DEL/2026 2011-12 [A] NATIONAL FUND FOR PéOP_LE WlTH DISABILITIES
21 | ITA 4364/DEL/2026 2017-18 | [A] U T OVERSEAS
22 ITA 4368/DEL/2026 201516 {A] SHAMSHAD AHEMAD
|-_’23 I1TA 4368/DEL{2026 2019-20__[&] S-\_J;AN DE(H _ o
24 1TA 4370/DEL/2026 2017-18 i TA] SUMIT CUA o
25 ITA 4371/DEL/2026 l 2018-1% E [A} GAJAM INDIA PRIVATE LIMITED
L. A
Assistant Registrar

_ 08-Jul-2036|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 11-AUGUST-2026 (TUESDAY)

Sl

Appeal Number f Assmt. Year

i Assessee Namne Remarks
1 [TA 5907/DEL/2025 2020-21 E [A] SALUJA CONSTRU.& IEJN EOEF:ﬂ_NY LIMITED
2 ITA 5908/DEL/2025 2022-23 | [A] SALUJA CONSTRUCTION COMPANY lIMITED o
3 ITA 8425/DEL/2025 2021-22 I; [A] SALUIA CONSTRUCTION COMPANY LIMITED
4 ITA 128B/DEL/2026 1995-96 E [A] D K GUPTA HUF ]
5 ITA 1289/DEL/2026 2017-2018 ;l [D]_.E;;M_A_KRISH‘E\A;\“JEV'_JELL_FR; PR’;ATf; LlMi_i_tL_)_ o )
& ITA 1394/D0EL/2026 2021-22 [A] ANIL KUMAR S B
7 ITA 1395/DEL{2026 2ﬁ25-26 ; [A} SHREE MADHAV CHETNA
8 ITA 1397/DEL/2026 2021-22 [A] RAKESH YIJAY
} 9 ITA 1398/DEL/7026 2021-22 [A) RAMESH KUMAR S -
E_ 10 | ITA 1399{DEL,-‘2(']26 2017-18 [A] ABRO TECHNOLOGIES PRIVATE LIMITED
i 11 | ITA 1401/DEL/2026 2021-22 {A] LATE. KAU_S;ﬁTL;A[_)E_V;
] 12 1 ITA 1405/DEL/2026 2021-22 [A] GIRIRAJ PRASHADL GUPTA
13 | ITA 1408/DEL/2026 2022-23 [A] ARCHOHM CDNSULrS_P-F;i_\I;TTE_L;ﬁJII;l;___Hd o ] T _%
14 | ITA 1410/DELf2026 2007-2008 | [A] FISH POULTRY &EEG MAﬁ_KETINGESh;MITTEE R |
15 | 1TA 2172/DEL/2026 2015-20 [A] SALUJA CONSTRUCTION COMPANY | |MITFD
16 | [TA 3369/DEL/2026 2023-24 1A SALUIA C(;&S} R_kJCi 10N éUMHANY LML l:DP” S
17 ITA 4372/DELf 2026 F__;O_;G_:hl‘?_"iA]...]_AIF[;A;G-WAN .
18 | ITA 4426/DEL/2026 | NA{2027-28) | [A] AADHARSHILA EDUCATION SOCIETY S |
19 | ITA 466B/DEL/2026 2015-16 {A] SAYA BUILDCON COD-JSORHUM PYT, LTD. |
20 | ITA 4669/DEL/2026 2016-17 [A] SAYA BUILDCON CONSO_RHUM PYTLTD !
21 | ITA 4670/DELf2026 2017-18 [A] SAYA BUIL[‘.-?‘C_C; E(;I;;SRTIUM PVT, LTD.
22 | ITA 4671/DEL2026 2018-19 [A] SA;‘—A BUILDCON CONSCRTIUM PRIVATE LIMITI:D
23 | ITA4672/DEL/2026 2019-20 [A] SAYA BUiLl.)_CBIN‘i &C;N;(;)RleM PVT, LTD.
24 | ITA 4673fDEL/2026 2021-22 [A] SAYA BUILDCON CONSORTIUM PVT LTD
25 | ITA 4674{DEL/2026 2022-23 {Al SAYA BUILDCON CONSORTIUM PV LTD
26 | ITA 4675/DEL/2026 2023-24 } [al SAYA BUILDCON C(;NSE)RIIIUB;I PRNAU— LLMITED '

’}

y

Assistant Begistrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 12-AUGUST-2026 (WEDNESDAY)
Sl Appeal Number | Assmt, Year] B Assessee Name Remarks
1 ITA 6035/DELf2025 2016-17 [ STAR WIRE INDIA LIMITED
é 2 ITA 581/DEL/2026 2017-18 [A] M/S GARG CHAINS PRIVATE LIMITED IF FILF)
! 3 ITA 1283/DEL/2026 2017-18 '[[;]dG—A;G CHAINS PRIVATE LIMITED
[ 4 ITA 1312/DEL{2026 2013-14 | [A] RAVISH SWARl-J_F:.,!H OF LATE SH. KAMESHWAR SWARUP T ’E
5 ITA 1313/DEL/2026 1' ~2fE-J_1F6_-17 [A] RAVISH S‘IMARU_P_L;HOF 'LATE SH. KAMESHWAR SWARUP F
6 ITA 1422/DEL/2026 2018-19 | [A] UP ZAM ZAl'vlmA_P.’Ex- HAI;IDLOOM EXPORT FEDERATION LIMITED
7 ITA 1423/DEL{ 2076 2018-19 [D] BIR SINGH
] 1TA 1424/DEL/2026 2017-18 [A] ARUN KUJ\_&;R—F’;JF:LI ]
9 ITA 1425/DEL 2026 2018-19 {A] ARUN KUMAR POPLI R
10 ITA 1426/DEL/2026 2019-20 [A] ARUN KUMAR POPL! N o
11 ITA 1427{DELf2026 2010-11 [A] RAMNIWAS SUBHASH CHANDRA LAKHO'[ A .HUF
12 ITA 1428/DEL{2026 2013-14 [;\]FRH;;%:I\—NAS SUBHA;E;;NB;:AE&';_;{U;NH :
13 E ITA 1425/DEL/2026 2012-13 [0] SAURABH BHARGAVA |
14 | ITA 1432/DEL/2026 2017-18 5 {D] SHRI MAHAYIR PULSES PVT LTD o ]
L5 [TA 1433/DEL{2026 2019 2 D} MANIL KAPCOR
16 | ITA 4049/DEL/2026 h2023-24 LAl ;vus PANACEA BIO;;C_LIE I '
17 ITA 4050/DEL/2026 2017-18 |AY ELEMENT INFOTECH PYT LTD |
18 [ ITA 4387/DEL/2026 2019-20 | [A] OMBIR SINGH o -
19 ITA 43B9/DEL/2026 2024-25 [A] SMT. SHEELU B -
20 ITA 4391/DELL2026 2017-18 | [A] JINDAL TRADING COMPANY
21 [TA 4398/DEL/2026 l 201*1:-1_5- B .[A}. AARéHL SALARIA
I 22 ITA 43“;§;E;!;L72026 2015-16 [A] ;AARSHI SALARIA
23 ITA 4495/DEL/2026 - [A] INDIAN LEAD ZINC INFORMATION CENTRE
24 | ITA 4620/DEL/2026 2026-27 | [A] YUVA NIRMAN ABHIYAN
rﬂ25 | I1TA 4626/DELf2026 2026 [A] DURGA DEV] JAMNAKAN WALA CHARITABLE TRUST )
c."—! iy j‘*
Assistant Registrar
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L INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 13-AUGUST-2026 {THURSDAY)
Sri Appeal Number | Assmt, Year Assessee Na me;_ o Remarks
1 €0 181/DEL/2026 2019-20 ! [A] AJAY KUMAR GUPTA I
2 | TVA 1733/DELf2020 2013-14 lL[A] UMESH GARG
3 ITA 5898/DEL/2025 2010-11 [&] M/S NAVAYUGA CONSULTANCY PRIVATE LIMITED -
4 ITA 589G/DEL/2025 201:-12 ‘ TA] M/S NA\;;\F;UGA CONSULTANCY PRIV;}E _LIMITE[;M- T
5 ITA 1291/DEL{2026 2015-16 ! {A] SHIV FIBERTEX INTERNATIONAL PVT, LTD.
& ITA 1442/DELS 2026 2021-22 [A} YOUNG LANCERS CHARITABLE SOCIETY
7 ITA 1443/DELf2026 2022-23 [A] YOUNG LANCERS CHARITABLE SOCIETY
8 ITA 2984&L{2026 A“;EIETZ_O_H”[MI;;;J;;E;J;MR GUPTA o o .HIJ
9 | ITa 3001/DEL/2026 2017-18 | [A] L;\E“IT;S;C;EE HO_L_D;'\:G Ewé) ,I;R,NM: i ;_;EEEB___ ;
10 1 ITA 4400/DEL/2026 2016-17 [A] SARDI BALA - I
11 ITA 4403/DEL 2026 2018-19 [A] INDUS TOWERS LIMITED o _ !
12 ITA 3404/DEL/2026 2018-19 [A] CAPITAL BULLDTECH LIMITED T )
13 | TTA 4407/DEL/2026 2014-15 {A] ON DEMAND AGILITY SOFTWARE PRIVATE LIMITED - - :
14 ITA 4408{DEL¢’2026._. h;EiIZO-Z{}Zl [A] ICHALKARANIL AGRO FOODS |
15 1TA 4408/DEL/2026 2021&6;2_” I;i-iE;;LKARANJI AGRO FOODS )
16 | ITA 4410/DEL/2026 2022-2023 | [A] ICHALKARANII AGRO FOODS
17 ITA 4411/DELS2026 2023-2024 | [A] ICHALKARANII AGRO FOQDS ]
18 ITA 4412/DELf2026 2022-23 (A] DHARUHERA PHARMACEUTICALS PRIVIE!FE‘:I;"I ITED
19 ITA 4414/DEL/ 2026 2017-18 {D] M/5 ELDECO SCHMA PROJECTS LIMITED
120 | ITA 4417/DEL/2026 2011-12 | [A] AMARJIT SINGH - o
21 ITA 4418/DEL/ 2026 .:0184.9 (Al KULDEE_F-’_-I;QI\-’!N:Z SAXENA
22 | ITA 4422/DELf2026 2018-19 D] KULDEEP SINGH
23 | ITA 4423/DEL/2026 2011-12 [D] PORTEND SERVICES PRIVATE LIMITED
24 ITA 4425/0EL 2026 2022-23 [A] KADLYAN AND CON;;-‘,_QNY ) |

Assistant Registrar
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ME TE T! L, DELHI BENCHES, NEW DELH] Al

i
CAUSE LIST OF H BENCH FOR 2¢-JULY-2026 (MONDAY) E
______ |
_S‘:Ei_ J_ iﬁ.ppeal Numbetr I Assmt. Year l Assessee Name o Remarksw T
i i| ITA 3867/DEL/2025 : 201415 ._[A]PAW;N Kt}MAR_{F ‘v‘_ o o : I .
b ; ITA 8103/DEL/2025 2021-22 TA} 1M HOUS“IJI\;(‘.E‘ML;;_ T
3 | ITA 752/DEL{2028 2017-18 [A] SARVOTTAM SECURITIES PRIVATE LIMITED T ]
4 ITA 764/DELf2026 2012-13 {A] M/S HOUSTON BUILDWELL PVYT LTD -
5 ITA 768/DEL/2026 2020-21 {A] SUKHBIR SINGH
3 ITA 2761/DEL/2026 2021-22 [D] 3™ HOUSING LIMITED (E FILE}
? TTA 2999/DEL/2026 2020-21 [A] SRI NARAYAN MERCANTILES PRIVATE LIMITED (E-(FIL I—: :
—_ﬁé ITA 3135/ DELF2026 2019-20 [A] ASSAM HIRE PURCHASE COMPANY PRIVATE LIMITED (E-(FILE); ;'
9 FTA 4685/DEL{ 2026 2015-16 [A] VIVEKANAND MAMAVIDYALAY
16 ITA 4686/DEL/2026 2018-20 (A] BLUELINE FINANCE PRIVATE LIMITED
11 TTA 4687/DEL/2026 2017-18 fA} RAJENDRA BHAWAN TRUST . i
‘ i2 ITA 4689;DEL/ 2026 ?0;9?; - [ SESCON BULLIDERS PRIVAT I.IMITI'L:-_ S R S
i3 | ITaseso/be0%6 | 201718 | (D) DESEIN PRIVATE LIMITED ' - !
TTA.;E‘SPIII DEL/2026 2016-17 (D] ASTER TRADELINKS pRI\T":I:l’E I;I;I-;T—ED I
I 15 1TA 4622/DEL/ 2026 2018-19 [O] COLAB PLATFORMS LIMITED o | B
16 ITA 4694/DEL/2026 2022-23 {A] SANIEEV JAIN _
17 ITA 4695/DEL/2026 2016-17 [A] NAVEEN GOEL HUF
I 1_8 ITA 4696/DEL/ 2026 2020-21 fA] UDITANSHU BANKA o
h-{g [TA 4700, DELF2026 2021-22 [A] RAM NIWAS MITTAL .
_;0 ’ ITA 4701/DELf2026 2015-16 {A] PARSYNATH DEVELOPERS LIMITED i
21 ITA 4702/DELL 2026 2011-12 [A} ALLEPPY CHITS PRIVATE LIMITED R !
22 1TA 4703/DEL/ 2026 2018-19 [A] SINCERE DEVELOPERS PVT LTD
s [TA 4704/DEL/2026 2013-14 (D] FEWBUCKS TRADERS PVT UTD.
_.2”4—-.“_1TA 4819/DE1./2026 L ?D?UJ-ZE o [PJEP GLFJPhiF . o . “_- ___ ] L o o ;
NPT ey e syt g R
26 | MA4sIOEL20% | 202021 | {A] ALAMAL EXPORTS PVT D |
i ?f ITA 4834/DEL/ 2626 2023-24 [A] AL-AMAL EXPORTS PWT LTD ]
KT g
Assistant Begistra
e e ! 08-Jul- 20286
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APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]
CAUSE LIST OF H BENCH FOR 21-JULY-2026 (TUESDAY) ll
|
SH | Appeal Number | Assmt. Year Assessee Name “""}i;};{;}i(;w"i
; 1 | ITA 1223/DEL2026 2018-19 | (A} METAL FORGINGS PRIVATE LiMiTED I
{ 2 | ITA4708/DEL2026 3022-23 | [A] GAURAY AGGARWAL _ T
3 | MAM71YDEL/2026 | 2015-2016 | [A] RAJESH GARG
4 ITA 4712/DEL/ 2026 2018-19 (D] HOLISOL LOGISTICS PRIVATE LIMITEDR ‘
5 % ITA 4713/DEL/2026 2012-13 {Al GURTAR SINGH GILL
6 | ITA4TI4/DEL2025 2012-13 | [A] GEYOOR ALI KHAN
7 ITA 4715/DEL/2026 2023-24 [A} AMIT GAUR '
8 | TA 4716/DEL/2026 2018-15 | [D] M/S SHARDA MOTOR INDUSTRIES LTD.
9 | ITA4717/DEL/2026 201920 | [D] M/S SHARDA MOTOR INDUSTRIES LIMITED
10 | ITA4718/DEL/2026 202122 | [D] M/S SHARDA MOTOR INDUSTRIES LIMITED
11 1Th 4719/DEL 2026 2020-21 T0] M{S SHARDA MOTOR TNDUSTRIES LIMITED
’.1 2-‘.-_ ITA 4?2[§,JDEL,:2026 2023-24 [0 M/8 SHARDA MOTOR IND{];;;I;;.TMD o o
13 | 1TA4721/DEL/2026 202021 [D} RA) KUMAR JAIN I - o o
19 | ITA 4722/DEL/2026 2021-22 | [D] RAJ KUMAR JAIN T T
15 | ITA 4723/DEL/2026 2022-23 | {D] RAY KUMAR JAIN T
6 | A 4724/DEL/2026 2023-24 | [D] RAJ KUMAR JAIN o
17 [TA 4725/DEL 2026 2024-25 [2] RAD KUMAR JAIM
En i8 ITA 6071/DEL/ 2025 2019-20 [A] SURYADEY FOOD AND BEVERAGES PRIVATE UIMITED
19 | 1TA 762/DEL/2026 2017-18 | JA] UCB DEVELOPERS LLP :
20 | ITA 793/DEL/2026 2019-20 | [A] MAGICAL FEED SOLUTIONS PVT LTD 3
21 | ITA 8085/DEL/2025 2018-19 | [D] RIVER ENGINEERING PRIVATE LIMITED (E FILE) o
22 | ITA B0BG/DEL/2025 2019-20 | [D] RIVER ENGINEERING PRIVATE LIMITED (€ FILE]
23 ITA BOB7/DELf2025 2019-20 [D] RIVER ENGINEERING PRIVATE LIMITED (% FILE: o !
_;: ! ITA SOBBKDELJ}B;_S 2020-21 [D] RIVER ENGINEERING PRIVATE i IMITED ﬂ“' 2 !,
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INCOME YAX APPELLATE YRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 22-JULY-2026 (WEDNESDAY)

Appeal Number Assmt. Year Assessce Name Remarks

ITA 1210/DEL/2026 2016-17 [A] ASHOK KUMAR GOYAL

ITA 1211/DEL/ 2026 2016-17 [A] ASHOK KUMAR GOYAL

TTA 1212/DEL{2026 2016-17 [A] ASHOK KUMAR GOYAL o

ITA 4728/DELS 2026 2018-19 (D] SPG INFRAPRQIECTS PVT LTD

ITA 4729/DELS 2026 2019-20 {D] SPG INFRAPROJECTS PVT LTD _

ITA 4730/DEl {2026 2020-21 {D] SPG INFRAPROIECTS PVT LTD :

ITA 4731/DEL{2026 2013-20 ;. {D} KANCDIA TECHNOPLAST LIMITED ) :

iTA 4732/DEL{2026 2020-21 [D1 KANODIA TECHNOPLAST LIMITED -1:
M—HF;F’A 4733/DEL 2026 2021-22 [D] M/S KANODIA TECHNOPLAST LIMITED T T _.—F___.l——ﬁ__w’” ]

[TA 4734/DEL 2026 2022-23 10] M/S KANODIA TECHNOPLAST LIMITED ‘

ITA 4?35,'-DELJ2026 “ 20;;24 [.E-}.] KAN[I)“.D_I-;._‘I'ECHNOPLA_ST L;M[TED T J' |

ITA 4736/DEL/2026 2018-19 [D] ANP COMMGDITIES AND DERIVATIVES PRIVATE LIMITED o

ITA 4737/DEL{2026 2019-20 [D] ANP COMMODITIES AND DERIVATIVES PRIVATE LIMITED

ITA 4738/DEL/ 2026 2020-21 [D] ANP COMMODITIES AND DERIVATIVES PRIVATE LIMITED

ITA 4739/DEL/ 2026 2022-23 [D] MOMIT AGGARWAL

ITA 4740/DEL/2026 2022-23 [A] UNIVERSAL DISTRIBUTORS

ITA 4741/DEL/ 2026 2018-19 [A] PUNJAB AND SIND BANK - - o

ITA 4742/DELI2026 2022-23 [A] PUNJAB AND SIND BANK

ITA 4743/DEL/2026 2021-22 [A] GUNITA PAHWA

ITA 4747/DEL{2026 2023-24 [A] BEST CROP SCIENCE PRIVATE [IMITED !

.

Assistant Regis.

. ___/{ 08-ur-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 23-JULY-2026 (THURSDAY)

s Appeal Number Assmt. Year Assessee Name Remarks .
1 [TA 4753/DEL/2026 2016-17 | [A] GOPAL GOEL
? ITA 4754/ DEL{ 2026 2014-15 [A] GOPAL GOEL ]
i 3 ITA 4757/DELf2026 2017-18 {A] RAJESH CHANDRA GUPTA S o )
% 4 ITA 4758/DEL/2026 2022-23 fA] BESTONE INDUSTRIES PRIVATE LIMITED ;
!5 ITA 4759/DEL/2026 2016-17 | [A] PARAS GARG l
5 ITA 4761/DEL/ 2026 2017-18 {A] SHARIKA ESTHER SHARMA I o
7 ITA 4762/DEL{2026 2014-15 [A] ABHEESHT GOFL
8 ITA 4764/DEL2026 2011-12 [A] VIDYA NIKETAN MIDDLE SCHOOL
9 ITA 4765/DEL/ 2026 2011-12 [A] VIDYA NIKETAN MIDOLE SCHOOL
10 ITA 4766/DEL/2026 2011-12 [D] KITIN AGGARWAL
1 ITA 4767/DEL{2026 2012-13 (D] NITIN AGGARWAL
12 ITA 4768/DEL/ 2026 2014-15 [D] NITIN AGGARWAL
13 ITA 4769/DEL 2026 2015-16 [O] NITIN AGGARWAL
14 ITA 4770/DELI2026 016-17 [D] NITIN AGGARWAL ;
” _F___:T;;:‘ﬁ;';,f_’fSELzzozs 2017-18 [D} NITIN AGGARWAL ) ]
16 ITA 5490/DEL/ 2025 2017-18 [2] DEEPAK GUPTA HUF & i—'lé..l-.-.,!-_“ R T
17 ITa S760/DELS2026 2017-18 {A] VIMLA DEVT CHHALLAN] I -_:
13 ITA B163/DEL 2025 2019-20 (D] MANQ] KUMAR GUPTA (£ FILE)
19 ITA 966/DEL/2026 2015-16 [A] SHRI RADHA RAMAN EDUCATIONAL TRUST (£ FILE} “_a
20 ITA $67/DEL/2026 2016-17 [A] SHRI RADHA RAMAN EDUCATIONAL TRUST (¥ FILE)
! ITA 968/DEL/2026 2017-18 {A] SHRI RADHA RAMAN EDUCATIONAL TRUST (£ FILE} -
{; ITA 979/DEL{2026 2020-21 [A] VIMLA DEVI CHHALLANT (E FILE) \
-
~Assistant Reqistras| .
(_11; = 08'3“_@1?.



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

|
CAUSE LIST OF H BENCH FOR 27-JULY-2026 (MONDAY)
s Appeal Number Assmt. Year Assessee Name Remarks T
1 ITA 4772/DELf 2026 2018-19 [A] VINOD BAN‘S‘»;I:““ - o
2 ITA 4773/DELY 2026 2018-19 [A] VINOD BANSAL
B 3 ITA 4774/ DEL/2026 2018-18 [A] VINOD BANSAL
4 ITA 4775/DEL 2026 021-22 [D] NAVITASYS INDIA FRIVATE LIMITED
5 ITA 4777/DEL/ 2026 2018-19 {A] KAPQOR! DEVI
6 [TA 4778/DELf2026 2018-19 fA] KANDAHAR HIND GRY FRUITS
7 ITA 4779/DEL/ 2026 2018-19 [A] KANDAHAR HIND DRY FRUITS !
! 8 1TA 4782/DELS 2026 2013-14 fA] RUHIL PROMOTERS PRIVATE LIMITED
% 9 TTA 4783/DEL/2026 2017-18 [A] FLIGHT SIMULATION TECHNIQUE CENTRE PRIVATE LIMITED
10 ITA 47B4{DELf2026 2018-19 [A] FUGHT SIMULATION TECHNIQUE CENTRE PRIVATE LIMITED
11 ITA 4785/DEL/ 2026 2019-20 [A] FLIGHT SIMULATION TECHNIQUE CENTRE PRIVATE LIMITED
I 12 | ITA 4786/DELJ2026 2022-23 [D] SANIAY KUMAR AGARWAL _J
13 | ITA 4789/DEL/2026 2016-17 : [A] ORAVEL STAYS LIMITED :
14 | ITA4790/DEL/2026 2015-16 | [D] RAVIN SALUJA :
15 ITA 4791/DEL/ 2020 2018-2019 | [A] GOODLUCK INDIA LIMITEJE)_ R I
16 ITA 4792/DEL/2026 2020-2021 | [A] GOODLUCK INDIA LIMITED
17 ITA 4793/DEL/2026 2017-18 [A] VISHNU SINGH
18 ITA 4794/DEL{2026 2013-14 [A] ANURAG SHARMA
19 ITA 4795/DEL{ 2026 2022-23 [D] RR INFRALANDS PRIVATE LIMITED
20 ITA 4796/DEL 2026 2022-23 [ SAMIEEY GUPTA
21 ITA 8949/DEL/ 2025 2020-21 [A] RANNT KUMAR YADAY
2 ITA 8950/DEL/ 2025 2021-22 [A] RANJT KUMAR YADAY
23 ITA B951/DEL/2025 2022-23 [A] RANJIT KUMAR YADAV
a .
, , Assistant Regig
! ~ 08-Jul-2026)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

|

CAUSE LIST OF H BENCH FOR 28-JULY-2026 (TUESDAY)
s Appeal Number Assmit. Year Assessee Name Remarks
1 ITA 4797/DEL/ 2026 2017-18 {O] RKG FINVEST LIMITED
2 ITA 4798/DEL/ 2026 2018-19 [D] RKG FINVEST LIMITED o
3 ITA 4799/DEL{2026 2015-16 [G] RAMAN SALUIA T
4 [TA 4300/ DEL/ 2026 2019-20 [A] WHITE HOUSE
5 ITA 4801/DEL/2026 2017-18 [A} GURINDER SINGH
b ITA 4803/DEL/2026 2013-14 [A] NUPUR JAIN
7 ITA 4805/DEL/2026 2020-21 [D7 MAHARASHTRA SEAMLESS LIMITED
8 ITA 4B06/DEL/ 2026 2021-22 [D] MAHARASHTRA SEAMLESS LIMITED T
9 ITA 4807/DEL/ 2026 2022-23 [A] SARASWATI SPINNING AND WEAVING MILLS
10 ITA 4809/DEL/ 2026 2024-25 [A] ECOENERGY INSIGHTS LIMITED
_1 ! 1TA 48 10/DEL/ 2026 F020-21 [D] JINDAL PIPES LIMITED o | |
12 ITA 4B11/DEL{2026 2021-22 [D] JINDAL PIFES LIMITED | S o 1'
13 [TA 4812/DEL/2026 2023 D} M/S GAWAR KIRATPUR NERCHOWK HIGHWAY PRIVATE LIMITED
,-_ 14 ITA 4813/DEL/2026 201?-? _H[:]H_QAMDARD LABOR;TF'-(;F;;E;TN'D;; o :
15 [TA 4814/DELF2026 2013-19 [D] PUNJAB AND SIND BANK :;'
j i6 ITA 4815/DEL; 2026 2022-23 (D] PUNJAB AND SIND BANK - _‘_ j
17 ITA 4817/DEL/2026 2018-19 {D] ONE STEP UP EDUCATICN SERVICES PVT LTD |
18 ITA 4816/DEL/ 2026 2021 [D] SONWATI | ~
19} ITA 4821/DEL/2026 2020-21 [A] MANIUL SCNI {u
20 ITA 4822/DEL/2026 20621-22 [A] MANJUL SONI o j

- -
Assistant Regk 5|
; 08-Jul-2026 -
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CAUSE LIST OF H BENCH FOR 29-JULY-2026 (WEDNESDAY)

sr Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4824/DEL/2026 2020 [D] ANSHU MALHOTRA
TF [TA 482?;DEU2025 2019-20 w-;;} KESAR JEWELS PRIVATE LIMITED
3 IT4 4828/DEL/ 2026 2018-19 1A} LATE. TEKRAM S |
4 ITA 4830/ DELf2026 2022-23 [A} VIMAL KUMAR o 1'
5 ITA 4332/DEL/2026 2024-25 [A] ALOK KUMAR GUPTA i & - -
& ITA 4835/DEL/2026 2015-16 {A] ASHISH GUPTA
7 ITA 4B35/DEL2026 2020-21 [A] APPLE PRINTPACK PRIVATE LIMITED
8 ITA 4837/DEL/2026 2021-22 [A] APPLE PRINTPACK PRIVATE LIMITED T L
9 ITA 4838/DEL/2026 2022-23 [A] APPLE PRITPACK PRIVATE LIMITED
10 [T 4839/DEL 2026 2023-24 [A] APPLE PRINTPACK PRIVATE LIMITED
I\ 11 1TA 4840/DEL{ 2026 2024-25 [A] APPLE PRINTPACK PRIVATE LIMITED
12 ITA 4841/DEL/ 2026 2022-23 [A] VIMAL BANSAL
13 [TA 4842/DEL/ 2026 2022-23 [A] TRILOK CHAND BANSAL
14 ITA 4843/DELS2026 2022-23 [A] VIMAL KUMAR BANSAL -
5 | ITA4GHHDEL20Z6 | 20023 | [A] SHAYMSUNDER BANSAL ] N
16 { 1TA 4845/DEL/ 2026 2021-22 [A] SIDDHARTH JAIN
17 Il ITA 4B46/DEL{ 2076 2022-23 [A] SIDDHARTH JAIM i S _
18 | ITA 4847/DELf2026 2023-24 [A] SIDHHARTH JAIM
19 —I ITA 4848/DEL/ 2026 2020-21 [A] ANKUSH TRADING CO. i
20 1| ITA 4849/DEL/2026 2021-22 [A] ANKUSH TRADING CO. !
21 ITA 4850/DEL/2026 2022-23 [A] ANKUSH TRADING CO, - o
22 TTA 4851/DEL/2026 2023-24 {A] ANKUSH TRADING CO.
23 1TA 4852/DELS2026 2024-25 [A] ANKUSH TRADING CO. T

< - 08-Jul-2026 .-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 30-JULY-2026 (THURSDAY)
&d Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4853/DEL/2026 2024-25 | (A] SUSHIL BABNA
2 ITA 4854/DEL/2026 2024-25 | [A] HARSH NUTRICARE PRIVATE LIMITED
HT ITA 4855/DEL/2026 2016-17 | [A] PRAMOD CHAND GUPTA
4 [TA 4857{DEL{2026 2023-24 [A] ACME INDIA INDUSTIES LIMITED
5 ITA 4858/DEL/2026 2013-14 [A] FORUM AGRO FOODS PVT LTD
G ITA 4859/DEL/2026 1597-98 | [A] KUBER MEDIA LTD
7 ITA 4860/DEL/2026 2022-23 | [A] RAKESH KUMAR GUPTA
B ITA 4861/DEL/2026 2019-20 | [A] STRATEGIC DESIGNS PRIVATE LIMITED o
o | MAdssyDELZ026 | 202324 | [A] SARASWATISPINNING ANDWEAVING MULS -
10 ITA 4864/DEL/2026 2022-23 [D] SARASWATI SPIN-bTI-b:m[_)";\J_E;\TIHGF MILLSF - S
11 [TA 4865/DEL/2026 2023-24 D] SARASWATT SPINNING AND WEAVING MILLS _
l 12 TTA 4866/DELf2026 2014-15 [A] DHEERAJ KUMAR T
LL_;__ R 4867/DELI 2026 2014-15 | [A] DHEERAJ KUMAR
14 | TTA 4868/DEL/2026 2015-16 | [A] DHEERA) KUMAR
15 ITA 4869/DEL/ 2026 2012-13 [A] JAGDISH
16 ITA 4870/DEL/2026 2012-13 [A] JAGDISH !
17 | ITA 487 1/DEL/2026 2017-18 [A] JAGDISH
18 I ITA 4872/DELj2026 2017-18 [A] JAGDISH . —ll
19 ITA 4873/DEL/2026 2017-18 [A] JAGDISH !
0 | msooraes | owss Jswwvorn [ ]
L™
Assfs?ﬁkeg
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 03-AUGUST-2026 (MONDAY)
In
s Appeal Number Assmt. Year Assessee Name Remarks '
1 ITA 5511/DEL/2025 2022-23 [A] DUSHMANTA BAMAN MANGARAJ (F FILF}
ii 2 [TA 6496/ DEL{ 2025 2017-18 [A] KAMALMAYAN BAJAY CHARITABLE TRUST
| 3 ITA B092/DEL/ 2025 2020-21 |D] MR PROVIEW REAL TECH PRIVATE LIMITED (€ FILE)
4 ITA 8128/DEL2025 2015-16 [A] MOHD ASAD (E FILE) ]
5 ITA 777/DEL/ 2026 2016-17 [A] RA] MQHINI JAIN
6 ITA 943/DEL/2025 2016 [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED {£ FILE)
7 1 ITA 944/DEL{ 2026 2017-18 [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FiLE)
8 E ITA 945/DEL/2026 2020-21 ! [D] SAKARNI PLASTER {INDIA) PRIVATE LIMITED (F ©:Li: i

| i
_Q'_ + ———— e S _.{
1 |

9 ITA 946/DELS 2026 2020-21 ._._LEJI SAKARNI PLASTER (TNDIA) PRIVATE LIMITED . - ?.

10 | ITA947/DEL/2026 2021-22 | (D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (f #2061 S

111 ITA 948/0£L/2026 202122 | [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE}

12 | ITA1026/DEL/2026 | 202728 | [A] JIVAM FOUNDATION (E FILE;

13 | ITA 1027/DEL/2026 2027-28 | (A] JIVAM FOUNDATION ¢E FILE]

14 | ITA 1030/DEL/2026 2018 | [D) JPR BALAJI INFRA PRIVATE LIMITED (E FiLE}

15 | ITA 1031/0EL/2026 2019-20 | [D] JPR BALAJL INFRA PRIVATE LIMITED (E FiLE)

16 ITA 4131/DEL/2026 2019-20 (2] MfS RACHNA SAGAR PRIVATE LIMITED

17 i ITA 4132/DEL2026 2012-13 [A] SANJAY YADAY 1

18 | ITA4133/DEL2026 | 2020-20 | [A] NEELAM DEVI _

19 | TTA4I35/DEL/2026 | 201112 | [A] SUMER SINGH _i

20 | TTA 4136/DEL/2026 zgfgf;;o [A] B P SHIKSHA SANSTHA E

21 ITA 4137/ DEL/ 2026 2017 [D] VIKRAM SINGH MEHTA ) o o j
|
|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 04-AUGUST-2026 (TUESDAY)

5 Appeal Number Assmt. Year Assessee Name Remarks

! ITA 1193/DEL/2026 2017-18 | [A} RAJ SHYAMA CONSTRUCTICNS PVT. LTD.

2 ITA 1194/DEL/2026 2018-19 | [A] RAJ SHYAMA CONSTRUCTIONS PVT. LTD.

3 ITA 1235/DEL/2026 2018-19 [D] SHIV INFRAPROMOTERS PRIVATE LIMITED

4 ITA 1237/DELf2026 2022-23 | [D] VINDHYACHAL ROPEWAYS PRIVATE LIMITED

5 [TA 1239/DEL{2026 201%-20 [D] BHATIA FINVEST PRIVATE LIMITED

] ITA 1248/DELf2025 2018-19  {[D] NEHA AVIATION MANAGEMENT PRIVATE LIMITLD

7 ITA 1256/DEL/2026 2015-16 | [A] MOHD SAJID

8 1A 4138/DEL/2026 2021-22 | {A] SANGEE 1A SHARMA

9 ITA 413%/DEL/ 2026 2017-18 [D] DINESH KUMAR GOGNA

10 ITA 4140/DEL{ 2026 2016-17 [A] NARESH KUMAR AGARWAL

11 ITA 4141/DEL/ 2026 2019-20 | [D] M/S SINNI POLYMERS PRIVATE LIMITED

12 ITA 4142/DEL/2026 2026-2027 | [A] B N JAIN MEMORIAL TRUST )

13 ITA 4144/DEL/2026 2018-19 | [D] M/5 SPACEWORKZ INFOTECH PRIVATE LIMITED

14 ITA 4145/DEL/ 2026 2018-19 [D] M/S SUNVISION TRADEZONE PRIVATE LIMITED

15 ITA 4147/DEL/2026 2017-18 [A] NTTIN KATHURIA o
16 ITA 4148/DEL/2026 2022-23 [A] VIVEK JAIN

17 ITA 4152/DEL{ 2026 2017-18 [A] MIR AGRO FOOD EXPORTS

18 ITA 4154/DELf2026 2015-16 [A] ASIAN GLOBAL LTD

19 . ITA 4155/DEL/2026 2017-18 | [A] JAYPEECO [NDIA FRIVATE LIMITED

20 ; TTA 5940/DEL/2025 -2[}]6- | ?_. - _1;] ME_D_ECUB&HmLIHG\RHNDm PRIW\TI— .|. IMITFD S -
21 ITA 6050/DEL/2025 2015-16 | [A] M/S VRF_EK_E;AL IJIK_E%A.N.[Bl..:l-(-:ﬁ.\:rl-(.].'\h.&-L-SOCIET; -

22 ITA B430/DEL/2025 2010-11 {A] RAJIV SHAMSHERBAHADUR SAXENA

23 ITA 8443/DEL/2025 2011-12 [A] RAJTY SHAMSHERBAHADUR SAXENA ]
24 ITA B479/DEL/ 2025 2012-13 | [A] RAJIV SHAMSHERBAHADUR SAXENA

25 ITA B4BO/DEL/2025 2013-14 [A] RAJTY SHAMSHERBAHADUR SAXENA

26 ITA 8481/DEL/2025 2014-15 | [A} RAJIY SHAMSHERBAHADUR SAXENA

27 ITA B482/DEL/2025 2015-16 fA] RAITY SHAMSHERBAHADUR SAXENA J
28 ITA 8483/DEL/2025 2026-17 [A] RAJIV SHAMSHERBAHADUR SAXENA J
20 TTA B484/DEL/2025 2017-18 [A] RAJIV SHAMSHERBAHADUR SAXENA

30 ITA B485/DEL/2025 2018-19 [A] RAJIY SHAMSHERBAHADUR SAXENA

31 ITA 8564/DEL/2025 2018-15 | [A) RAJIY SHAMSHERBAHADUR SAXENA T
32 " ITA 8565/EL/2025 2019-20 [A] RAJIV SHAMSHERBAHADUR SA;(?N‘A_ S N -

33 ITA 8566/DEL/2025 ;020-21 fA) RAILY SHI\MSHI:RBAI-tAL;UR SANENA _
34 ITA B57/DEL/ 2026 2005-06 fAl RAJNi oua

E2 .
Assistant Registrad -
a 08-Jui-2026
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INCOME YAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 05-AUGUST-2026 {(WEDNESDAY)
s Appeal Number Assmt. Year Assessee Name I _;{;;1;;1:5_ o
1 LIT(TPIA 231/DEL/2026 | 2022-23 | [A] SUNSOURCE ENERGY PRIVATE LIMITED
2 ITA 1281/DEL/2026 2021-22 | [A] PAWAN KUMAR
3 ITA 4156/DEL/ 2026 2017-18 | [A] AJAY KUMAR & BROS
4 ITA 4158/ DEL/2026 201920 | [A] ABHISHEK GOEL
5 ITA 4163/DEL/2026 2019-20 | [A] NIRALA INFRATECH PRIVATE LIMITED
6 ITA 4164/DEL/2026 2020-21 | [A] NIRALA INFRATECH PRIVATE LIMITED
7 ITA 4166/DEL/2026 2017-18 [ {A] NIPRO PHARMAPACKAGING INDIA PVT LTD
8 ITA 4170/DEL/2026 2014-15 | [A] M/S AMBIT BUILDHOMES (P} LTD
9 ITA 4174/DEL/2026 2020-21 | [A] RAM KAILASH
10 | ITA 4175/DEL/2026 2015-16 | [A] M/S RIPPLES ENGINEERING PVT, LTD.
1L | ITA4176/DEL/2026 2014-15 | [A] POLYLAB INDUSTRIES PRIVATE LIMITED _:
P12 | I 4177/DEL2026 2015-16 | [A] POLYLAB INDUSTRIES PRIVATE LIMITED
;_'13 TTA 4178/DEL/ 2026 2016-17 [A] POLYLAB INDUSTRIES PRIVATE LIMITED S
4 | ITA 4179/DEL/2026 2017-18 | [A] POLYLAB INDUSTRIES PRIVATE LIMITED #___________}
15 | [TA 4180/DEL 2026 2018-19 | [A] POLYLAB INDUSTRIES PVT. LTD, !
16 | ITA41BY/DEL/2026 |  2017-18 | [A] SANJAY GUPTA ‘
17 | ITA 4184/DEL/2026 2013-14 | [A] SANJAY GUPTA |
18 | TTA 4185/DEL/2026 2016-17 | [A) PRAMOD GARG
19 | ITA4186/DEL/2026 2017-18 | [A) PRAMOD GARG
20 | 1TA 4187/DELi2026 2018-19 | {A] PRAMOD GARG )
21 | ITA 4188/DEL/2026 2019-20 | (A) PRAMOD GARG
Ngzmrvlm 4189/DEL/2026 2020-21 | {A] PRAMOD GARG
23 | TTA 4190/DEL/2026 202122 | [A] PRAMOD GARG )
24 | ITA 4191/DEL/2026 2022-23 | [A] PRAMOD GARG -
75 | ITA 4192/DELI2026 20723-24 | [A] PRAMOD GAR T B

i
Assr’stan? Regi. 2
£ 08-Jul-2026/
4 I



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI ]
!

CAUSE LIST OF H BENCH FOR 06-AUGUST-2026 (THURSDAY)

sH Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 1252{DEL{2026 2021-22 [ (D] CAPTTAL TRADE LINKS PVT. LTD.

2 ITA 1253/DEL/2026 2022-23 (D] CAPTTAL TRADE LINKS PVT. LTD.

3 1TA 4194/DEL/ 2026 2017-2018  } [A] ASHWANT GARG

4 ITA 4195/DEL/ 2026 2018-19 [A] RAJESH KUMAR DUBEY
5 ITA 4196/DEL/ 2026 2019-20 [A] RAJESH KUMAR DUBEY I
6 [TA 4198/DEL; 2026 2017-18 [O] EMINENCE TOWNSHIPS(INHD_IHA_) PRIVA"I;E .LIMI"I'ED ]
7 ITA 4199/DEL{ 2026 2019-20 [A] SURESH KHANDELWAL
r__;_ﬂw TTA 4200/DELf2026 2020-21 [A] SURESH KHANDELWAL R D

ITA 42D1/DEL{2026 2023-24 [A] SURESH KHANDEL WAL

ITA 4202/DEL/ 2026 2014-15 [A] GOEL FLEXIBLE PACKAGING PVT LTD

[ 9
i 10

11 ITA 4207/DEL/2026 2019 D] RAKESH AGGARWAL
ij ITA 4208/DEL/ 2026

2020 | D) RAJESH AGGARWAL

13 ] TTA 4210/DELS2026 2018-19 I fAT JAGIIT KAUR

i_
14 l TTA 4211/DEL/2026 " 2019-20 —i [A] JAGIIT KAUR

15 | TTA4212/0EL/2025 | 2018-2019 | [A] GREINER PACKAGING INDIA PRIVATE LIMITED i

16 | ITA 4213/DEL2026 2016-17 | [A] OM PRAKASH coern _;‘
17 | FTAAZI4DEL2026 | 200425 | [A) HARYANA EDUCATION SOCIETY S

18 | TTA 4215/DEL/2026 2014-15 | [A] SUNITA SINGH ! -

19 | ITA 4216/DEL/2026 2022-23 | [A] BPTP LIMITED S : T

20 | 1TA 581/DEL/2026 202223 | {A] LATE. SAMARIIT SINGH MALIK t

2t | ITA 584/DEL/2026 2022-23 | [A] SUMITRA MALIK ]

22 | ITA 6192/DEL/2025 2016-17 | [D]} MITHUN SECURITIES PRIVATE LIMITED o




B NCOME TAX APPELLATE TR , DELHI BENCHES, NEW DELHI |
CAUSE LIST OF H BENCH FOR 10-AUGUST-2026 {(MONDAY) }
sl Appeal Number Assmt. Year Assessee Name Remarks
1 ITa 1207/DEL/ 2026 2018-19 [D] ANIL KUMAR PITTI :
2 ITA 4218/DEL/2026 2019-20 [A] TIRATH RAM T ‘I
3 ITA 4219/DEL/2026 2015-16 | [A] NAVEEN KUMAR .
9 ITA A225/DEL/2026 2015-20 [A] LAMANE INFRASTRUCTURE PRIVATE LIMITED i
5 ITA 4226/DEL/ 2026 2021-22 | FA] LAMANF INFRASTRUCTURE PRIVATE LIMITED B !___“ N 1
& ITA 4227/DEL/2026 2022-23 [A] LAMANE INFRASTRUCTURE PRIVATE LIMITED i
7 ITA 4228/DEL/2026 2012-13 {A] M/5 2K CONSULTANCY AND SERVICES (P) LTD
8 ITA 4229%/DEL/2026 2018-19 [A] M/S GALAXY FOODS ]
9 ITA 4230/DEL{ 2026 2017-18 [A] MfS RADHEY GEMS & JEWELS
10 ITA 4231/DELS 2026 2018-19 [A]} SKYNET ELECTRONIC PVT LTD
t i1 ITA 4232/DELf2026 2020-21 [A)} ORIENT FASHION EXPORTS {INDIA) PVT LTD
1 12 [Ta 4233/DEL{ 2026 2013-14 [A] SH. PAWAN MUNIAL
13 ITA 4234/DEL/ 2026 2014-15 [A] SH. PAWAN MUNJAL
14 ITA 4235/DEL/2026 2015-16 {A] SH. PAWAN MUNJAL
15 ITA 4236/DEL/2026 2016-17 | [A] SH. PAWAN MUNIAL
16 i ITA 4237/DEL/ 2026 2017-18 [A] SH. PAWAN MUNJAL
17 ITA 4238/0EL/ 2026 2018-19 [A] SH. PAWAN MUNJAL N . ) _ i
i ;;i HH-FI:F::%;;;;SEUZGZS 2019-20 [A] SH. PAWAN MUNIAL B JE
19 T 4240/DEL/2026 2018-19 | [D] RAIEEYV JUNEIA T ‘
20 ITA 4241/DELf2026 2018-19 [A] MONIKA JAIN
Assistan r(Re;i;‘s
2 GB-Jul-202,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 11-AUGUST-2026 (TUESDAY)
sd Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4243/DELf2026 2012-13 [A] 1B M TEXTILES PRIVATE {IMITED T
2 ITA 4245/DEL2026 2017-18 [P;]HI?ZuEE FILLING ST;‘\TION__. T T
3 [TA 4247 /DEL/2026 2021-22 [A];I:I;;hr; -;'.LJJJNDER NAGPAL R
4 ITA 424B/DEL/2026 2023-24 [D} GURMEET NIHAL SINGH
5 ITA 4253/DELf2026 2017-18 {A] SUMIT SACHDEVA
& ITA 4254/DEL{2026 2018-18 [A] SHEETLA EDUCATION SOCIETY ) T
7 ITA 4257/DEL{2026 2015-20 [A) CHANDAN DEKA
8 ITA 4258/DELS 2026 2016-17 [D] EMINENCE TOWNSHIPS{INDIA) PRIVATE LIMITED !
9 ITA 4259/DEL{2026 2015-16 [D] IREQ PRIVATE LIMITED :
0 ITA 42614 DEL/2025 2018-19 [A] ROTARY NOIDA RESEARCH AND S0CIAL WELFARE TRUST ,
11 ITA 4268/DEL/2026 2015-2016 | [A] SOUTH INDIA TRAVELS PRIVATE LIMITED
12 [TA 4270/ DEL/2026 2017-18 [A] AJEET PAUL SINGH )
13 ITA 4272/DEL/2026 2012-13 [ [A] RAMESH CHAND E |
14 [TA 4278/DELf2026 2017-18 [A] SANJEEY KUMAR MITTAL I _‘l
15 ITA 4280/DELf 2026 201718 [A] PARAKH KAPQUR N
L 18 iTA 4281/DEL 2028 2012-13 [A] NIMIT BULLDERS PRIVATE LIMITED . N
E 17 [TA 4285/DELf2026 2015-16 [A] NIMITAYA PROMOTERS PRIVATE LIMITED
1 18 ITa 4287/DELf 2026 2017-2018 | [A] ANIL KUMAR "
19 ITA 4289/DEL{ 2026 2015-2016 | {A] ALL TNDIA JAT HE;H[;I":'FS’MEMORIALW(;(;I:I__EGE
<y =
Assistént R
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i
CAUSE LIST OF H BENCH FOR 12-AUGUST-2026 {WEDNESDAY)

s Appeal Number Assmtb Year Assessee Name Remarks |

1 ITA 3709/DEL/2023 2018-19 [A] SITAC RE PRIVATE LIMITED

2 1TA 4291/DEL/2026 2020-21 [A] TONTON MUTVAH

3 ITA 4295/DEL/2026 2017-2018 | [A] ANAND SINGH

4 ITA 4299/DEL{ 2026 2021-22 [A] MAIDEN FORGINGS LIMITED

5 ITA 4300/0EL/2026 2017-18 [A] SHYAMIEE PREPAID SERVICES

5 ITA 4301/ DEL/2026 2018-19 [&] SHYAMIEE PREPAID SERVICFS S

7 ITA 4303/ DEL/ 2026 201516 [A] JA] BHAGWAN S o

8 [TA 4304/ DEL/2026 2017-18 [A] SH. SHASHI RAT AHLDA

9 ITA 4307/DEL/2026 2017-18 [A] RAKESH KUMAR,

10 ITA 4308/DEL/2026 2013-14 [A] RADNIK EXPORTS

11 ITA 4309/DEL/2026 2020-21 [A] KUSUM HEALTHCARE PRIVATE LIMITED

12 ITA 4310/DEL/2026 2015-16 [A] KRRISH SHALIMAR PROJECTS PRIVATE LIMITED |

13 [TA 4311/DELf 2026 2012-13 [D] GAMUT COMMERCIALS PRIVATE LIMITED I

14 ITA 4312/DEL{2026 2020-21 {A] SWAPAN SETH

15 TTA 4313/DEL/2026 2020-21 [A] SWAPAN SETH

16 ITA 4314/DEL/2026 2020-21 [A] SWAPAN SETH |

17 ITA 4315/DEL/2026 2018-19 [A] GARNISH QVERSEAS LLP !

18 ITA 4316/DEL/ 2026 2020-21 [} MONTAGE ENTERPRISES PYT. LT, S 1

19 ITA 4317/DEL/ 2026 2021-22 (D] MONTAGE ENTERPRISEE-S?V_!{"L:F-[; B S S 1

20 ITA 4319/DEL/2026 .2020-2“1 . [A] LALl:Tl;UI\-;F;PT GUI:A} S S o

21 ITA 4320/DEL{2026 2013-14 [A] LA SOLITAIRE JEWELS PRIVATE LIMITED

22 ITA 8426/DEL/2025 2016-17 [A] LAXMI BUILDTECH PRIVATE LIMITED (k- {FILEY) h

=N
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI |

CAUSE LIST OF H BENCH FOR 13-AUGUST-2026 (THURSDAY) !
|
Appeal Number Assmt. Year Assessee Name Remarks :
TAADH/A | 202627 _|[K) SHAKT)SEVA SAMIT] CHARITAGLE TRUST ]
ITA 4323/DELf2026 2017-18 {A] LUCKNOW REALITIES PRIVATE LIMITED :
TTA 4324/DELf2026 2018-19 {A] BOWAS GLOBAL {INDIA) PRIVATE LIMITED 1'
ITA 4326/DELS 2026 2018-19 [A] SHANTI LAL YADAV
TTA 4325/DEL/2026 2019-20 [A] ASHOK KACHRU
[TA 4330/DEL{2026 2022-23 [D] DEEP RAHEJA
ITA 4331/DEL/2026 2019-20 [A] ANGPAL
ITA 4332/DEL{2026 2019-20 {A] SHRI LAXMI ARCOM PRIVATE LIMITED
ITA 4335/DEL /2026 2018-19 [A] PAWAN KUMAR AZAD
[
Assis%ﬁé;ﬁ:

08-Jul-202 :
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 20-JULY-2026 (MONDAY)

Srl Appeal Number | Assmt. Year Assessae Name Remarks
1 | ITENA 62/DEL2026 2022-23 | [A] PITNEY BOWES INDIA PRIVATE LIMITED Ejg_},
_E ITA 2294/DELf2015 2010-11 [D] M/S. ALCATEL LUCENT INDIA LTD. {R/M) "_: B
3 ITA 9493/DEL/2019 2009-10 | [B] ALCATEL LUCENT INDIA LTD. -~
4 ITA 7694/DEL/2017 2013-14 [A] DELPHI AUTOMOTIVE SYSTEMS (P} LTD
5 ITA 4690/DEL/2018 _“HZOEJSAOG [DO] SIEMENS PRODUCTS LIFECYCLE MANAGEMENT SOFTWARE (INE_)‘I_I:) PVT. LTD.
6 I'TA 4836/DEL/2018 2005-06 [AT SIEMENS INDUSTRY SOFTWARE {INDIA) PVT, LTD. -1
7 ITA 1446/DEL/2022 2017-18 [A] CLYI;E BERGEMANN INDIA PRIVATE LIMITED
8 ITA 3242/DEL/2024 2020-21 [A] ATT GLOBAL NETWORK SERVICES INDIA PRIVATE LIMITED
9 ITA 6089/DEL/2024 2021-22 fA] TOYOTA TSUSHO NEXTY ELECTRONICS INDIA PRIVATE LIMITED
10 | IT(IT)A 61/DELS2025 2022-23 [A] CLEAN SOLAR POWER{DHAR) PRIVATE
11 | IT(IT)A 6E/DEL/2025 2022-23 [A] CLEAN WIND POWER (SATARA) PRIVATE LIMITED
12 | IT(IT)A 67/DEL/2025 2022-23 | {A] CLEAN WIND POWER (RATLAM) PRIVATE LIMITED
13 | IT(IT)A 6B/DEL/2025 2022-23 [A} CLEAN WIND POWER({PIPLODA) PRIVATE LIMITED
14 | IT(IT)A 70/DEL/2025 | 2022-23 | [A] CLEAN SOLAR POWER (GULBARGA) PRIVATE LIMITED
15 | IT{TP)A 15/DEL/2025 | 2022-23 [A] CLEAN WIND POWER (BABLESHWAR) PRIVATE LIMITED )
16 ITA 7598}DEL/202-5 2022-23 [A] BHILWARA GREEN ENERGY LIMITED —
T? ITITA E;B—éuzazs 2016-17 MED}HOI\IF[;};MOTE)_R_LO LTD o
18 | IT{TP)A 186/DELf 2026 20272-23 {AT AMANTYA TECHNOLOGIES P LTD
Assistant Re;Fsir__i
7 4 08-Jul-2026



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 21-JULY-2026 (TUESDAY)

| Assmt, Year Assessee Name

sri Appeal Number Remarks
1 ITA 4426/DEL /2024 2020-21 [A} WHIRLPOOL OF INDIA LIMITED (.Sf,“(_‘:),

2 ITA 2155/DELf2018 2011-12 [A} NUSSLI SWITZERLAND LTD.

3 ITA 1521/DEL{2022 2018-19 [A] HAIEFF;;—P_PE;;EES INDIA PLTD (R/M}

4 ITA 1146/DEL{2022 2017-18 {A] MARELLL UM ELECTRONIC SYSTEMS PLTD

5 ITA 3684/DELf2024 2020-21 [A] AGILENT TECHNOLOGIES (INTERNATIONAL) PRIVATE LIMITED {R/M)
6 ITA 1711/DEL{2022 2011-12 [A] M/S MUNIAL SHOWA IITD

7 ITA 5343/DELf2024 AY 2021-22 | [A] IP ACCESS INDIA PRIVATE LIMITED

g ITA 5405/DEL/2024 2021-22 fA] TS TECH SUN RAJASTHAN PRIVATE LIMITED

g ITA 5916/DEL{2024 2021-22 [A] ALFANAR ENERGY PRIVATE LIMITED

10 ITA 5934/DEL/2024 2021-22 [A] SYNIVERSE TECHNOLOGIES SERVICES (INDIA) PRIVATE LIMITED -3
11 | IT(TP)A 28/DELS2025 2022-23 [A] SYNIVERSE TECHNOLOGIES SERVICES INDIA PRIVATE LIMITED '—J
12 1 IT{IT)A 80/DEL/2025 2022-23 " [A] BENTLEY SYSTEMS INDIA PRIVATE LIMITED

13 | IT(TP}A 2B/DELS2026 2022-23 [A] FURUKAWA MINDA ELECTRIC PRIVATE LIMITED

14 |IT{TP)A 133/DEL/2026 2022-23 [A] CIALFO SUBCONTINENT PRIVATE LIMITED

15

IT(TP)A 162/DEL/2026

2022-23 [A] EBIX TRAVELS PRIVATE LIMITED

Q- 08-jur-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF I BENCH FOR 22-JULY-2026 (WEDNESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 E 223/DEL{2026 20718 [A] MIHAMA INDIA PRIVATE LTD, - "'I |
2 SA %24,-’DEL“:'2026 2020-21 [A] MIHAMA INDIA PRIVATE LIMITED ’

3 SA__;}S}DEL/ZUZG 20022-23 [A] MIHAI‘-;A INDIA PRIVATE LIMITED

4 1TA 4240/DELf2024 2020-21 [A] MIHAMA [NDIA PRIVATE LIMITED

5 | IT{TP)A 36/DEL/2025 2022-23 fA] MIHAMA INDIA PRIVATE LIMITED

& ITA 5318/DEL{2024 | Ay 2021-22 | [A] BMW INDIA PRIVATE LIMITED {@’_@, g
7 ITA 5354/DEL/2012 2008-03 | [A] BMW INDIA BVT. LTD. (2604} ’
8 ITA 7223/DELf2017 2013-14 fA] BMW TNDIA PVT, LTD. J
] ITA 8226/DEL/2018 2814-15 [A] BMwW INDIA PVT. LTD, J

10 [TA 9657/DEL/2019 2015-16 [A] BMW INDIA PVT, LTD. I
il | IT{TP)A BO/DELf2026 | AY 2022-23 | [A] BMW INDIA PRIVATE LIMITED f
12 ITA 480/DEL/2021 2016-17 | [A] BMW INDIA PVT. LYD, ~
13 ITA 1125/DEL/2021 2(16-17 [A] SAGUN VANIIYA HOLDINGS PRIVATE LIMITED
14 ITA 1172/DELS2022 2018-19 [A] DE DIAMOND ELECTRIC INDIA PLTD

“E ITA 5727/DEL/2024 2021-22 | [A] ALLIANCE FRIE:I'ION TECHNOLOGY PVT. LTD. * {H

16 | IT(TP}A 3/DEL/2026 2022-23 [A] ALLIANCEFRICTION TECHNOLOGY PVT LTD } J
17 |IT(TP)A 145/DEL/2026 2022-23 [A] ROULUNDS BRAKING INDIA PVT LTD J
18 | TTA 5890/0DE£L/2024 2021-22 1 [A] SIEMENS EDA (SALES & SERVICES) PRIVATE LIMITED T

1 19 | IT{TP)A 7/DEL/2025 2018-1% _E {A] CHROMALOX INDIA PRECISION HEAT & CONTROL PRIVATE LIMITED ~

20 | IT{TP)A &/DELS2025 2017-18 [AT CHROMALOX INDIA PRECISION HEAT & CONTROL PRIVATE LIMITED\.I
21 | IT(TP)A B/DELS2025 2014-15 [A} TECHNTF ENERGIES INDIA LIMITED ‘-I
22 | IT(TP)A &/DELS2025 2016-17 | [Al TECHNIP ENERGIES INDIA LIMITED ~J
23 | IT(TPA 51/DELf2025 2021-22 | [A) GENONE OPTECH PVYT LTD
24 | ITA 713/DEL/2025 2020-21 | [A] M/S HERO MOTOCORP LTD,

25 | IT(TP)A 35/DEL/2026 2022-23 [A] MANPOWERGROUP SERVICES INDIA PRIGATE LIMITED
26 | IT(TP)A 34/DEL/2026 | 2022-23 | [A] NEO TANGENT INDIA PRIVATE LIMITED
27 ! [TA 2348;‘0EL{2026HW 2012-13 [A] ZTE TELECOM INDIA PRIVATE LIMITED L—}

28 ITA 2351/DEL/ 2026 2015-16 [A] ZTE TELECOM INDIA PRIVATE LIMITED /

29 ITA 2349/DEL/2026 2013-14 [A] ZTE TELECOM IND;); PRIVATE LIMITED
30 | ITA 2350/DELS2026 2014-15 | (A] ZTE TELECOM INDIA PRIVATE LIMITED o

gy
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI R
CAUSE LIST OF 1 BENCH FOR 23-JULY-2026 (THURSDAY)
Sri E Appeal Number | Assmt. Year Assassee Name Remarks
1 g §-£\__322KDEU|2020 2014-15 fA]BSCCRC WV = T T
2 | 1A 869/DEL/2019 2014-15 | [A) BSC C&C IV J
3 ITA 1280/DEL/2022 2017-18 A] SOPRA STERIA INDIA LTD (5/G) "j
4 ITA 1955/DEL{2022 2018-19 fA) SOPRA STERIA INDIA LTD (_SI_G) . [
5 ITA 4398/DEL{2024 2020-21 {A] 50PRA STERIA INDIA LIMITED_(FS_.!'G) --!
& ITA 1877/DEL{2015 201¢-11 [A] NTT DATA GLOBAIL DELIVERY SERVICES LTD. (R/M) !
7 JTA 690/DEL/2018 2013-14 [ [A] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH)  ~ E
8 1TA 1003/DELf2019 2014-15 : [A] AMERICAN EXPRESS BANKING CORP. {INDIA BRANCH) , E,
9 | ITA 1071/DEL/2019 2014-15 | [D] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH) i
10 ITA 1207/DEL/2022 2012-13 [A] AMERICAN EXPRESS BANKING CORP.(INDIA BRANCH) J
11 | 1TA 1208/DEL/2022 2015-16 [A] AMERICAN EXPRESS BANKING CORP.(INDIA BRANCH} ,
12 [TA 1379/DEL/2022 2012-13 (D] AMERICAN EXPRESS BANKIMNG CORP. I
13 ITA 1380/DEL/2022 2015-16 {D] AMERICAN EXPRESS BANKING CORP. "---l
14 ITA 3543/DEL/2018 2007-08 fA] BOMBARDIER TRANSPORTATION INDIA PYT. LTD.
15 ITA BB5/DELf2022 2017-18 [A] HERD MOTORCORP LTD.
:: 16 ITA S883/DEL/2024 i 2021-22 [A] SIEMENS EDA (INDIA) PRIVATE LIMITED
1
.k
Assistant @;trar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 27-JULY-2026 (MONDAY)

1 [Al MARKS AND SPENCER (INDIA) PRIVATE LIMITED

Sr} Appeal Number Assmt. Year[ Assessee Name E Remarks
1 S&-J,l," DEL/2026 2020-21 [A) SAVISTA GLOBAL SHOLJUTIONS PRIVATE LIMITED ——~1 f
2 ITA 3935/DEL/2024 2020-21 [A) SAVISTA GLOBAL SC;LUTIONS PRIVATE LIMITED (S"j'EL -
3 | IT{TP)A 54/DEL/2026 2022-23 [A] LOGISTICS PLUS INDIA PRIVATE LIMITED
4 | IT{TP)A 191/DEL/2026 2022-23 [A] SRF LIMITED
5 |IT(TPMA 192/DEL/2026 |  2022-23 | [A) CLUES NETWORK PRIVATE LIMITED }
6 | IT(TP)A 194/DEL/2026 2022-23 [A] MOBASE INDIA PRIVATE LIMITED
7 | IT(TP)A 1B9/DELS2026 22-23 [A] TALENTEQ TECHNCLOGY INDIA PRIVATE LIMITED
8 [ IT(TP)A 196/DEL/2026 2022-23 [A] LINTEC INDIA PRIVATE LIMITED
9 IT{TP)A 199/DELf2026 2022-23 [A) QUTSOURCEPARTNERS INTERNATIONAL PRIVATE LIMITED
10 { IT(TP}A 200/DELS2026 2022-23 [A] AYVENS INDIA PRIVATE LIMITED
11 |IT(TPYA 201/BEL/2026 2022-23 {A] PHILIPS GLOBAL BUSINESS SERVICES LLP
L 12 TT(TP)A 202/DEL/2026 .l 2022-23 [A] ADITYA INFRADEVELOPERS PRIVATE LIMITED
: 13 [IT{TPA lQBfDEU?_DZﬁI'{ 2022-23 TA] ATLBATTERY TECHMOLOGY {INDIA) PRIVATE LIMITED
14 ITA 1558/DEL/2026 E 2022-23

B

Assistant Registrarn
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INCOME TAX APPELIATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF ] BENCH FOR 28-3ULY-2026 (TUESDAY)

§ Sri Appeai Number IAssmt. Year Assessee Name Remarks
' i
i 1 ITA BB1/DEL/2016 i 2011-12 | [A]} M/S. SONY INDIA PVT. LTD. (S/G)  =- j
I 2 | ITA 2107/DELL2016 | 2011-12 | [D] M/S. SONY INDIA PVT. LTD. /
N i
3 | ITA 1076/DEL/2017 2012-13 | {A} M/S. SONY INDIA PVT, LTD, (S/G) _ }
4 ITA 8150/DEL/2018 2014-15 | {A] SONY INDIA PVT. LTD. (5/G) l
l 5 ITA 493/DEL/2021 ‘ 2016-17 {A} SONY INDIA PVT. LTD. !
- T
5 b | IT{TP}A 100/DEL/2026 i AY 2022-23 | [A] SONY INDIA PRIVATE LIMITED J
7 | ITOT)A 65/DEL/2026 I 2022-2023 | [A] AYESA INGENIERIA Y ARQUITECTURA S.A, {EfH}
| -
] [TA 6835/DEL/2015 2011-12 | [A] M/S TAKATA INDIA PVT, LTD. (R/M}
9 ITA 5440/DEL/2024 2021-22 [A] DZ CARD (INDIA) PVT LTD
10 | IT(TP)A 203/DEL2026 2022-23 {A] PRAYAGRAJ POWER GENERATION COMPANY LIMITED
11 | IT(TP)A 204/DEL{2026 2022-23 [A] MOTHERSCN TECHNOLOGY SERVICES LIMITED
12 |IT(TP)A 205/DEL/2026 | 2022-23 | [A] LN POWER VENTURES LIMITED
13 {IT(TP)A 206/DEL/2026 2022-23 [A] MICROSOFT INDIA (R&D) PRIVATE LIMITED
14 | IT{TPIA 207/DEL{2026 2022-23 [A] JUBILANT FOODWORKS LIMITED

—
# Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 29-JULY-2026 (WEDNESOAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks

1 TTA 3342/DEV/2025 2015-16 [A] BHARTI AIRTEL SERVICES LIMITED "'”l

2 ITA 3343/DEL/2025 2016-17 [A] BHARTI AIRTEL SERVICES LIMITED "(

3 ITA 4336/DEL/ 2024 2020-21 [A] SIEMENS EDA (SALES AND SERVICES) FRIVATE LIMITED

4 ITA 4459/DEL/2024 2020-21 (A] BBC WORLD SERVICE PRIVATE LIMITED

3 {IT(TP)A 208/DEL/ 2026 2022-23 [A] BAXTER INDIA PRIVATE LIMITED

6 | IT(TP)A 209/DEL/2026 2022-23 [A] ROCKWELL AUTOMATION INDIA PRIVATE LIMITED

7 | TT(TP)A 210/DEL/2026 | 2022-2023 | [A] SUEZ INDIA PRIVATE LIMITED

8 I IT(TPIA 211/DEL/2026| 2022-2023 | [A) SUEZ PROIECTS PRIVATE LIMITED I

S (IT(TP)A 212/DEL/2026| 2022-23 [A] QUALITEST INFOTECH PRIVATE LIMITED

10 | TT(TP)A 213/DEL/2026 2022-23 [A] HARPERCOLLINS PUBLISHERS INDIA PRIVATE LIMITED

11 | IT{TP)A 214/DEL2026 2022-23 [A] DELHIVERY LIMITED

i e —

TBa~R
Assistant Registrarn
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF I BENCH FOR 30-JULY-2026 {THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Rermnarks
,_._1,,__, ITA 4011/DEL/2024 AY 2020-21 | [A] CASIO INDIA COMPANY PRIVATE LIMITED (Iilj) 1

2 ITA 5513/DEL/2024 AY 2021-22 | [A] CASIO INDIA COMPANY PRIVATE LIMITED

3 IT(TP)A 5/DEL/2025 | AY 2009-10 | [A] CASIO INDIA COMPANY PRIVATE LIMITED 4

4 ITA 7213/DEL{2025 2009-10 (D1 M/S CASIO INDIA CO, PVT LTD __J

5 | ITA6271/DEL/2015 | 2011-12 | {A] SIEMENS INDUSTRY SOFTWARE (INDIA} PVT. LTD.
il{ 6 ITA 3490/DEL/ 2016 : 2009-10 |l [D] MfS. BBC WORLD INDIA PVT. LTD. ~1
;ll 7 ITA 3491/DELSf2016 I 2010-11 Yl_{D] MiS. BBC WORLD INDIA PVT. LTD. “‘l
1 8 | IT(TPIA 10/DEL/2025 f 2022-23 | {A] DZ CARD (INDIA) PRIVATE LIMITED
: 9 ITA 8925/DEL2025 I 2013-14 {A} CARLSBERG INDIA PRIVATE LIMITED ‘—!
% 10 ITA 8926/DELf2025 | 2014-15 [A} CARLSBERG INDIA PRIVATE LIMITED -J
] 11 | IT{TP)A 125/DELS2026 2021-22 [A] MATRIX CLOTHING PRIVATE LIMITED
%
i = S
q Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 03-AUGUST-2026 (MONDAY)

T —

[ Sel Appeal Number | Assmt. Year Assessee Name Remarks
1| ITA 3972{135sz024 - 3039;2;1 N _[ﬂfNH INDUSTRIAL (INDIA) PRIVATE LIMITED (S/G) __..
2 ITA 1941/DEL/2017 2ﬁ12-13 [A] THYSSENKRUPP ELEVATOR (INDIA} PVT. LTD, "?
3 ITA 467/DEL{2018 2013-14 tA] THYSSENKRUPP ELEVATOR {INDIA} PVT. LTD.
4 ITA 6B5/DELf2018 2013-14 [D] THYSSENKRUPP ELEVATOR (INDIA) PVT, LTD.
—;_ ITA 3473/DEL/2018 2014-15 [D] THYSSENKRUPP ELEVATOR (INDIA) PVT, LTD, 1
& ITA 8716/DEL/2019 2015-16 [D] THYSSENKRUPP ELEVATOR {INDIA) PVT. LTD. J
7 ITA 4152/DEL/2024 2020-21 | [A] FEDERAL-MOGUL BEARINGS INDIA LIMITED 7
8 ITA 5833/DEL/2026 2020-21 [A] FEDERAL -MOGUL BEARINGS INDIA LIMITED‘J
[ 9 1TA 4374/DEL/2024 2020-21 {A] TEDJIN INDIA PRIVATE LIMITED
E 10 |IT(TP)A 215/DEL/2026 l 2022-23 {A] SYSTRA MVA CONSULTING (INDIA) PRIVATE LIMITED
t1 | IT{TP}A 216/DEL/2026 i AY 2022-23 l [A] FISERV INDIA PRIVATE LIMITED
12 T IT(TPA 217}DEL}2026_]| 2022-23 :: [A) CHENFENG TECH PRIVATE LIMITED
F_13 IT(TP}A 219/DEL/2026 2022-23 ] [A) GENTARI RENEWABLES FINNSURYA ENERGY PRIVATE LIMITED
14 [IT(TP)A 221/DELS2026 2022-23 ] [A) SCHENKER INDIA PRIVATE LIMITED
15 ) IT{TP)A 60/DEL/2026 2022-23 ! [A) INFOGAIN SOFTWARE SOLUTIONS PRIVATE LIMITED
16 | IT(TR)A 222/DEL/2026 3022-23 E[&éé:SUJ;h;::g\;ABEQPVDAiéI\IP_IID::I\TPERDI;’ATE LIMITED {FORMERLY KNOWN AS
17 | IT(TPYA 224/DEL/2026 2022-23 [A} MELTWATER INDIA PRIVATE LIMITED, NEWDELHI
( 18 [ IT{TP)A 223/DEL/2026 E 2022-23 [A] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED

Assistant Registran
‘f* 08-Jui-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR D4-AUGUST-2026 {TUESDAY)

Srt | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1867/DEL/2015 2010-11 [A] GE INDIA INDUSTRIAL PVT. LTD. 'T
2 ITA 5193/DEL/2018 2014-15 [A] GE INDIA INDUSTRIAL PVT. LTD, !
3 ITA 7760/DEL/2019 2010-11 [A] GE INDIA INDUSTRIAL PVT. LTD. ""‘{
4 ITA 2391/DEL/2019 2013-14 {A] BHARAT ALUMINIUM CCMPANY LTD. R
“;’“ MI_;;;;IH,‘DEUZOIQ 2013-14 [D] BHARAT ALUMINIUM COMPANY LTD. ((R/M)) ~d
6 ITA 810/DEL/2022 2018-19 [A} CONCENTRIX DAKSH SERVICES INDIA PRIVATE LIMITED
7 ITA 856/DELS2024 AY 2011-12 | [A] DENSQ INDIA PRIVATE LIMITED
1 B |IT{TP)A 225/DEL/2026 _ 2022-23 [A] DYSON TECHNOLOGY INDIA PRIVATE LIMITED
9 | IT(TP)A 226/DEL/2026 i 2014-15 ' [A} KARCHER CLEANING SYSTEMS PRIVATE LIMITED
10 [ IT(TP)A 227/DELS2026 2022-23 ] [A] SAMSUNG DATAdSHY;gI;;INDIA PRIVATE LIMITED
11 (IT{TP)A 228/DEL/2026 2022-23 l [A] MARKIT INDIA SERVICES PRIVATE LIMITED
12 [IT{TP}A 228/DELS2026 2022-23 ] [A] KOHLER INDIA CORPOQRATION PRIVATE LIMITED
13 [ IT{TPMA 230/DEL/ 2026 2022-23

[A] BT GLOBAL COMMUNICATIONS INDIA PRIVATE LIMITED

Assistant Reg:%rar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

]

CAUSE LIST OF I BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

Sri

Appeal Number

Assmt. Year

Assessee Name Remarks
1 ITA 797/0ELf2022 2017-18 (A} ELCA COSMETICS PRIVATE LIMITED =~
2 ITA 1452/DEL/2022 2018-19 [A] ELCA COSMETICS P.LTD
3 ITA 4108/DEL/2024 2020-21 [A} ELCA COSMETICS PRIVATE LIMITED }
4 ITA 5974/DEL/2024 2021-22 [A} ELCA COSMETICS PRIVATE LIMITED *J
5 [IT{TP)A 232/DEL/2026| 2022-23 [A] JUNIPER NETWORKS SOLUTION INDIA PRIVATE LIMITED
T IT(TPA 233/DEL/2026] 2022-23 [A] IvY ENTERTAINMENT PRIVATE LIMITED F
7 {IT(TP)A 236/DEL/2026 | 2022-23 [A] MXP MEDIA INDIA LIMITED
B8 |IT{TP)A 237/DEL{2026 2022-23 | [A] AIRBNB PAYMENTS INDIA PRIVATE LIMITED
3 | IT(TP)A 23B/DEL/2026 2022-23 [A] YANMAR AGRICULTURAL MACHINERY INOIA PRIVATE LIMITED
10 | IT{TPIA 149/DEL/2026 Z(d);;;a;’ hEi]G:FE,RSEE;?ITECHNOLOG[ES INDIA PRIVATE LIMITED, GAUTAM BUD[_)FHA
11 |[IT(TPIA 273/DEL2026 | AY 2022-23 | [A] DANISCO INDIA PRIVATE LIMITED
12 [IT(TP)A 274/DEL/2026 | 2012-13 [A] UNITEEFI-IWIRELESS {TAMIL NADU) PRIVATE LIMITED

SN

Assistant Registrar
jf ~ 08-Jul-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 06-AUGUST-2026 {THURSDAY)

Srl

Appeal Number

Assmt, Year

Assessee Name Remarks
1 ‘SA_;S_‘UDEL,."ZUZS 2022-23 B [{\]_ E"If\_RKEM-IMAJE INDIA PRIVATE LIMITFD ""]
2 | IT(TP)A 19/DEL/2026 2022-23 - [A] MARKEM—II\;AJE INDIA PRIVATE LIMITED 4
3 JIT(TP}A 240/DEL/2026 2022-23 |A] SIEGWERK INDIA PRIVATE LIMITED
4 1 IT(TPIA 241/DEL2026 2022-23 {A} C & S ELECTRIC LIMITED l
5 | IT{TP)A 242/DEL/2026 2022-23 {A] DY AUTO INDIA PRIVATE LIMITED 1
& | IT(TP)A 243/DEL/2026 2022-23 {A] TOKOPEDIA INDIA PRIVATE LIMITED
7 | IT(TPA 244/DEL/2026 2022-23 [A] ACUITY KNOWLEDGE SERVICES {INDIA) PRIVATE LIMITED
8 |IT(TPYA 245/DEL/2026 | 2022-23 | [A) AMPLIFON {INDIA) PRIVATE LIMITED
9 | IT(TP)A 246/DEL/2026 2022-23 {A] SOCOMEC INDIA PRIVATE LIMITED
10 | IT{TP)A 247/DEL{2026 2022-23 [A] RADISSON HOTELS (SOUTH ASTA} PRIVATE UMITED
11 [IT{TP)A 248/DEL/2026, 2022-23 : [A} TRIVENT TURBINE LIMITED
12 |IT(TP)A 249/DEL/2026 | 2022-23 | [A] BEAM GLOBAL SPIRITS & WINE (INDIA} PRIVATE LIMITED
13 |IT{TP)A 276/DEL/2026 201213 {A] AECOM INDILA PRIVATE LIMITED *']
14 E IT{TP)A 277/ DELfZ{}JZrG‘ 2013-14 [A} AECOM INDIA PRIVATE LIMITED ’
15 ] IT(TP)A 279/DELf2026 2014-15 [A] AECOM INDIA PRIVATE LIMITED J

Assistant Regfstrai
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IN TAX APP

ATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 10-AUGUST-2026 {MONDAY)

Sri Appeal Number | Assmt, Year Assessee Name Remarks
1 j&_lSlfDEUZOZG 2022-23 [A] LF LOGISTICS {INDIA} PRIVATE LIMITED “r']
2 (IT{TPYA 158/DELS2026 2022-23 [A] LF LOGISTICS (INDIA) PRIVATE LIMITED —

|
3 | ITA4410/DEL/2024 | 2020-23 [[A] HONDA R AND D {INDIA) PRIVATE LIMITED (E FILE)
4 [IT(TP)A 164/DEL/2026 | 2022-23 [[A] SAFEGUARD WORLD PAYROLL SERVICES PRIVATE LIMITED
5 |IT(YP)A 168/DEL/2026 | 2022-23 r[,a\] GLOBAL PEQ SERVICE INDIA PRIVATE LIMITED
6 |IT(TP)A 250/DEL/2026 | 2022-23 | [A] THALES DIS INDIA PRIVATE LIMITED
7 |IT(TP)A 251/DEL/2026 | 2023-23 | [A] NAVISITE INDIA PRIVATE LIMITED
B |IT(TP)A 252/DEL/2026] 2022-23  ([A] FS INDIA SOLAR VENTURES PRIVATE LIMITED
9 |IT(TP)A 253/DEL/2026| 2022-23 | [A] CARLSBERG INDIA PRIVATE LIMITED
10 |IT(TP)A 254/DEL/2026 | 2016-17 | [A] DABUR INDIA LIMITED =
11 | IT{TP)A 255/DEL/2026] 2017-18 | {A] DABUR INDIA LIMITED *
12 |IT(TP)A 256/DEL/2026| 2018-19 |{A]} DABUR INDIA LIMITED N
13 [IT(TP)A 257/DEL/2026 | 2022-2023 | [A] ALUPLAST INDIA PRIVATE LIMITED
14 | IT(TP)A 258/DEL/2026 | 2022-23 | [A] WARNERMEDJA INDIA PRIVATE LIMITED

3’

..

Assistant Registrar
08-Jui-2086)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 11-AUGUST-2(26 (TUESDAY)

Srl Appeal Number | Assmt, Year Assessee Name Rernarks
1 | IT(TPA 16/DELf2025 2021-22 {A] VIVO MOBILE INDIA PRIVATE LIMITED g&l

2 ITA 1041/DELI2023 E 2015-16 [A] BELLSONICA AUTO COMPONENT INDIA PRIVATE LIMITED
3 ITA 5162/DEL/ 2024 5 2021-22 [A) SQUARE YARDS CONSULTING PRIVATE LIMITED - ]

4 | IT(TP)A 14/DEL/2026 2022-23 [A] SQUARE YARDS CONSULTING PRIVATE LIMITED “}

5 {IT(TP)A 252;DEu20gw£5;§ __-?t\_]dl;;;gl\];\g;.IMlTED o )

& [IT(TP)A 263/DELf2026 2022-23 [A] MfS VEDANTA LIMITED

7| IT(TPA 264/DELS2026 2022-23 (A] NIPPON STEEL ENGINEERING INDIA PVT LTD

8 |IT(TP)A 265/DEL/2026 | 2022-23 | [A] DENSQO HARYANA PRIVATE LIMITED

9 | IT{TP}A 266/DEL/2026 2022-23 [A] NAGARRO SOFTWARE PRIVATE LIMITED

10 | IT(TP}A 267/DEL/2026 2022-23 [A] ATOCTECH INDIA PR;;’ATE LIMITED

11 | IT{TP}A 268/DELf2026 2022-23 Al PROMETRIC TESTING PRIVATE LIMITED

12 |IT{TP)A 269/DEL/2026| 2022-23 ) [A] LT FOODS LIMITED

13 [ IT(TP)A 270/DEL/ 2026 2022-23 [A] ECOPURE SPECIALITIES LIMITED

14 |IT(TP}A 261/DEL/2G26 2022-23 | [A] HITACHI YANTARA INDIA PRIVATE LIMITED

15 | IT(TP)A 126/DELS2026 2020-21 i [AT JUBILANT PHARMOVA LIMITED

.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF  BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

Srl Appeal Number | Assmt. Year Assassee Name Remarks

1 ITA 3955/DEL/2024 2020-21 [A] PERFETTE VAN MELLE INDIA PVT, LTD (5/G)
——

2 ITA 1900/DEL/2015 2010-11 [A] M/S KORINGOR FOODS LTD {(R/M)

3 ITA 1151/DEL/2022 2018-13 [A] MOBASE INDIA PLTD

4 ITA 1478/DEL/2022 2017-18 [A] UNICHARM INDIA PRIVATE LIMITED "‘I|

5 1TA 2045/DELf2022 2018-19 [A] UNICHARM INDIA P.LTD J

& ITA 1546/DEL 2022 2018-19 [A] DIXON TECHNOLOGIES (INDIA) LIMITED

7 ITA 5956/DEL /2024 2021-22 {A] EFACEC INDIA PRIVATE LIMITED

8 | IT{TPA 90/DEL/20286 2022-23 [A] FMI AUTOMOTIVE COMPONENTS PRIVATE LIMITED

9 |IT{TR)A 271/DEL/2026 2022-23 {A] ROHDE & SCHWARZ INDIA PRIVATE LIMITED

10 | IT(TP)A 135/DEL/2026  2022-23 [A] GSPANN TECHNOLOGIES (INDIAYPRIVATE LIMITED
— .

11 (IT(TPYA 136/DEL/2026 2022-23 I [A] ELE LILLY AND COMPANY (TNDIA) PRIVATE LIMITED

12 | IT(TR)A 142/DEL/2026 22-23 [A] TSYS CARD TECH SERVICES INDIA LLP

13 |IT(TP)A 130/DEL/2026 ] 2022-23 [A] CH2M HILL INTERNATIONAL SERVICES, INC.

=
-‘___‘-0-

Assistant Registrat]
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INCOME TAX APPFLLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 13-AUGLIST-2026 {THURSDAY)

IT{TP)A 278/DEL/2026

Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 1984/DEL{2017 2012-13 fA] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT, LTD.

2 ITA 6067/DEL/2017 2013-14 [A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT, LTD.

3 ITA 7421/DELf2018 2014-15 [A] SIEMENS INDUSTRY SOFTWARE {INDIA) PVT, LTD. J
4 ITA 3531/DEL/2024 AY 2020-21 | [A] VENUS TNDIA ASSET-FINANCE PRIVATE LIMITED

5 | IT{TP)A 50/DELf2025 2022-23 [A] ABBOTT DIAGNOSTICS MEDICAL PRIVATE LIMITED

& ITA 6745/DEL/2025 2022-23 [A] IRDETO TECHNOLOGY INDIA PRIVATE LIMITED

7 | IT{TPYA 76/DEL/2026 | 2022-23 | [A] SIGNIFY INNOVATIONS INDIA LIMITED

8 { IT{TP)A 85/DELS2026 202223 [A] GE INDIA INDUSTRIAL PRIVATE UIMITED

S | TT{TPA 89/DEL/2026 2022-23 [A] MUNJAL SHOWA LIMITED

10 | IT{TPA 91/DELf2026 2022-23 [A] HOME CREDIT INDIA FINANCE PRIVATE LIMITED

'MIT H(TP;&;;}DEUZDZS 2022-23 {A] JINDAL STEEL LIMITED
12 2011-12 [A} INFOROX SOFTWARE PRIVATE LIMITED

E
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Assistant Registra,
08-Jul-202¢
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 03-AUGUST-2026 {MONDAY})

srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 3190/DEL/2026 2017-18 [A] JASMEET SINGH {E-(FILE)}
2 ITA 6276/DEL/2026 2019-20 [A] HARVINDER KUMAR AHUJA HUF
3 ITA 6302/DEL/2026 2017-18 [A] PREM LATA
4 ITA 6305/DEL/2026 2018-19 [A] SHRI SUSHIL KUMAR
5 ITA 6306/DEL/2026 2017-18 [A] ASHOK KUMAR SYAL
6 ITA 6307/DEL/2026 2016-17 [A] SHYAM LAL MOHAN LAL
7 ITA 6312/DEL{2026 2020-21 [A] ARTCRAFT SALES
8 ITA 6316/DEL/2026 2015-16 {A] NEERAJ RASTOGI
9 ITA 6317/DEL/2026 2016-17 [A] NEERAJ RASTOGI
10 ITA 6318/DEL{2026 2017-18 [A] NEERAJ RASTOGI
11 ITA 6319/DEL/2026 2015-16 [A] RASHIDA BEGUM
12 | TITA 6320/DELf2026 2017-18 | [A] LATE SHRI RAM NARAYAN THROUGH LEGAL HEIR
13 | TTA §326/DEL2026 2011-12 [A] DEVENDRA KUMAR SHARMA
14 ITA 6350/DELf2026 2020-21 [A) RAMESH CHAWLA,
15 | ITA 6357/DEL/2026 2022-23 [A] PRADIP KUUMAR SARKAR
16 ITA 6358/DEL/2026 2019-20 [A] PRADEEP MAURYA
17 | TITA 6388/DEL/2026 2023-24 [A] AVHIKALPANA
18 | ITA 6396/DEL/2G26 2019-20 [A] USHA
19 1 [ITA 639/7/DEL/2026 2014-2015 | [A] HEMANT GODARA LEGAL HEIR ROHTASH SINGH
20 | ITA 6402/DEL{2026 2017-18 [A} SMT. PUNEETA AHUJA
21 [TA 6403/DEL/2026 2017-18 [A] SUBHASH KAPOOR
22 ITA 6408/DEL/2026 2011-12 {A] SHYAM LAL YADAV
23 | ITA 6409/DEL/2026 2019-2020 | [A] PRAMOTH CHANDRASEKARAN
24 | ITA 6414/DEL{2026 2017-18 [A] YASH SHERAWAT
25 | TITA 6421/DEL{2026 2015-16 [A] HUSSNAIN INTERNATIONAL INDIA
26 ITA 6439/DEL{2026 2018-2019 | [A] SUSHIL KUMAR BANSAL
27 ITA 6447/DEL/ 2026 2011-12 [A] SHWETA GUPTA
28 | ITA 6448/DEL{2026 2024-25 {A] ASHISH AGGARWAL
29 | ITA 6494/DEL/2026 2020-21 [A] JOGINDER KUMAR TANBJA
30 | ITA 6500/DEL{2026 2018-1% [A] PURUSHOTTAM DASS
T
Asis;f_t};g;;\;;

' -Jui-20,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DFELHI

CAUSE LIST OF SMC BENCH FOR 04-AUGUST-2026 (TUESDAY)

s Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 4972/DELS2026 2011-12 [A] PAWAN KUMAR.{E-{F[LEJJ

2 ITA 4996/DEL/2026 2021-22 [A] MONIKA BAJAD {E-(FILE})

3 ITA 4987/0EL/ 2026 2024-25 {A] MONIKA BAJAD {E-{FILE}}

4 ITA 4998/DEL/2026 2022-23 {A] MONIUKA BAJAD (E-(FILE})

5 ITA 5003/DEL/2026 2017-18 [A] DEEPAK KUMAR {E-(FILE}}

6 ITA 5072/DEL/2026 2021-22 {A] SANGITA KHANNA {E-(FILE)}

7 ITA 5108/DELf2026 2017-18 {A] JASVIRT DEVI

8 ITA 5607/DEL/2026 2020-21 {D] /S PNPG SALES & SERVICES PRIVATE LIMITED {E-{FILE}}
9 ITA 6501/DELf2026 2015-16 [A] HEMANT KUMAR ARQRA

10 ITA 6511/DEL /2020 2012-13 [A] ANITA BHATEJA

11 174 6513/DEL /2026 2015-16 [[2] BLOSSOM INFRASTRUCTURE PYT. LTD.
12 ITA 6516/DEL/2026 2021-22 [2] BLOSSOM INFRASTRUCTURE PYT. LTD.
13 ITA 6517/DEL{ 2026 2021-22 [D] AGILE CONSTRUCTION LLP

13 ITA 6519/DEL {2026 2023-24 [A] PARDEEP KUMAR

15 ITA 6550/DEL/ 2026 2022-23 [A] PRASHANT KUMAR SINGH

16 | ITA 6552/DEL/2026 2014-15 | [A] KUMAR SATISH

17 {TA 6553/DEL/2026 2017-18 [A] HEERA, LAL

18 ITA 6574/DELS2026 2008-09 [A] VAYSYARAIU LAL KRISHNA RAJIL

19 ITA 6585/DEL/2025 2013-14 {Al JAIN TEXTILE INDUSTRIES

20 ITA 6587/DEL/2026 2022-23 [A] VIJAY KUMAR JAIN

21 ITA B597/DEL2026 202021 [A] AJAY KUMAR

22 ITA 6607/DEL{2026 2018-1% [A] RAIN] KASLIWAL

23 | ITA 6623/DEL/2026 2018-19 | [A) PRANIUL JAIN

24 ITA 6624/DEL/2026 2019-20 [A] PRANJUL JAIN

25 ITA 6625/DEL{2026 2020-21 [A] PRANIUL JAIN

36 | ITA 6637/DEL/2026 2020-21 | [A] SMT. SUDESH

27 ITA 6650/DEL/2026 018-19 {A] VDAY SHARMA

28 [7A 6659/DEL/ 2026 2012-13 [A] MOHD SHAMIM

29 ITA 6662/DEL/2026 201%-20 [A] RAINT KASLIWAL

30 | ITA 6676/DFL/2026 2020-21 | [A] ANSHU GARG

31 TTA 6680/DEL/2026 2007-08 [A] SANIEEV KUMAR KHATRI

32 ITA 6683/DEL/2026 2023-2024 1 (A] PARVINDER SINGH MONGA

33 TTA 65B8/DEL/2026 2023-24 [A] RAMNIWAS AGRWAL

34 ITA 6695/DEL{2026 2012-13 [A] YOGESH SHARMA,

35 ITA 6696/DEL/ 2026 2020-21 {D} VINEET MAINI

© 36 ITA 6698/DEL/2026 2016-17 [A] SHUBHT AGRAWAL
37 TTA 6723/DEL/2026 2022-23 [A] STITCHMATIC SHOECRAFTS PRIVATE LIMITED

B
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 05-AUGUST-2026 (WEDNESDAY)
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | TTA5331/DEL/2026 | 2012-13 |[A] ABRAHAM ZACHARIAH (E-(FILE))
Z | ITA 6726/DEL/2026 2020-21 i [A] HPR TRANSPORTS LIMITED
3 | ITA 6727/DEL/2026 2020-21 [A] UPENDER SHARMA
4 | ITA 6731/DELf2026 2018-19 [A] CITRUS INFOTECH PRIVATE LIMITED
5 | ITA 6732/DEL/2026 2019-20 [A] J 3 S ENGINEERS (INDIA) PRIVATE LIMITED
6 | ITA 6733/DEL/2026 2012-13 [A] VINOD CHOUDHARY
7 | ITA 6744/DEL/2026 2023-24  {[A} BRD PAL
8 | ITA 6750/DEL/2026 2020-21 [A] NEERAJ KUMAR
9 | ITA 6756/DEL/2026 2017-18 | [A] SHRI RAM BALAJ] COOPERATIVE {U) THRIFT & CREDIT SOCIETY LIMITED,
10 | TTA 6764/DEL/2026 20131-12 [A] ABHEY SINGH
11 | ITA 6765/DEL/2026 2017-18 | fA] JOGINDER LAL AHUJA
12 | ITA 6772/DEL{2026 2012-13 | [A] RANIU JAIN
13 | ITA 6780/DEL/2026 2017-18 {[A] SMRITI MALHOTRA
14 | ITA 6782/DEL/2026 | 2012-2013 | [A] FIDUCIAL PROFESSIONALS PRIVATE LIMITED
15 | ITA 6793/DEL/2026 2015-16 | fA] VEENA BATRA
16 | ITA 6810/DEL/2026 2019-20 [0] ESTUPENDO VENTURES PRIVATE LIMITED
17 | ITA 6828/DEL/2026 2015-16 | [A] SUNIL KUMAR
18 | ITA 6831/DEL/2026 2018-19 | [A] VIJAY SHARMA
19 { ITA 6834/DEL{2026 2023-24 | [A] YADAV RAL GUPTA
20 | TTA 6835/DEL/2026 2023-24 | [A] NIPUN GUPTA
21 | ITA 6B45/DEL/2026 2022-23 [A] PARDEEP .KUMAR
22 | TTA 6857/DEL/2026 2016-17 | [A] NAVIN BERL
23 | ITA 6863/DEL/2026 2014-15 {[A] BOMBAY HIGHWAY CARRIERS PRIVATE LIMITED
24 | ITA 686S/DEL/2026 2019-20 | {A] THERMAL ENGINEERS & INSULATORS PRIVATE LIMITED
25 | TTA 6898/DEL/2026 2019-20 [D] STYLO SEATING SOLUTIONS PRIVATE LIMITED
26 | ITA 6899/DEL/2026 | 2025-26 |[A] KRITI TANEJA
27 | ITA 6906/DEL/2026 2012-13 [ [A] KANTA DEVI
28 | ITA 6917/DEL{2026 2016-17 | [A] SANJEEV JAIN
29 | ITA 6933/DEL/2026 2022-23 [A] MANJEET KAUR
3G | ITA 6987/DEL/2026 2012-13 [D] PRAMOD AGRAWAL
31 | 1TA 6988/DEL/2026 2013-14 | [D] PRAMOD AGRAWAL
Assistant Registrar
% 08-Jul-2026]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 06-AUGUST-2026 (THURSDAY)
St | Appeal Number |Assmt. Year Assessee Name Remarks
1 | TTAS5358/DEL/2026 | 2017-18 ) [A] RISHI RAJ (E-{FILE}}
2 | ITA 5479/DEL/2026 2017-18 | {A] KAMALDEEP SINGH (E-{FILE}}
3 ITA 5506/DEL/2026 | 2012-2013 |{A] HANSRAJ YADAV {E-{FILE)}
4 | ITA 5548/DEL/2026 2017-18 | [A] VDAY SINGH CHAUHAN {E-(FILE)}
5 | ITA 5590/DEL/2026 2017-18 | JA) DEEPAK KUMAR (E-(FILE}}
6 | ITA6843/DEL/2026 | 2013-14 [[A] SANJAY NANDA
7 | ssioees | aovaa | HROT SIS FRTE TRTED EARCER miOw 5 S
8 | ITA 6989/DEL/2026 2021-22 |[A] GROW MORE
9 | ITA 6998/DEL/2026 2020-23 [A]} RITU GARG
1¢ | ITA 7010/DEL/2026 2022-23 {A] COMPACK ENTERPRISE INDIA PRIVATE LIMITED
11 | ITA 7017/DEL{2026 2017-18 | [A] NISHA AGARWAL
12 | ITA 70G22/DEL/2026 2022-23 | [A] NISHA KAPOOR
13 | ITA 7031/DEL/2026 2021-22 [A] SHRUTI CEMENT TRADERS PRIVATE LIMITED
14 | TTA 7059/DEL/2026 2018-19 | [A] ANKIT BANSAL
15 | ITA 7080/DEL{2026 2022-23 {A] VIVEK KUMAR
16 | ITA 7081/DEL/2026 | 2018-2019 | [A] ORS INFRACON PRIVATE LIMITED
17 | TTA 7084/DEL/2026 2017-18 | [D] BKR CAPITAL PRIVATE LIMITED
18 | ITA 7093/DEL/2026 2013-14 [ [A] SUBHASH CHANDER
19 | ITA 7106/DELf2026 2023-24 | [A] RAHUL. VERMA
oo AT
Assistant Registrai

o 08-Jul-20
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APP TET  DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 20-JULY-2026 (MONDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

THIRD MEMBER MATTERS
Assmt.
srl Appeal Number Year Assessoo Sench |Remarks
1 | A | 3576 | DEL | 2024 2%7' [D] PC JEWELLER LTD. (E- FILE) c

BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER

THIRD MEMBER MATTERS
Srl Appeal Number ¢:’:‘t‘ Assessee Bench [Remarks
1 | A |4787! DEL | 2014 201121' [D] M/S. MONNET POWER COMPANY LIMITED F

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Srt Appeal Numher :::Tt Assuessea Bench jRemarks
1 | 1va |3185] DEL |2023 2011;“ [A] THE SONEPAT CENTRAL CO-OPERATIVE BANK LTD. A

ssistant Registrar
09-Jul-2Q%6



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 22-JULY-2026 (WEDNESDAY)

BEFORE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

PART HEARD MATTERS
srl Appeal Number A:E::‘rt‘ Assessee Bench |Remarks
1 | A | 1463} DEL | 2026 201121' [D] M/S AMAN BUILDWELL PVT LTD G
2 | A | 1464} DEL | 2026 201132' [D] M/S AMAN BUILDWELL PVT LTD G

Assistant Registrar
09-Jul-20



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 23-JULY-2026 (THRURSDAY)

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Sri Appeal Number 3:2? Assessee Bench ([Remarks
1 | A {5936 | DEL 2025 231" |[A] sH. ATUL KUMAR BANSAL G
2014-
2 | A |6106 | DEL 2025} “35% |[D) PRASHANT JAIN G
3 | A (6109 DEL | 2025] 297" |[A] SHANKAR JAISWAL G

-

Assistant Registrar
Q  09-Jul-2926
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOQLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 27-JULY-2026 (MONDAY)

BEFORE SHRI RAJ KUMAR CHAUHAN, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Appeal Number ¢::Tt' Assessee Bench (Remarks
ITA | 8249 | DEL {2025 | 207 [A) RAJAT MADAAN F
ITA |8250{ DEL | 2025 201198' [A] RAJAT MADAAN F

A@iistan';%;%i;riazr

09-Jul-2026



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 28-JULY-2026 (TUESDAY)

BEFORE SHRI 8§ RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI RAJ KUMAR CHAUHAN, JUDICIAL MEMBER

CLARIFICATION MATTERS
Assmt.
Srl Appeal Number Year |ASsessee Bench |Remarks
1 | ITA 14794 | DEL | 2025 2‘1165' [A] THE DIVYA LOK CO OPERATIVE GROUP HOUSING SQCIETY LTD c
2 ITA 14795 DEL | 2025 2‘1176_ [A] THE DIVYA LOK CO OPERATIVE GROUP HOUSING SOCIETY LTD C
gq_wi\ -
Assistant Registrar
§  09-Jui-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 29-JULY-2026 (WEDNESDAY)

BEFCRE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Srl Appeal Number ¢:§Tt Assessee Bench (Remarks
1 | co | 96 | DEL | 2026 201%5' [A] OM DRISHIAN INTERNATIONAL LTD. G

2 | 1A {4065 | DEL 2025 | 231" |[D] OM DRISHIAN INTERNATIONAL LTD. G

H-oh

sistant RegistFar
09-Jul-2626



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 03-AUGUST-2026 (MONDAY)

BEFORE SHRI RAJ KUMAR CHAUHAN, JUDICIAL MEMBER
AND SMT. RENU JAUHRI, ACCOUNTANT MEMBER

PART HEARD MATTERS
Appeal Number Af,::':’ Assessee Bench [Remarks
ITA | 7981| DEL {2025 3™ I7A] PvR INOX LIMITED E

=

ssistant Registrar
09-Jul- 6



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 05-AUGUST-2026 (WEDNESDAY)

BEFORE SHRI S RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND MS. MADHUMITA ROY, JUDICIAL MEMBER

PART HEARD MATTERS

s Appeal Number A:::‘:’ Assessee Bench |Remarks
t | 1A |2102| oEL {2026 | 2GLY {[A) M/S ENERGY DEVELOPMENT COMPANY LIMITED B
2 | A | 2103 DEL 2026 | 2813 }[A] M/S ENERGY DEVELOPMENT COMPANY LIMITED B
3 | A |2104| DEL [ 2026 | 285 |[A] M/S ENERGY DEVELOPMENT COMPANY LIMITED B
4 | 1A |2105| DEL | 2026 201{,)5‘ [A] M/S ENERGY DEVELOPMENT COMPANY LIMITED B
5 | T7A {2106} DEL |2026] 2907 |[A] M/S ENERGY DEVELOPMENT COMPANY LIMITED B
6 | ITA {2107| DEL | 2026 201}37' [A] M/S ENERGY DEVELOPMENT COMPANY LIMITED 8
7 | A |2108| DEL |2026] 2023 |{A] M/S ENERGY DEVELOPMENT COMPANY LIMITED B
8 | A |2109| DEL {2026 | 27> {[A] M/S ENERGY DEVELOPMENT COMPANY LIMITED B
9 | rta {2110 | oEL 2026} 292 |[A] M/S ENERGY DEVELOPMENT COMPANY LIMITED B

= W

—--."_"_-'_
Assistant Registrar
S 09-ul-2038



INCOME TAX APPEL RIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 10-AUGUST-2026 (MONDAY)

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER

CLARIFICATION MATTERS

Srl

Appeal Number

Assmt,

Year Assessee Bench

Remarks

ITA

2012-

66 | DEL {2017 13

[A} VERTEX CUSTOMER MANAGEMENT INDIA PVT. LTD. (R/M) H

R/M

09-Jul-20

sistant Registr%;\



